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LOX: SABRA 

BULLBTIN - PART I 
(Brief Record of Proceedings) 

Monday, November 30, 1998/Agrabayana 9,1920 (Sab) 

No. 47 

HAM. 
J. NadoaaI Anthem 

The National Anthem was played: 

11.01 AM. 

. -
The Speaker madcreferences to the passing away ofSbri Nikunja Behari 

Chowdhury, a member of First Lok sabba, Sbri Dwaipayan Sen. a member 
of Fourth Lok. Sabba, Sbri Narsingb Yadav, a member of Sixth Lok. Sabb&, 
Shri Lakban Lal Gupta, a member of Fourth Lok Sabha, Sbri BanamaJi 
Babn. a member ofFIftb Lok. Sabba, Sbri J. R.amesbwar Rae, a member of 
Second to Sixth Lok Sabha and Shri T. Abdul Wabid, a member of Third 
Lok Sabba. . 

He made a reference to the loss of scverallivC8 in a landalide in the 
billy terrain of Pithoragarh including trekkers and pilgrims wbo were on 
their way to Kailasb-Mansarovar shrine on 18 August, 1998. 

He also made refercoce to loss of several lives in another tragic miabap 
in a train accident on 26 November, 1998 wbcn the speeding Jammu-Sealdab 
Express rammed into the derailed bogies of the Mumbai-Amritsar Frontier 
Mail at Kauri village ncar Khanna in Punjab. 

Thereafter members stood in silence for a short while as a mark of 
respect to the deceased. 
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Due to iDtaruptiona in the House, QuestiODa e011ld not be called for oral 
IDSwei'. Starred Question Nos. 1-20 put down in the Order Paprz for the day 
were, therefore, treated as Unstamd and their replies together witb replies to 
the UDStaIred Question Nos. 1-230 wtJi be printed uilbe official Report for 
the day. -

(Due to ii, 'q'JIioru in the Horul, Lok Sablla adjouTMd at 1l.23 AM. 
and ,,-assembler.. at2 P .Y.) . 

(Due to continued interruptions in the House. Lot Sabha adjoumetJ/Or the 
day). 

2.12 P.M. 
(Lok Stlbha III1joumed till 11.00 A.M. 011 Tue.r~ the 1 Sf December, 1998) 

.r 

MGIP(PI.U)MRND-4171lS-3O.11.1998 

S.OOPALAN, 
Secmary-Gaeral. ---' 



LOK SABHA 

BULLETIN-PART I 
(Brief Record of Proceedings) 

Tuesday, December 1, 1998/Agrahayana 10, 1920 (Saka) 

11 A.M. 
1. OATH 

No. 48 

Shri Mansukhbhai Vasava took the Oath in Hindi. signed RoD of 
Members and took his seat in the House. 
11.02 A.M. 

2. OBITUARY REFERENCE 
The Speaker made reference ttl. the passing away of Shri Ghasi 

Ram Yadav. a sitting Member of Lok Sabha. 
As a mark of respect to the memory of the deceased. Members 

stood in silence for a short while and thereafter the House was 
adjourned for the day. 

3. QUESTIONS 
As the House adjourned after obituary reference, Starred Ques-

tions could not be called for oral answer. Starred Question Nos. 
21--40 put down in the Order Paper for the day were. therefore. 
treated as Unstarred and their replies together with replies to the 
Unstarred Question Nos. 231-460 would be printed in the Official 
Report for the day. 
11.04 A.M. 

(Lok Sabha adjourned till 11.00 A.M. on Wednesday. the 2nd 
December. 1998.) 

S. GOPALAN. 
Secretary-General. 

l' 
MGIP(PLU)MRN~S-01-12·199B. 



11 A.M. 

LOKSABHA 

BULLETIN - PAlO" I 

(Brief Record of Proceedings) 

Wednesday, December 2, I998/Agrahayana II, 1920 (Saka) 

No. 49 

1. Starred Questions 

Starred Question Nos. 42-44 were orally answered. Replies to Starred 
Question Nos. 41 and 45-60 were laid on the Table. 

2. Uastarred Questions 

Replies to Unstarred Question Nos. 461-690 were laid on the Thble. 
12.00 Hrs. 

3. Papen laid 011 the Table 

The following papers were laid onn the Table:-
(1) A copy of the Corrigendum to the Memorandum of Action Taken 

(MOAT) on the Final Report· of the Jain Commission of Inquiry 
(in English version only). 

(2) A copy each of the following Orders (Hindi and English versions) 
under sub-section (3) of section 12 of the Governors (Emoluments, 
Allowances and Privileges) Act, 1982:-

(i) Special Order dated the 4th September, 1998 made by the 
President providing additional funds under Schedule I relating 
to Raj Bhawan of the Governor of Assam for the financial year 
1998-99. 

(ii) Special Order dated the 4th September, 1998 made by the 
President increasing the amounts in respect of Hospitality and 
Tour under Schedule II relating to the Governor of Assam for 
the financial year 1998-99. 

*Pillll Report of Jain Commission of Inquiry was laid on the Ta"le ofdae HOllIe 011 July 31, 1998. 

1 
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(3) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (3) of section 37 of the Apprentices 
Act. 1961:-

(i) The Apprenticeship (Amendment) Rules. 1998 published in 
Notification No. G.S.R. 107 in Gazette of India dated the 
6th June. 1998 together with a conl,endum thereto in Hindi 
version only. published in Notification No. G.S.R. IS] dated 
the 8th August. 1998. 

(ii) The Apprenticeship (Amendment) Rules. 1998 published in (', 
Notification No. G.S.R. 110 in Gazette of India dated the 
13th June. 1998 to,ether with a corrigendum thereto in Hindi 
version only. published in Notification No. G.S.R. 152 dated 
the 8th August. 1998. 

(iii) The Apprenticeship (Amendment) Rules, 1998 published in 
NotifICation No. G.S.R. 123 in Gazette of India dated the 
4th Ju]y. 1998 together with a corrigendum thereto, published 
in Notification No. G.S.R. 157 dated the 15th August. 1998. .. 

(4) (i) A copy of the Annual Report (Hindi and English versions) of 
the Central Institute of Higher TIbetan Studies. Samath. for the 
year 1994-95. 

(ii) A copy of the Annual Accounts (Hindi and En,lish versions) of 
the Central IDStitute of Hisher TIbetan Studies. Samath. for tbe 
year 1994-95. together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Govemmenl of the workin, of the Central Institute of Hi,ber 
Tibetan Studies. Samath, for the year 1994-95. 

(5) Statement (Hindi and en,lish versions) showing reasons for delay in 
layiD' the papers mentioned at (4) above. 

(6) (i) A copy of the Annual Report (Hindi and English versions) of 
the Central Institute of Higher TIbetan Studies. Samath. for the 
year 1995-96. 

• 
(n) A copy of the Annual AccounIS (Hindi and English versions) of 

the Centrallnstilute of Hisher TIbetan Studies. Samath, for the 
year 1995-96, toptber with Audit Report thereon. ~1 
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(iii) A copy of the Review (Hindi and English versions) by the 
Govef1\T11ent of the working of the Central Institute of Higher 
Tibetan Studies, Samath, for the year 1995-96. 

(7) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (6) above. 

(8) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Higher Tibetan Studies, Samath. 
for the year 1996-97. 

(ii) A copy of the Annual Accounts (Hindi and English versions) 
of the Central Institute of Higher Tibetan Studies, Samath. 
f~ the year 1996-97, together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the CentraI Institute of Higher 
Tibetan Studies, Samath, for the year 1996-97. 

(9) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (8) above. 

(10) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Buddhist Studies, Ladakh, for the 
year 1993-94. 

(ii) A copy of the Annual Accounts (Hindi and English versions) 
of the Central Institute of Buddhist Studies, Ladakh, for the 
year 1993-94, together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Central Institute of 
Buddhist Studies, Ladakh, for the year 1993-94. 

(11) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (10) above. 

(12) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Buddhist Studies, Ladakh, for the 
year 1994-9S. 

(ii) A copy of tile Annual Accounts (Hindi and English versions) 
of the Central Institute of Buddhist Studies, Ladakh, for the 
year 1994-9S, together wita; Audit Report thereon. 
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(iii) A copy of the Review (Hindi and Enalish versions) by the 
Government of the working of the Central Institute of 
Buddhist Studies. Ladakh, for the year 1994-9S. 

(13) Statement (Hindi and English versions) showing JeUons for 
delay in laying the papers mentioned at (12) above. 

(14) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Buddhist Studies, Ladakh. for the 
year 1995-96. 

(ii) A copy of the Annual Accounts (Hindi and Enalish versions) 
of the Central Institute of Buddhist Studies. Ladakh, for the 
year 1995-96. together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Central Institute of 
Buddhist Studies. Ladakh. for the year 1995-96. 

(15) Statement (Hiadi and English versions) showing reasons for 
delay in Jayiq the papers mentioned at (14) above. 

(16) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Buddhist Studies. Ladakh. for the 
year 1996-97. 

(il) A c<lpy of the Annual Accounts (Hindi and English versions) 
of the Ccatrallnstilute of Buddhist Studies. Ladakh. for the 
year 1996-97. together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Govemment of the working of the Central Institute of 
Buddhist Studies. Ladakh. for the year 1996-97. 

(17) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (16) above. 

(18) (i) A copy. of the Annual Report (Hindi and English versions) 
of the CentrallnstitUle of Hindi. Agra. for Ihe year 1995-96. 

(ii) A c<IpJ of the Annual Accounts (Hindi and English versions) 
of the Central Institute of Hindi. Agra, for the year 1995-96, 
Iopdaer with Audit Report thereon. 
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(iii) A copy of the Review (Hindi and English versions) In' the 
Government of the working of the Central Institute of Hindi. 
Agra. for the year 1995-96. 

(19) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (18) above. 

(20) (i) A copy of the Annual Report (Hindi and Enitish versions) 
of the Indira Gandhi Rashtriya Manav Sangrahalaya. Bhopal. 
for the year 1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indira Gandhi Rashttiya 
Manav Sangraha1aya, Bhopal. for the year 1996-91. 

(21) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (20) above. 

(22) (i) A copy of the Annual Report (Hindi and Enslish versions) 
of the Rampur Raza Library. Rampur. for the year 1996-97. 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Rampur Raza Library. 
Rampur. for the year 1996-97. 

(23) Statement (Hindi and English versions) showing reasons f(ir 
delay in laying the papers mentioned at (22) above. 

(24) (i) A copy of the Annual Report (Hindi and English versions) 
of the Delhi Public Library. Delhi. for the year 1996-97. 
aJongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Delhi Public Library. 
Delhi, for the year 1996-97. 

(25) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (24) above. 

(26) (i) A copy of the Annual Report (Hindi and English versions) 
of the Salar Jung Museum, Hyderabad, for the year 1996-91. 
alongwith Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Salar Jung Museum. 
Hyderabad. for the year 1996-97. 

~27) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (26) above. 

(28) (i) A copy of the Annual Report (Hindi and English versions) 
of the Sangeet Natale Abdemi. New Delhi. for the year 
1995-96. alongwith Audited Accounts. 

(il) A copy of the Review (Hindi and English venions) by the 
Government of the working of the Sangeet Natak Akademi. 
New Delhi. for the year 1995-96. 

(29) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (28) above. 

(30) (0 A copy of the Annual Report (Hindi and BngJiJh versions) 
of the Raja Rammohun Roy Library Foundation. Calcuua, 
for the year 1996-97. a10ngwitb Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Raja Rammohun Roy 
Library Foundation. Calcutta. for the yell" 1996-97. 

(31) Statement (Hindi and English vemons) showio. reasons for 
delay in laying the papers mentioned at (30) above. 

(32) (i) A copy of the Annual Report (Hindi and English versions) 
of the Gandhi Smriti and Darshan Samiti. New Delhi. for 
the year 1994-95. 

(il) A copy of the Annual Accounts (Hindi and EnsJish versions) 
of the Gandhi Smriti and Darshan Samiti. New Delhi. for 
the year 1994-9S. together with Audit Report thereoa. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Gandhi Smriti and 
Darshan Samiti. New Delhi. for the year 1994-9S. 

(33) Statement (Hindi and English versions) showin. reasoos for 
delay in laying the papers mentioned at (32) above. 
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(34) (i) A copy of the Annual Report (Hindi and English versions) 
of the Central Institute of Hindi, Agra, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English ven.ions) by the 
Government of the working of the Central Institute of Hindi, 
Agra, for the year 1996-97. 

(35) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (34) above. 

(36) (i) A copy of the Annual Report (Hindi and English versions) 
of the National Council for Promotion of Sindhi Language, 
Vadodara, for the year 1995-96. 

(ii; A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Council for 
Promotion of Sindhi Language, Vadodara, for the year 
1995-96. 

(37) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (36) above. 

(38) (i) A copy of the Annual Report (Hindi and English .versions) 
of the Natbnal Council for Promotion of Sindhi Language, 
Vadodara, for the year 1996-97. 

(39) 

(40) 

(41) 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Council for 
Promotion of Sindhi Language. Vadodara, for the year 
1996-97. 

Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (38) above. 

An explanatory statement (Hindi and English versions) giving 
reasons for immediate legislation by the Oilfields (Regulation 
and Development) Amendment Ordinance, 1998, under rule 
71(2) of the Rules of Procedure and Conduct of Business in 
Lok Sabha. 

A copy of the Notification No. G.S.R.500(E) (Hindi and Eng-
lish versions) published in Gazette of lndia dated the 18th 
August, 1998 making certain alterations in Schedule XIV to 
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the Companies Act. 19S6. under sub-section (3) of section 641 
of the said AcL 

(42) A copy of the Central Watf Council Rules. 1998 (Hindi and 
Ballilh versions) published in Notific:ation No. G.sA S93 in 
Gazette of India dated the 30th September. 1998. under sub-
section (3) of section 12 of the Wakf Act, 1995. 

(43) A copy of the Notification No. S.O. 9S8(E) (Hindi and English 
versions) published in Gazette of India dated the 9th November. 
1998 seeking to exempt crude oil Proouc:ed in the exploration 
blocks to be offered under New Expl~on Licensing Policy 
through competitive international bidding from the cess leviable 
thereon. issued under sub-section (4) of section 1 S of the Oil 
Jadusuy (Development) Act, 1974. 

(44) A copy each of the following Ordinances (Hindi and Enalisb 
versions) under article 123(2) <a) of the Constitution :-

(1) The Central Vigilance Commission Ordinance. 1998 (No. 
1 S of 1998). promulptcd by the President on die lSth Au-
gust, 1998. together with a Corrigendum thereto in Hindi 
version only. 

(2) The Prasar Bbarati (Broadcasting Corporation of India) 
Amendment Ordinance, 1998 (No. 16 of 1998). promul-
gated by the President on the 29th August, 1998. together 
with a Corrigendum thereto in Hindi venion only. 

(3) The Oilfields (Regulation and Development) Amendment 
Ordinance, 1998 (No. 17 of 1998), promulgated by the 
President on the 3rd September. 1998. 

(4) The Central Vililance Comminion (Amendment) Ordi-
nance. 1998 (No. 18 of 1998). promul.ated by the Presi-
dent on the 27th October. 1998. 

(S) The Companies (Amendment) Ordinance. 1998 (No. 19 
of 1998), promUlgated by the President on the 31 st Octo-
ber. 1998. 

(45) (i) A copy of tbe Annual Report (Hindi and Ba,lish versions) 
of the Tala Institute of Fundamental Resean:h, Mumbai. for 
the year 1997-98, alongwith Audited Accounts. 
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(ii) Statement (Hindi and English versions) regarding Review 
by the Government of the working of the Tata Institute of 
Fundamental Research, Mumbai. for the year 1997-98. 

(46) (i) A copy of the Annual Report (Hindi and English versions) 
of the Saba Institute of Nuclear Physics, Calcutta. for the 
year 1997-98. aIongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) 'regarding Review 
by the Government of the working of the Saba Institute of 
Nuclear Physics. Calcutta. for the year 1997-98; 

(47) (i) A copy of the Annual Report (Hindi and English versions) 
, of the Institute of Mathematical Sciences. Chcnnai. for the 

year 1997-98, a10ngwith Audited Accounts. 
(ii) Statement (Hindi and English versions) regarding Review 

by the Government of the working of the Institute of Math-
ematical Sciences. Chennai, for the year 1997-98. 

(48) (i) A copy of the Annual Report (Hindi and English versions) 
of the Atomic Energy Education Society, Mumbai, for the 
year 1997-98, alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review 
by the Government of the working of the Atomic Energy 
Education Society, Mumbai. for the year 1997-98. 

(49) (i) A copy of the Annual Report (Hindi and English versions) 
of the Tata Memorial Centre, Mumbai, for the year 1997-
98, alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review 
by the Government of the working of the Tata Mem9rial 
Centre,.Mumbai, for the year 1997-98. 

(SO) (i) A copy of the Annual Report (Hindi and English versions) 
of the Institute for Plasma Research, Gandhi Nagar, for the 
year 1997-98. a10ngwitb Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review 
by the Government of the working of the Institute for Plasma 
Research, Gandhi Nagar, for the year 1997-98. 
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(51) (i) A copy of the Annual Repon (Hindi and Enllish versions) of the 
Mehta Research Institute of Mathematics and Mathematical Phys-
ics. Allahabad. for the year 1997-98. alongwitbAuditedAccounts. 

(ii) Scatcment (Hindi and Enllish versions) reaarding Review by the 
Government of the workina of the Mehta Research Institute of 
Mathematic~ and Mathematical Physics. Allahabad. for the year 
1997-98. 

(52) (i) A copy of the Annual Report (Hindi and English versions) of 
the Paddy Processing R.csean:h Centre, Thanjavur, for the year 
1997-98, alongwith Audited Accounts. 

(ii) A copy oflhe Review (Hindi and English versions) by the Gov-
ernment of the workina of the Paddy Processing Research Cen-
tre, Thanjavur, for the year 1997-98. 

(53) A copy of the Standards of Weights and Measures (Packaged Com-
modities) (Second Amendment) Rules. 1998 (Hindi and English 
versions) published in Notification No. G.S.R. 178 in Gazette of 
India dated the 12th September. 1998. under sub-section (4) of 
section 83 of the Standards of Weights and Measures Act. 1976. 

(54) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (2) of section 3 of the All India Serv-
ices Act. 19S1:-

(i) G.S.R. 108 published in Gazette of India dated the 13th June, 
1998 containing Corrigendum to the NotifICation No. G.S.R. 
284 dated the 12th July. 1997. 

(ii) G.S.R. 109 published in Gazette of India dated tbc 13th June, 
1998 containing Corrigendum to the Notification No. G.S.R. 
28S dated the 12th July. 1997. 

(iii) G.S.R. 171 published in Gazette of India dated the 29th August, 
1998 containing Conigendum to the Notification No. G.S.R. 230 
(E) dated the 30th April, 1998. 

(jv)" The Indian Police Service (Fixation of Cadre Strength) Fifteenth 
Amendment Regulations. 1998 published in Notification No. 
G.S.R. 196(E) in Gazette of India daled the 20th April, 1998. 
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(v) The Indian Police Service (Pay) Fifteenth Amendment Rules. 1998 
published in Notification No. G.S.R. 197(E) in Gazette of India 
dated the 20th April. 1998. 

(vi) The Indian Police Service (Fixation of Cadre Strength) Sixteenth 
Amendment Regulations. 1998 published in Notification No. 
G.S.R. 216(E) in Gazette of India dated the 24th April. 1998. 

(vii) The Indian Police Service (Pay) Sixteenth Amendment Rules. 
1998 published in Notification No. G.S.R. 217(E) in Gazette of 
India dated the 24th April. 1998. 

(viii) The Indian Police Service (Fixation of Cadre Strength) Seven-
teenth Amendment Regulations. 1998 published in Notification 
No. G.S.R. 270(E) in Gazette of India dated the 25th May. 1998. 

(ix) The Indian Police Service (Pay) Seventeenth Amendment Rules. 
1998 published in Notification No. G.S.R. 271 (E) in Gazette of 
India dated the 25th May. 1998. 

(x) The Indian Administrative Service (Pay) Fifth Amendment Rules. 
1998 published in Notification No. G.S.R. 168 in Gazette of India 
dated the 29th August. 1998. 

(xi) The Indian Police Service (Pay) Twentieth Amendment Rules. 
1998 published in Notification No. G.S.R. 169 in Gazette ofIndia 
dated the 29th August. 1998. 

(xii) The Indian Forest Service (Pay) Second Amendment Rules. 1998 
published in Notification No. G.S.R. 171 in Gazette of India dated 
the 29th August. 1998. 

(xiii) G.S.R. 186 published in Gazette of India dated the 26th Septem-
ber. 1998 containing Corrigendum to the Notification No. G.S.R. 
378 dated the 15th November. 1997. 

(xiv) G.S.R. 187 published in Gazette of India dated the 26th Septem-
ber. 1998 containing Corrigendum to the Notification No. G.S.R. 
598(E) dated the 17th October. 1997. 

(55) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Public Administration. New Delhi. for the year 
1997-98. alongwith Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versioos) by tho Gov-
Cl'lllDCnt of the working of the Indian Institute of Public: Admin-
is .... tion. New Delhi. for the year 1997-98. 

4.A-atoBms 
S~TARY -GENERAL Laid on the Table the following 4 Bills passed 

by the Houses of Parliament during the last session and assented to by the 
President since a report was last made to the House on the 31st July. 1998 :-

(I) The Finance (No.2) Bill. 1998. 
(2) The Beedi Workers Welfare Cess (Amendment) Bill. 1998. 

(3) The President's Emoluments and Pension (Amendment) Bill. 1998. 

(4) The Salaries and Alowances of Officers of Parliament (Amend-
ment) Bill. 1998. 

SECRETARY -GENERAL also laid on the Table copies. duly authenticated 
by rbe Secretary-Genera1 of Rajya Sabha, of the following seven Bills passed 
by the Rouses of Parliament during the last session and assented to by the 
President :-

(I) The National Institute of Pharmaceutical Education and Research 
Bill. 1998. 

(2) The Electricity Regulatory Commissions Bill, 1998. 

(3) The Lotteries (Regulation) Bill. 1998. 

(4) The Electricity Laws (Amendment) Bill. 1998. 

(S) The Interest of Delayed Payments to Small Scale and Ancillary 
Industrial Undertakings (Amendment) Bill. 1998. 

(6) The Governors (Emoluments. Allowances and Privileges) (Amend-
ment) Bill. 1998. 

, 
(7) The Salary. Allowances and Pension of Members of Parliament 

(Ameaciment) Bill. 1998. 
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S. Report of Joint Committee on Offices of Profit (11th Lot Sabba) 
presented to Hon'b1e Speaker during Eleventh Lok Sabba 
SECRETARY -GENERAL laid on the Table a copy of Third Report of Joint 

C".mittee on Offices of Profit (I I th Lok Sabha). 
~. Report 01 Standing Committee on Communications 

SHRI SOMNATH CHA1TERJEE presented the Sixth Report (Hindi and 
English versions) of the Standing Committee on Communications on 
Recommendations of Telecom Regulatory Authority of India regarding 
in~ in telephone tariff of Basic Telecom Services. 

~eport of the Standing Committee on External AfI'airs 
SHRI I.K; GUJRAL presented the Second Report (Hindi and English 

versions) of the Standing Committee on External Affairs on Action Taken on 
the recommendations contained in the Fourth Report (Eleventh Lok Sabha) 
of the Committee on Demands for Grants of the Ministry of External Affairs 
for the year 1997-98. 
~ Report" Minutes of Standing Committee on F"1JIIUlCe 

SHRf MURLI DEORA presented the Tenth Report and Minutes (Hindi 
and English versions) of the Standing Committee on Finance on the Narcotic 
Drugs and Psychotropic Substances (Amendment) Bill. 1998. 

~. Report oItheStanding Commitkeon Urban and Rural Development (1998-
99) 
DR. SHAFlQUR RAHMAN BARQ presented the Eleventh Report (Hindi 

and English versions) of the Committee on Urban and Rural Development on 
the Delhi Development Authority (Validation of Disciplinary Powers) Bill. 
1997. 
10. Reports of the Standing Committee on Home AfI'aiis 

SHRf NEDURUMALLI JANARDHANA REDDY laid on the Table a copy 
each of the following Reports (Hindi and English versions) of the Standing 
Committee on Home Affairs:-
/ (i) Forty-sixth Report on the Indian Majority (Amendment) Bill. 1997; 
.-Aii) Forty-seventh Report on the Marriage Laws (Amendment) Bill • 

. ' 1997; and 
/(iii) Forty-eighth Report on the Administrators-General (Amendment) 

Bill. 1998. 
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11. Eftimce Teadered before the SfancIina Qammiaee 011 Home AllIIn 
SHRI NEDURUMALLI JANARDHANA REDDY laid on the Table a copy 

each of Evidence tendered before the Standing Committee on Home Affairs on 
the (i) Indian Majority (Amendment) Bill, 1991; (ii) Marriage Laws 
(Amendment) Bill, 1997; and (iii) Administrators-General (Amendment) Bill, 
1998. 
12 PI ............ oIPeCitioa 

SHRI BASUDEB ACHARIA presented a petition signed by Slui Binoy 
Mukherjee, Working President, National Projects Construction Corporation 
LId. Workers Union of India. S3, AJe Bose Road, Calcutta and others requesting 
for redeployment of NPCC workers from Ministry of Water Resources to 
Ministry of Power. 
12.08 P.M. 

I J 3. Felicitation to Prof. Amartya Sea on his wiDDIDI the Nobel Prize for 
Economics 

The Speaker felicitated Prof. Amartya Sen on his winning the Nobel Prize 
for economic~ and made the following observation:-

"HonAble Members are aware that a son of India, Prof. Arnartya Sen, 
outstanding economist and thinker has been awarded the 1998 Nobel Prize 
for Economics for his path breaking work in the field of welfare and 
development economics: Prof. Sen is the sixth Indian to achieve this rare 
distinction. Prof. Sen has made all of us feel proud by his achievement. 

Prof. Sen's academic work has been both vast and varied. His Key 
contributions are his research on fundamental problems in welfare economics, 
axiomatic theory of social choice, definitions of welfare and poverty and 
human development indices, and empirical studies of famine. The Royal 
Swedish Academy of Sciences has paid uibute to Prof. Sen by saying, 

H ... Ama"YtJ Sen htu IrIDIk II ntunber of noteworthy cOIIIributiotu to un'rW 
jielJs 0/ economic science and opeMd up new jNlJs of sillily for subseqlUlII 
genuations of mearrhes. By combinin, lools lOT economics and. pltilosoplty, 
he htu RstolYd an ethical dimension 10 the di.rCIUI;OII of vital ecollOlllics 
probkms." 



15 

Prof. Sen has over the years many major works in Economics and 
Philosophy to his credit which has earned him many awards. 

I hope the whole House joins me in congratulating Nobel Laureate Prof. 
Amartya Sen on his singular achievement. We all wish him many more years 
of creative success. 

12.11 P.M. 

/. Statement by Minister 

The Minister of Raiiways made a statement on the Railway accident 
which took place on 26.11.19<)8 near Khanna Station of Ambala Division on 
Northern Railway. 

15. Motions for Elections to Committees 

(i) DR. MURLI MANOHAR JOSHI moved the follOWing motion:-

"That in pursuance of Section 3(4) (j) of the All India Council for Technical 
Education Act. 1987. the members of this House do proceed to elect. in 
such manner as the Speaker may direct. one member from among 
themselves to serve as a member of the All India Council for Technical 
Education for the remaining term i.e. upto JO February, 2001, subject to 
other provisions of the said Act." 

The Motion was adopted 

(ii) Dr. Murli Manohar Joshi to move the following motion:-
r! 

"That in pursuance of the provisions contained in clauses (ii) to (iv) of rule 
4 read with clause (3) of rule IS of the Rules and Regulations of the 
Indian School of Mines, Dhanbad, the members of this House do proceed 
to elect. in such manner as the Speaker may direct. two members from 
among themselves, to serve as members of the General Council of the 
Indian School of Mines. Dhanbad, subject to other provisions of the 
said Rules and Regulations." 

The motion was adopted 

/Govemment Bills-Introduced 
(I) THE HIGH DENOMINATION BANK NOTES (DEMONETISA-

TION) AMENDMENT BILL, 1998. 
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~ THE RAILWA.Y CLAIMS TRIBUNAL (AMENDMENT) BIU, /998. 

(Lot Sobha Adjo"m«/ at 1.30 P.M. tmd ~-QSsembled at 2.37 P.M.) 

2.38 P.M. 

17. Mallen uDder .aIe 377 

(I) Maj. Gen. (Retd.) Bhuwan Chandra Khanduri (AVSM) raised a matter 
regarding need to introduce a din:d train between Delhi and Kotdwar. 

(2) Shri Dada Baburao Paranjpe raised a mauer regarding need to retain 
office of Provident Fund· relating to employees of Coalmines at Jabalpur. 
Madhya Pradesh. 

(3) Shri Dev; Bux Singh raised a mauer regarding need to declare 'Pariyar' 
in Unnaon district of U .P. as a tourist resort and take steps for its development. 

(4) Shri T. Govindan raised a maller regarding need to declare support 
price of DIbIraI rubber. 

(S) Slui Mohan Sin", raised a matter regarding need to allow Tibetee 
wefupes 10 sell Woolen garments for their livelihood. 

(6) Shri K.S. Rao raised a matter regarding need to direct Food Corporation 
of India to Purchase paddy from farmers of Andhra Pradesh. 

(7) Shri Shakuni Chowdhary raised a matter regarding need to send a 
Central t~ to Khagarla Parliamentary constituency in Bihai to chalk out • 
plan to check recurring floods. 

(8) Dr. S. Venu Gopalac:hari raised a mailer regarding need to provide 
adequate funds to State Government of Andhra Pradesh to assist the people 
affected by recent cyclone. 

(9) Stui Shyam Behari Mishr. raised a maner regarding need 10 provide 
Central funds for construction of Ganga barrage in Kanpur. Uttar Pradesh. 

(10) Dr. T. Subbarami Reddy raised a matter regarding need for revival of 
Hindustan Shipyard Limited. 

(II) Shri Bijoy Handique raised a matter regarding need to check the. 
menanee of drugs traffic killS in Nonh East Resion particularly in Manipur. 

(12) Shri N. Dennis raised a matter regarding need (or immediate repair 
and maintenance of the Tamilnadu part of the Thiruvananthapuram-
Kanyakumari National Highway No. 47. 
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2.58 P.M. 

18. Statutory Resolution-withdrawn 
TIme Thken : 2 Hrs. 17 Mts. 

DR. T. Subbarami Reddy moved the following Resolution: 

"That this House disaproves the Oilfields (Regulation and Development) 
Amendment Ordinance 1998 (No. 17 of 1998) promulgated by the 
President on 3 September. 1998. 

After discussion as indicated in para 19(i) below. the Resolution was with-
drawn by leave of the House. 

19. ~vemment Bills passed 
~i) The Oilfields (Regulation and Development) Amendment Bill. 1998. 

The motion for consideration of the Bill was moved by Shri K. Ramamurthy. 

The following members took part in the combined debate on the Resolution 
(vide para 18 above) and the motion for consideration of the Bill: 

(I) Shri K.S. Rao 
(2) Shri Satya Pal Jain 
(3) Shri Lakshrnan Chandra Seth 
(4)' Shri T.R. Baalu 
(5) Shri Mohan Singh 
(6) Shri V.V. Raghavan 
(7) Dr. Shakeel Ahmad 
(8) Shri Bikram Keshri Deo 
(9) Shri P.C. Thomas 
(10) Shri Kharabela Swain 
(11) Prof. Jogendra Kawade 
(12) Shri Rajo Singh 
(13) Shri Santosh Kumar Gangwar 

Shri K. Ramamurthy replied to the combined debate. 
Dr. T. Subbarami Reddy spoke (by way ofreply to his Statutory Resolution). 
The Motion for Consideration was adopted and clause-by-clause 

consideration of the Bill was taken up. 
Clauses 2 and 3 were adopted. 
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An amendment No. 2 for insertion of New Clause 4 was adopted. 
New Clause 4 was· adopted 
Clause 1 . was adopted as amended. 
The enacting fonnula and the Long Title were also adopted. 
The Motion that the Bill as amended be passed. was moved by Shri K. 

Ramamurthy. 
Following members took part in the debate:-
(I) Shri P. Chidambaram 
(2) Shri K. Ramamurthy 
The Motion was adopted and the Bill as amended was passed. 

17.16 Hrs. 

Time laken : ) Hr. 20 Mu. 

IcH) The ~port-Impo~ Ba~kOflndia ~Amendment) Bill. 1~8. . 
( The Molton for ConsJ(lerabon of the Btll was moved by Shri Kodamboor 
M.R. lanarthanan on behalf of 8hri Yashwant Sinha. 

The foUowing members took part in the debate:-

(I) Shri Konijeti Rosaiah 
(2) Shri Chetan Chauhan 
(3) Shri Mohan Singh 
(4) Sml Geeta Mukherjee 
(5) Shri Rupcband Pal 
(6) Shri Chandrashekhar Sahu 
(7) Shri Shakeel Ahmad 
(8) Shri Jogendra Kawade 
(9) Shri Ramdas Alhawale 
(10) 8hri Varkala Radhakrishnan 

Stui Kodamboor M.R. Janarthanan replied to the debate. 

The Motion for Consideration was adopted and clause-by~clause 
consideration of the Bill was taken up. 
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Clause 2 was adopted. 

Clause I, the enacting fonnula and the Long TItle were also adopted. 

The Motion that the Bill be passed was moved by Sbri Kodamboor M.R. 
lanarthanan. 

The Motion was adopted and the Bill was passed. 

6.36 P.M. 
(Lok Sabha adjourned till 11.00 A.M. on Thursday, the 3rd December. 

1998). 

MGIP(PLU)MRND-3278L8-2-12-98. 

S.GOPALAN, 
Secretary-General. 



11 A.M. 

LOKSABJiA 

BUUEI1N - PAIn' I 

(Brief Record of Proceediap) 

Thursday, December 3, 19981Apabayana 12, 1920 (SaD) 

No. 50 

1. Starnd QaadcIas 

Starred Question Nos. 61-63 were oraDy answered. Replies to Starred 
Question Nos. 64-80 were laid on the 18b1e. 

2. UDStarred QaesdmII 

Replies to Unstamd Question Nos. 691--920 were laid on the 18b1e. 

12·00 hrs. 

3. Papers ~ .. 8le1'llllle 

The following papers were laid on the 'l8b1e:-

(1) A copy of the Annual Report (Hindi and English versions) of the 
Commissioa of Railway Safety for the year 1997-98, under sec-
tion 10 of the Railway Act, 1989. 

(2) A copy each oftbe following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companiq,s Act, 
1956:-

(i) Review by the Govemment of the working of the Bbarat Barth 
Movers Limited, Banplore, for the year 1997-98. 

(ii) Annual Report ofthc Bharat Barth Movers Limited, Bangalore, 
for the year 1997.,98, alongwith Audited Accounts and 
comments of the CompIrOller and Auditor Geoerallbcreon. 

I 
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(3) A copy of the Railw.y Claims Tribunal (Salaries and Allowances 
and Conditions of Service of Chairman. Vice-Chairman and 
Members) Amendment Rules. 1998 (Hindi and English versions) 
published in Notification No. G.S.R. 563(8) in Gazette of India 
dated the 8th September. 1998. under sub-section (3) of section 30 
of the Railway Claims Tribunal Act, 1987. 

(4) 1be Railway Pauengers (Cancellation of ticket and refund of fare) 
Rules. 1998 (Hindi aJld English versions) published in Notification 
No. G.S.R. 410(8) in Gazette of India dated the 24th July. 1998. 
UDder section 199 of the Railways Act, 1989. 

(5) (i) A copy of the Annual Report (Hindi and Pnalisb venioaa) of 
abe Iadian Railway Welfare OIpDisation. New Delhi. far abe 
year 1996-97. a10npitb Audited Accounts. 

(ii) A copy of the Review (Hindi and En,lish versions) by the 
Government of the working of the Indian Railw.y Welfare 
OrpniJIIion. New Delhi. for abe year 1996-97. 

(6) Statement (Hindi and English venions) sbowin, reasQDs for del.y 
in Iayin, the papers mentioned at (') above. 

(1) (i) A copy of abe Annual Report (Hindi and English versions) of 
the Iadian Railway Welt'IR OqaniJation, New Delhi. for the 
year 1997-98. a10npith Audited Accounts. 

(ii) A copy of the Review (Hindi and En,lish venions) by the 
OoVerllimeat of tile workin, of the Indian Railway Welfare 
Orpailatioa. New Delhi. for the year 1997-98. 

(8) A copy of the Errata to White Paper on Railway Projects· (Hindi 
and English versions). 

(9) (i) A. copy of the Annual Report (Hindi.and Bapiab versions) of 
the NationallDltitute of UrbID Affairs, New Delhi. for 1be year 
1997-98. a10npith Audited ~ts. 

(ii) Statement (Hindi and BnsIish venions) regll'ding Review by 
the Government of the world ... of the National Institute of 
Urban Affairs, New Delhi. for the year 1997-98 . 

............ IIihnIJ Projeca_Ilid .... Tlblcof ........ 21.7.1991. 
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/"Iteponalthe ConuniUeeaa AptcuIbue 
Sbri Kinjarapu Yerrannaidu presented the Twelfth Report (Hindi and English 

versions) of the Standing Committee on Agriculture (Twelfth Lok Sabha) (1998-
99) on 'Cultivation of Cotton' relating to the Ministry of Agriculture 
(Department of Agriculture & C<H>peI'IItion). 
s. ReportCJI .... AchiIoryCoauaiUee 

Slui Madan LaJ Khurana presented the Sixth Report of tile Business Advisory 
Committee. 
12.48 P.M. 
6. Matters Uader Rule m 

As clin=cted by the Chair. the following members 'NCR permitted to lay on 
the Table stateJllellts on vlrious matters sought to be raised by them under 
Rule 3n as indicated against each:-

(I) Smt. 'Bhavan. Chikhalia regarding need to bring regulation and 
development of coal Lignite, Methane minerals under the jurisdiction 
of Stale Governments. 

(2) Shri Ashok Pradhan regarding need for early completion of woiit of 
sugar mill at Jahangirpur in Khurja Parliamentary Constituency. U.P. 

(3) Sbri Jagatvir Singh Orona regarding need to look into the grievances 
of the employees of Tannery and Footwear Corpontion of India 
(TIFCO) and textile mills under NTC in Kanpur. 

(4) Shri Ravindra Kumar Pandey regarding need to look into the 
functioning of Civil and E & M Department of Central Coalfields 
Limited. 

(S) Sbri Ranjib Biswal regarding need to chalk out a centrally sponsored 
programme to save Paradcep Port, Hukitota Island and ~p House 
in Orissa from sea erosion. 

(6) Shri Vilas Muttcmwar regarding need to approve the amendments 
made by Bihar Govemmcnt to Baudha Gaya Temple Act. 1949. 

(7) Smt. Jayanti Patnaik reprding need to enhance quota of essential 
commodities for the Stale of Orissa. 

(8) Sbri V.V. RaJbavan reprding need to declare support price for copra 
at rupees four thousand per quintal. 
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(9) "Prof. Prem Sinlh Chandumajra fCgardinl need to compenute 
fanners of Punjab whose crops have been damapcI due to uoseasonal 
rains. 

(10) Shri D. Vcnu,opaI regarding need to provide better communication 
facilities to Javvathu hill relion in Tamilnadu. 

(I t) Shri BaJasaheb Vikhc PIliI reprdins need to increase duty on im-
ported sugar. 

(12) Shri Ramdas AtbawaJe fe,ardinS need to change the date of 'Polio 
Eradication Day' from 6th Dcc:cmbcr, 199810 some other date in order 
to ensure maximum participation in 42nd Annual Death Ceremony of 
Dr. Baba Saheb Bhimrao Ambedkar, fallin, on the same day. 

(Lok SGbAa ~ til 12.49 P.M. tIIId Te-auembled til 1.3~ P.M.). 
1.44 P.M. 

7. Go ........ BII-UarIIr 0 .......... 

TIme recommended by BAC - 1 hour 
TIme taken: 27 mlS 

BaIanc:e: 33 mtI 

/ ne c..... GIaaInI- Pr ' .,....... <Rep.I) _1998. 
1be Motion for consideration of the BiD was moved by Shri Kashiram Ran&. 
The foUowin, members took part in the debate:-

(1) Stui VarbIa RadhaIaisbaan 
(2) SmL Bhavana Kardam DaWe 
(3) Sbri Ajay Chakraborty 
(4) Slui Tarit Baran Topdar 

1'be diac:uuion was not concluded. 
"9' IbJMhl ..... 
I *(i) The MiDiita' of Home Affairs made a stataDeDt on the controveny 

ewer • relipou Ibriae Deaf Chikbmaplur (1Ca'naIab). 

/ :'*(ii) 1'be Miaiater of State for Apiculture JDIde • statement repalina 
Price Policy for Rabi Clops of 1991·99 to be marketed ia 1999· 
2000 . 

...... :z.cup.M . 

....... 4.02P.M. 
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.f.;iii) The Minister of Railways made a statement regarding Derailment 
of 8029 DN Kurla-Howrah Express in Manmad-lalgaon Section of 
Central Railway's Bbusaval Division on 3 December, 1998. 

2.11 P.M. 

9. DiIc:ussioa Under Rale 193 

/ TlDlC taken: 4 hrs. 26 mts. 
Sbri Rajcsb Pilot raised a discussion regarding rise in prices "f e~ential 

commodities. 

The following members took part in the debate:-
(1) Smt. Geeta Mukhetjee 
(2) Sbri Krisban Lal Sharma 
(3) Shri Sudip Bandyopadhyay 
(4) Sbri Rupchand Pal 
(5) S .. ..; P. Chidambaram 
(6) Prof. Prem Singh Cbandumajra 
(7) Shri Mohan Singh 
(8) Dr. Raghuvansb Prasad Singh 
(9) Shri Sbanta Kumar 

(10) Shri Rajo Singh 
(II) Shri C. Srcenivasan 
(12) Shri T.R. Baalu (Speech unfinished) 

The discussion was not concluded. 

7.02 P.M. 

(Lot Sabha adjourned till lUX) A.M. on Friday, the 4th December, 1998) 

MGIP(PLU)MRND-3321Ls-.3-12-1998. 

S.GOPALAN, 
Secretary-General 



LOK SABRA 

BULLETIN - PARI' I 

(Brief Record of Proceedings) 

Friday. December 4. 1998/Agrahayana 13. 1920 (Saka) 

No.Sl 

11 A.M. 

1. 0bIIuary Rel'&eoce 

The Speaker made reference to the passing away of Shri L.V. Singh. a 
member of Ninth Lok Sabha. 

Thereafter the Members stood in silence for a short while as a mark of 
respect to the deceased. 

11.02 A.M. 

2. Starred QuesIkww 
Starred Question Nos. 81-84 were orally answered. Replies to Starred 

Question Nos. 8S-100 were laid on the Table. 

3. 1JaIIarred Que6ns 
Replies to Unstarred Question Nos. 921-1150 were laid OIl the Table. 

4. Papen laid CID the Table 
The following papers were laid on the 1Bble:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

Electronics Service and Training Censre. Nainital. for the year 
1997-98. alongwith Audited Accounts. 

(ii) S&atcment (Hindi and English versions) regarding Review by the 
Government of the working of the Electronics Service and Training 
Centre. Nainital. for the year 1997-98. 
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(2) (i) A copy of Ihc Annual Report (Hindi and English versions) of the 
Indo-Getman Tool Room. Aurangabad. for the year 1997-'98. 
alonpith Audited Accounts. 

(ii) Staremcnt (Hindi and English versions) regarding Review by the 
Government of the working of the Indo-German Tool Room. 
Aurangabad. for the year 1997·98. 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 
(:eub:allnltitutc of Tool Design. Hyderabad. for the year 1997-98. 
alonpith Audited Acc:ounts. 

(ii) SUdmnent (Hindi and English versions) regarding Review by the 
GowmmeDt of the workinl of the Central Institute of Tool Design. 
Hydenbad. for the year 1997-98. 

(4) (i) A copy of Ihc Annual Repon (Hindi and English versions) of the 
Central Tool Room and Training Centre. Calcutta, for the year 
1997-98. alongwith Audited Acc:ounl$. 

(ii) Stalement (Hindi and Enllish versions) regarding Review by the 
Govemment of the wortina of the Central Tool Room and Training 
Ccnue. Calc:uua. for the year 1997-98. 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the 
Centnl Tool Room and Training Centre. Bhubaneswar. for Ihc 
ye. 1997-98. alonpitb Audited Accounts. 

(ii) Statemeac (Hindi and English versions) regllRlilll Review by the 
Govemmcnt of the workiDg of the Central Tool Room and Training 
Centre. Bhubaneawar. for the year 1997·98. 

(6) (i) A copy of the Annual Report (Hiadi..and English versions) of the 
lado-Daai.b Too' Room. Jamshedpur. for the year 1997-98. 
aloapitb Audited Acc:ouDtl. 

(ii) SIIfemeDl (Hindi and EaaJiIh ~) reprding Review by the 
GoVCl'llllleDt of the workin. of the Indo-Danish Tool Room. 
J~. for the y.- 1997-98. 

(7) (i) A copy of the Annual Report (Hindi and En..- versions) of Ihc 
Jacto-OennlD Tool Room. Ahmedabad. for the year 1997-98. 
alonpitb Audited AccouDtI. 



3 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indo-German Tool Room, 
Ahmedabad, for the year 1997-98. 

(8) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indo-German Tool Room, Indore. for the yt'-8l" 1997-98. alongwith 
Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indo-German Tool Room. Indore, 
for the year 1997-98. 

(9) (i) A copy' of tile Annual Report (Hindi and English versions) of the 
Institute for Design of Electrical Measuring Instruments. Mumbai, 
for the year 1997-98. alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Institute for Design of Electrical 
Measuring Instruments, Mumbai, for the year 1997-98. 

(10) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Tool Room, Ludhiana, for the year 1997-98, alongwith 
Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Central Tool Room, Ludhiana, 
for the year 1997-98. 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the 
Automotive Research Association of India, Pune, for the year 
199,7-98, alongwith Audited Accounts. 

(ii) Statement (Hindi.and English versions) regarding Review by the 
Government of the working of the Automotive Resean:h Association 
of India, Pune, for the year 1997-98. 

(12) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Pulp and Paper Research Institute, Saharanpur, for the year 
1997-98, alongwitb Auddrd Aa:oonIs. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of tile working of the Central Pulp and Paper Research 
Institute, Saharanpur, for the year 1997-98. 
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(13) A copy of the Twenty-sixth Annual Report (Hindi and English 
versions) of the Controller-General of Patents. Designs and Trade 
Marks for the year 1997-98. under section ISS of the Patents Act, 
1970. 

(14) A copy of the Notification No. S.O. 874(E) (Hindi and English 
versions) published in Gazette of India dated the 25th September. 
1998 notifying the Mis. Kasal Paper and Pulp Limited. Pune. as a 
mill producing newsprint, under sub-section (6) of section 3 of the 
Essential Commodities Act, 1955. 

(15) A copy of the Gas Cylinder (Amendment) Rules. 1998 (Hindi aad 
English versions) published in Notification No. G.S.R. 487(B) in 
Gazette of India dalcd the 10th August, 1998. under sub-section (8) 
of section 18 of the Explosives Act. 1884. 

(16) A copy of the Annual Report (Hindi and Bnglish versions) of the 
Controller-General of Patents. Designs and Trade Marks. for the ycar 
1997-98. under section 126 of the 1i'ade and Merchandise Marts 
Act, 1958. 

(17) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Institute of Design, Ahmedabad. for the year 1997-98. 
alongwith Audited Accounts. 

(il) Statement (Hindi and Bnglish versions) regarding Review 
by the GoVCl'lllDCDt of the working of the National Institute of 
Desip, Abmedabad. for the year 1997 .. 98. 

(18) A copy of the Annual Report (Hindi and English versions) of the 
Indian Diamond Institute. Sunt. for the year 1997-98. alongwitb 
Audited Accounts. 

(19) A copy of the Review (aindi and English versions) by the Oovemmont 
of the womnl of the Indian Diamond Institute, Surat. for the year 
1997-98. 

(20) A copy of the Memorandum of Unclerstancliq (HiDdi aad Baalim 
veniou) between the India Trade Promotion Orpnisation and the 
Miniauy of Commerce for the year 1998-99. 



s 
(21) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (2) of section 38 of the Central Excise Act, 1944:-

(i) The Central Excise (Tenth Amendment) Rules, 1998 published in 
Notification No. G.S.R. 501(E) in Gazette oflndia dated the 18th 
August. 1998 together with an explanatory memorandum. 

(ii) The Central Excise (Eleventh Amendment) Rules. 1998 published 
in Notification No. G.S.R. 5IS(E) in Gazette of India dated the 
24th August, 1998 together with an explanatory memorandum. 

(iii) The Central Excise (Twelfth Amendment) Rules. 1998 published 
in Notification No. G.S.R. 551(E) in Gazette of India dated the 
1st September, 1998 together with an explanatory memorandum. 

(iv) The Central Excise (Thirteenth Amendment) Rules. 1998 published 
in Notification No. G.S.R. 552(E) in Gazette of India dated the 
2nd September. 1998 together with an explanatory memorandum. 

(v) The Adhoc: Exemption Order No. 68/6/98-CX dated the 7th 
September. 1998 together with an explanatory memorandum 
exempting from whole of the duty of excise on the paper to be used 
for Greeting Cards. Calendars. telephone/address books etc. by 
the Child Relief and You, Kotla Mubarakpur. New Delhi. 

(vi) The Adhoc: Exemption Order No. 70/8/98-CX dated the 7th 
October, 1998 together with an explanatory memorandum 
regarding exemption to Kinetic Honda (DX Model) Scooters 
specially designed for handicapped/disabled persons to be supplied 
by MIs Kinetic Honda Motor Limited, Pune to Vikalang Vikas 
Mitra Mandai. Mumbai, from so much of excise leviable thereon 
as in excess of 8 percent ad-valorem. 

(vii) Adhoc Exemption Order No. 7119/98-CX dated the 17th 
November, 1998 together with an explanatory memorandum 
regarding exemption to Mobile Hospital of the Schedule to the 
Central Excise Tariff Act, 1985 to be supplied by M/s\Siemens 
Limited, Mumbai from so much of the duty of excise leviable 
thereon as in excess of the amount calculated at the rate of 8 
perceat ad-WIlorem. 

(viii) Adhoc Exemption Order No. 69n198-CX dated the 17th September, 
1998, together with an explanatory memorandum regarding 
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exemption to 18 number of hand operated automatic transmission 
Maruti Zen Cars to be supplied by MIs Maruti Udyog Limited, 
Gurgaon, to Army Hcad-quarters from so much oftbe duty of excise 
leviable thereon as is in excess of the amount calculated at the rate 
of 8 percent ad-valorem. 

(22) A copy each of the following Notifications (Hindi and Bnglish 
versions) under section 159 of the Customs Act, 1962:-
(i) G.S.R. 393(B) published in Gazette of India dated the 17th July, 

199~ logether with an explanatory memorandum maldag certain 
amendments in the Notification No. 34198-Cus., dated the 13th 
June, 1998. 

(ii) G.S.R. 415 (B) publ.ishcd in Gazette of India dated the 30th July, 
1998 together with an explanatory memorandum making certaiD 
amendments in the Notification No. 23198.cus., dated the 2nd 
JUDe, 1998. 

(iii) G.S.R. 469 (B) published in Gazette of India dated the 31d August. 
1998 together with an explanatory memorandum maldag certain 
amendments in two Notifications mentioned therein of22nd June, 
1994 and 3rd June. 1997 respectively. 

(iv) G.SR. 470 (B) published in Gazette of India dated the 3ldAupa. 
1998 together with an explanatory memorandum makin& certain 
amendments in the Notification No. 29197-Cus., dated the 1st 
April, 1997. 

(v) G.S.R. 492(B) published in Gazette oflDdia dated the 11th August. 
1998 together with an explanatory memorandum making certaia 
amendments in the Notification No. 29197.cus., dated the 1st April, 
1997. 

(vi) G.S.R. 522 (B) publisbed in Gazette of India dated the 251b Au ... 
1998 together·with an explaDatory memorandum extendiag facility 
for export imd imports of goods UDder Duty Bxemptioa Pus 
Book (DEPB) Scheme from inland Container Depot at Jodhpur. 

(vii) G.S.R. 609 (B) published in Gazcae oflDdia dated the 9th October, 
1998 togdbcr with an explanatoly memorandum IIIIIIdq certain 
ameadments in the Notification No. 29197-Cus •• daIeci the lit 
April. 1997. 
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(viii) G.S.R. 610 (E) published in Gazette oflndia dated the 9th October, 
1998 together with an explanatory memorandum making certain 
amendments in the existing four Notifications mentioned therein. 

(ix) The Courier Imports and Exports (Clearance) Regulations, 1998 
published in NotifICation No. G.S.R. 662(E) in Gazette of India 
dated the 9th November, 1998 together with an explanatory. 
memorandum. 

(x) The Customs (Fees for Rendering Services by Customs Oftic:ers) 
Regulations, 1998 published in Notification No. G.S.R. SS8 (E) 
in Gazette of India dated the 4th September, 1998, together with 
an explanatory memorandum. 

(23) A copy 'each of the following Notifications (Hindi and English 
versions) under section 296 of the Income-tax Act, 1961:-

(i) The Income-tax (Ninteenth .Amendment) Rules, 1998 pu6lisbed 
in Notification No. S.O. 902 (E) in Gazette of India dated the 13th 
October, 1998. ' 

(ii) The Income-tax (Twenty Second Amendment) Rules, 1998 
published in Notification No. S.O. 923 (E) in Gazette of India 
dated the 23rd October, 1998. 

(iii) The Income-tax (Twenty Third Amendment) Rules, 1998 published 
in Notification No. S.O. 924(E) in Gazette of India dated Ibe 23rd 
October. 1998. 

(iv) The Income-tax (Twenty Fourth Amendment} Rules. 1998 
published 'in Notification No. S.O. 92S (E) in Gazette of India 
dated the 23rd October, 1998. 

(24) A copy of the Annual Report (Hindi and EnJlish versions) of Ibe 
CenR for Policy Research, New Delhi. for Ibe year 1997-98. alongwitb 
Audited Accounts. 

(15) A copy of the Depositories (Appeal to the Central Govemmenf) Rules, 
1998 (Hindi and English versions) published in Notification No. 
G.S.R. 413 (E) in Gazette of India dated the 18th July 1998, under 
section 27 of the Depositories Act, 1996. 

(26) The Securities and Exchange Board of India (Appeal to the Central 
Government) Amendment Rules, 1998 (Hindi and English versions) 
published in Notification No. G.S.R. SS7 (E) in Gazette of India 
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dated the 4th September. 1998. under section· 31 of lIlc Securities 
aad Exchange Board of India Act. 1992. 

(27) (i) A copy of the Annual Report (Hindi and English versions) of the 
Centre for Development Economics at the Delhi School of 
Economics. Delhi. for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the Centre for Development Economics at the Delhi School of 
Economics. Delhi. for the year 1997-98. together with A,.dit Report 
thereon. 

(28) A copy of the Annual Report (Hindi and English versions) of the 
Madras School of Economics. Chennai, for the year 1997-98. 
alongwith Audited Accounts. 

(29) A copy of the Annual Report (Hindi and English versions) of the 
National Council of Applied Economics Research. New Delhi. 
for the year 1996-97. alongwith Audited Accounts. 

(30) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (9) above. 

(31) A copy of the Annual Report (Hindi and Enitish versions) of the 
National Council of Applied Economic Research, New Delhi, for 
the year 1997-98. alongwith Audited Accounts. 

(32) (i) A copy of the Annual Report (Hindi and English versions) of the 
Export-Import Bank of India, Mumbai. for the year 1997-98. 
alonpitb Audited Accounts, under sub-section (5) of scction 19 
aad lUb-scction (5) of section 24 of the Export-Import Bank of 
India Act, 1981. 

(ii) A copy of the Review (Hindi and English versions) by the 
GovernmeDt of the working of the Export-Import Bank of India, 
Mumbai. for the year 1997-98. .. 

(33) A copy each of the followin, Notifications (Hindi aad En,lish 
vcniou) under sub-section (2) of section 13 of the Central Sales 
Tax Act, 1956:-
(i) The Centtal Sales Tax (Repsttation and Turnover) Amendment 

Rules. 1998 published in Notification No. G.S.R. 483 (E) in 
Gazette of India dated &be 7th AUJUSt. 1998. to,ether with an 
explaaatol'y memoraadum. 
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(ii) The Central Sales Tax (Registration and Turnover) Amendment 
Rules, 1998 published in Notification No. G.S.R. 695 (E) in 
Gazette of India dated the 20th November, 1998 together with 
an explanatory memorandum. 

5. Me ... from ~ sa .. 
Sec:retary·General reported a message from Rajya Sabha that at its sitting 

held on the 3rd December, 1998, Rajya Sabha passed the Delhi Development 
Authority (Validation of Disciplinary Powers) Bill, 1998. 
6. BW as pas.ted by RJUya Sab~ OD the Table 

The Delhi Development Authority (Validation of Disciplinary Powers) 
Bill, 1998. 
1 Reportolthe Committee on the Welfare oISchedaled Castes IUId ScbeduIed 
~Tribes 

Shri Kariya Munda presented a copy each of the following Reports (Hindi 
and English versions) of the Committee on the Welfare of Scheduled Castes 
and Sc:heduled Tribes including Minutes (Hindi and English versions) of the 
siUinp of the Committee relating thereto. 
/'('1 ) Action taken by the Government on the Recommendations contained 

v/ 'let L-:> t:> in the Third Report (Eleventh Lok Sabha) of the Committee on the 

~2) 

Welfare of Scheduled Castes and Scheduled Tribes on the Ministry of 
Finance, Department of Economic Affairs (Banking Division)-
Reservation for and Employment of Scheduled Castes and Scheduled 
nibes in Allahabad Bank and Credit Facilities provided by the Bank 
to them. 
Action taken by the Government on the Recommendations contained 
in the Seventh Report <E.lev~g~_I,.9Yabha) of the C;ommittee on the 
WelfaieOi Scheduled Castes and Sc:heduled Tribes on the Ministry of 
Food Processing Ind~stries-Reservation for and Employment of 
Scheduled Castes and Scheduled Tribes in Modem Food Industries 
(lpdta) Ltd. 
Reservation for and Employment of Scheduled Castes and Scheduled 
nibes in lDdia Tourism Developinent C~on Ltd. 
Reservation for and Employment of Scheduled Castes and ScheduJed 
nibes in Canara Bank and credit facilities provided by the Bank to 
them. 
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/ (5) Reservation for and Employment of Scheduled Castes and Scheduled 
liibes in Indian Institutes of leehnololY includinl raervation for 
Sclieduled Castes aad Scbeduled liibea in Idmiuion daerein. 

,. Reports ~tIIe Sb .. 0- M .. _ 0 wau 
/ Shri Murasoli Maran laid on the 18b1e a copy each (Hindi and EncliIh 

versions) of the followial reports of the Standi .. Committee on Commerce: 
(1) Thirty-fifth Report on ladia and the WTO; aad 
(2) Thirty-Sixth Repon on Development Potential of Commerce in 

the North Eastern ReJion. 
/"'9. a.,..rtaldwS' S ICI fru_Tt Sad .. ,.... 

Sbri P. C. Chacko laid Che Thirty-fourth Report (Hindi and Enclish 
versions) of the Slaadinl Coauniltee Oft Transport and Tourism 00 the 
Merchant Shippiol (Second AmendmcaIt) BiD, 1991. 
10. E ..... t 1s-.I1t11Dn dw .... I CO_III'." •• _ Tr pII't"-..--. 

Sbri P. C. Cbacto laid on the 'DIble a copy of die Bvideace teDdend before 
the Staadinl Committee 011 'I'ranIpM and 1burism on the Mercbal Sbippiaa 
(Sec:oad Amendment) BiU, 1998. 
11. se e 2., M '1 • 

(1) The Minister of ParlilmCDtary Main 4IIIde a statemcDt rcpnIinl 
Govemmcat BusiDeu for the week COIdIDebCinI the 7th December. 
1998 • 

./*(2) The Minister of State in the Ministry of Railways made a sa_nt 
rcprdinl further details of the derailment of the lCurIa-Hownh 

/ Expnu, wbicb bas bIbn place on 3 December, 1991. 
/**(3) Tbe M.iDiJter of Humaa Resoun::e DeveIopmeat made a ...... t 

ropntina iacidenIs rclatiD. to the A1iprb Malim University. 
11. ....... "'1'IedIIw to C tc • 

(i) Sbri RmDakriIbDa Hep moved the foIIowiq modon:-
"Tbat in punuace of Section 4(3)(c) of abe Marine PIocIucts &port 

Development Autbority Act, 1912 and Rule 4(1) of Marine 
PrudacIa Espalt DeveIopmeat AIdharity RullI, 1912. the meanIJen 

• MIdI • 435 P.M. 
•• .... 5.00 ..... 
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of this HoUle do proceed to elect. in such manner as the Speaker 
may direct, two members from among themselves to serve as 
members of the Marine Products Export Development Authority. 
subject to other provisions of the said Act n 

The motion was adopted. 
(ii) Sbrimati Maneka Gandhi moved the following motion:-

"That in pUlSWIIlCC of Section 3(2) (h) of the PetSOns with Disabilities 
(Equal Opportunities. Protection of Rights and Full Participation) 
Act, 1995. the members of this House do proceed to elect in such 
manner as the Speaker may direct. two Members from among 
themselves to serve as Members on the Central Coordination 
Committee for the period till they cease to be the Members of the 
House subject to other provisions of the Act and the Rules made 
thereunder. " 

The motion was adopted. 

? Motiaa ........ Reportrl. Joiat o.u ....... em EamtW 0 ........... 
(AJaeadnwd) Bill, U98--EsCmdoa rI. 'I1IDe 

Sbri Sbyam Bibari Mishra moved the foUowing motion:-
"1bat this House do extend upto the last day of the last week of the 

Wmtcr Session, 1998 the time for presentation of the Report of the 
Joint Committee on Essential Commodities (Amendment) Bill. 
1998." 

(Due to interruptions in 1M HOIUe. I.oIc Sobha adjOlU7r«l at 12.48 P.M. and 
TNIISembled at 1.33 P.M.) 

(Due to continued interruptions in 1M House. Lolc SlIbIuJ adjourned at 
1.37 P.M. and re~ at 2.15 P.M.) 

(Du to contiued interruptions in the Houe. Loi SabhtJ o4joIlmed at 
2.17 P.M. tmd re-ar6e1llbl«l at 2.45 P.M.) 

Sbri S.S. Bamala clarified some points raised by Members. 
Tbe Speaker. thereafter. made the following obIervation:-

"HOD. Members. in view of what the HOD. Minister bas said, I would 
expect the House to give time to the JointCommiuee till Wednesday. 
the 9th December. 1998 to submit its Rcport.I hope that the House 
qra:s to adopt the Motion subject to this modification." 

The House agreed. 
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2.50 p.m. 
14. M-. ... 6., ... Report ~, __ Ad...,. CcJmmittee 

Shri Madan Lal Khurana moved the followins motion:-
"That this House do asree with the Sixth Report of the Business 

Advisory Committee presented to the House on the 3rd December. 
1998." 

The motion was adopted. 
3.33 p.m. 
IS. PriYIde Memben' BiDs -IDtIoduced 
10 ) The Special Educational Facilities (For Children of Parents LivinS 

Below Poverty Line) Bill. 1998. by Dr. T. Subbarami Reddy. 
I (2) The Electricity (Priority Supply to Rural Areas and Apiculture Sec-

tor) Bill. 1998 by Shri R. Sambasiva Rao. 
/(3) The Constitution (Amendment) Bill. ] 998 (Amendment of article 324) 

by Shri R. Sambasiva Rao. 
t<4) The Plevention oflnsults to National Honour (Amendment) Bill. 1998 

(Insertion of new section 4) by Shri R. Sambasiva Rao. 
/' (S) The Prohibition of Extravagant Expenditure on Marriages Bill. t 998 

by Shri R. Sambasiva Rao. 
/(6) The Foreip Aid Fund ofIndia Bill. 1998 by Dr. T. Subbararni Reddy. 
/7) The Slums and Jhusgi-Jhopri Areas Oearance Bill. 1998 by Dr. T. 

Subbarami Reddy . 
..A8) The Small Family (Motivation) Bill. 1998 by Dr. T. Subbarami Reddy. 
)IJ) The Jamia Millia Islamia (Amendment) Bill. 1998 (Amendrneot of 

the Lon, nde. etc.) by Shri O.M. Banatwalla. 
I (10) The Eradication ofUncmploymcnt Bill. 1998 by Shri o. M. Banatwalla 

,,1) The Contnct Labour (Replation and Abolition) (Amendment) Bill. 
/.- 1998 (Amendment of Section 1. etc.) by Shri Basudeb Acluuia. 
)12) The BIctward Alas Development Board Bill. 1998 by SIui Bachi 

~iDp Rawal. 
7 (13) The Urban LInd (ecilin, and Replation) Amendment Bill. 1998 

(Amendmeal of section 10) by Sbri Bllaswan Shankar Rawat 
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~. The' Use of Indian Languages in Commercial Advertisements and on 
Packages of Consumer Goods Bill. 1998 by Dr. Laxminarayan Pandey. 

Jf') The Constitution (Scheduled Castes) Order (Amendment) Bill, 1998 
(Amendment of the Schedule) by Shri Vaiko. 

jl6) The High Court at Allahabad (Establishment of a Pennanent Bench at 
Meerut) Bill, 1998 by Shri Varendra Venna. 

~7) The Stale ofVidarbha Bill, 1998 by Shri Vilas Muttemwar. 
)18) The Constitution (Amendment) Bill, 1998 (Insertion of new article 

330A, etc.) by Shri Mohan Singh. 
A19) The Constitution (Scheduled Tribes) Order (Amendment) Bill, 1998 

(Amendment of the Schedule) by Shri Madhab Rajbongshi. 
A20) The Narcotic Drugs and Psychotropic Substances (Amendment) Bill, 

1998 (Amendment of section 2, etc.) by Dr. Laxminarayan Pandey. 
A21) The Special Protection Group (Amendment) Bill, 1998 (Amendment 

of the Long nde, etc.) by Shri Mohan Singh . 
. Al2) The Constitution (Amendment) Bill. 1998 (Amendment of articles 84 

and 173) by Shri Chandrashekhar Sahu. 
.A23) The Council for Environment Protection Bill, 1998 by Shri Bachi Singh 

Rawat. 
/(24) The Registration ~fMarriages Bill, 1998 by Shri Bachi Sinp Rawat. 

/,(25) The Education Bank of India Bill, 1998 by Shri Bachi Singh Rawat.' 
. tf.t6) The Prevention of Bogus Advertisements and Publicity Bill. 1998 by 

Shri Mohan Singh. 
ft) The Code of Criminal Procedure (Amendment) Bill. 1998 (Amend-
• ment of section 167, etc.) by Sml. Jayanti Patnaik. 
jf2'8) The National Commission for Children Bill, 1998 by Smt. Jayanti 

./' Patnaik. 
)29) The Women Development Bank Bill. 1998 by Smt. Jayanti Patnaik. 

/30) The Alternate Fuel Resources Board Bill, 1998 by Shri Annasahib 
~.K. Patil. 

()t)The Special Courts for Women Bill. 1998 by Smt. Jayanti Patnaik. 
/~2) Th Fanners (Removal of Indebtedness) Bill: 1998 by Shri ~. 
~3) The Communication Laws (Amendment) BilL 1998 by Sbri Vaiko. 
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( 
(34) The Protcc:lion of Civil RiPts (Amendment) Bill, 1998 (Amendment 

of section 2. etc.) by Sbri Mohan Singh. 
A3S) The Constitution (Amendment) Bill, 1998 (Insertion of new article 

/ SIB) by Shri Pnbhunalh Sinah. 

Further discussion on the motion for consideration of the Bill moved by 
Shri G.M. Banatwalla on the 10th July, 1998 continued. 

Sml. ManeD Gandhi took pan in the debate. 
Shri G.M. BasiatwaJla replied to the debate. 
The BiD wu withdrawn by leave of the House. 

4.15 p.m. 
/'. I'rhI* Member's _ - Vader aJRIida ..... 

The Land Acquisition (Amendment) BiD, 1991 (Substitution of new section 
for section 16, etc.) by Shri Bhapan Shankar Kawat. 

Tbe motion for consideration of the Bill, wu moved by Sbri Bhapan 
Shankar Kawat. 

The followin, Members took part in the debale:-
(I) Shri Mohan Sin", 
(2) Shri K.D. Sultanpuri 
(3) Shri OIandruhekhar Sahu 
(4) Sbri Prabbunath Sinp 
(5) Shri Shai1endra Kumar 
(6) Sbri M. Selvaruu 
(7) SIui B.M. Mensinkai 
(8) Sbri Nakli Sin'" 
(9) Dr. Sbakeel Ahmad 
The discussion was not concluded. 

6.04 p.m. 
(Lot SDbhG tIIljtHun«I till 11.00 A.M. 011 MoIIfItq. 1M 7th Ikcember. 1998). 

S.OOPALAN. 
MGlP(PW)MANI) .. S 4 1H1. Secmsry-Genertll. 
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1. Starred Qwstions 

Starred Question Nos. 101-104 were orally answered. Replies to Starred 
Question Nos. 105-120 were laid on the Table. 

Replies to Unstarred Question Nos. IIS1-1371 were laid on the Table. 

3. Papers IIIid 011 the Table 

The following papers were laid on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Council of Social Scie!1ce Research, New Delhi, for the 
year 1996-97, alongwith Audited AccoUDts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the India.'l Council of Social Science 
Research, New Delhi, for the year 1996-97. 

(2) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (1) above. 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Institute of Educational Planning and Administration New 
Delhi, for the year 1996-97, alongwith Audited Accounts. 

1 
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(ii) A copy of the Review (Hindi and English veRions) by the 
Government of the working of the National Institute of Educational 
Planning and Administration. New Delhi. for the year 1996-97. 

(4) Statement (Hindi and English veRions) showing reasons for delay 
in layins the papeR mentioned at (3) above. 

(S) (i) A copy of the Annual Report (Hindi and English versions) of the 
Allahabad Museum Society. Allahabad. for the year 1996-97. 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi al'!d English veRions) by the 
Government of the working of the Allahabad Museum Society. 
Allahabad. for the year 1996-97. 

(6) Statement (Hindi and English veRions) showing reasons for delay 
in laying the papeR mentioned at (S) above. 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the 
Andhra Pradesh Mahila Samatha Society. Hyderabad. for the year 
1997-98. aIongwith Audited Accounts. 

(ii) Statement (Hindi and English venions) regarding Review by the 
Government of the working oflbe Andhra Pradesh Mahila Sama!ha 
Society. Hyderabld. for the year 1997-98. 

(8) (i) A copy of the Annual Report (Hindi and English venions) of the 
Mahila Samakhya Society. Gujarat for the year 1997-98. alongwith 
Audited AccouaIJ. 

(ii) StalCment (Hindi and English venions) regarding Review by the 
Goverament of the working of the Mahila Samakhya Society. 
Gujarat. for the year 1997-98. 

(9) (i) A copy of the Annual Report (Hindi and English venions) of the 
U.P. Mahila Samakhya Society. Lucknow. for the year 1997-98. 
aloogwith Audited AccounlJ. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the U.P. Mahila Samakbya Society. 
Lucknow. for the year 1997-98. 

(10) (i) A copy of the Annual Report (Hindi and EnJIish versiona) of the 
lCamataka Mahila Samaktlya Society. Bangalore. for the year 
1997·98. aloogwitb Audited AccounIJ. 
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(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Kamataka Mahila Samakhya 
Society. Bangalore. for the year 1997-98. 

(11) (i) A copy of the Annual Report (HiiJdi and English versions) of the 
AU India Council for Technical Education. New Delhi. for the 
year 1995-96. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the All India Council for Technical 
Education. New Delhi. for the year 1995-96. 

(12) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (11) above. 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Council of Historical Research. New Delhi. for the year 
1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Council of Historical 
Research. New Delhi, for the year 1996-97. 

(14) Statement (Hindi and English versions) showing reasons for delay 
in.laying the papers mentioned at (13) above. 

(15) (i) A copy of the Annual Report (Hindi and English versions) of the 
Nehru Memorial Museum and Library, New Delhi. for the year 
1995-96, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Nehru Memorial Museum and 
Library. New Delhi. for the year 1995-96. 

(16) Statement (Hindi and ~nglish versions) showing reasons for 
delay in laying the plq)ers mentioned at (15) above. 

(17) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Open School, New Delhi, for the year 1996-97. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the National Open School, New 
Delhi, for the year 1996-97. 

(18) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (17) above. 
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(19) (i) A copy of the Annual Report (Hindi and English versions) of the 
Rashariya Veda Vidya Pratishthan. Ujjain. for the year 1996-97. 
a10nprith Auctited Accounts. 

(ii) Swanent (Hindi and English versions) regarding Review by the 
Government of the working of the Rashtriya Veda Vidya 
Pratishthan. Ujjain. for the year 1996-97. 

(20) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (19) above. 

(21) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Open School. New Delhi. for the year 1995-96. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the National Open School. 
New Delhi, for the year 1995-96. 

(22) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (21) above. 

(23) (i) A copy of the Annual Report (Hindi and English versions) of the 
Lalit Kala Abdemi, New Delhi. for the year 1~5-96. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the Lalit Kala Akademi. New Delhi, for the year 1995-96, 
together with the Audit Report thcmm. 

(iii) A copy of the Review (Hindi and Enllish versions) by the 
Govemment of the workin, of the Lalit Kala Akadcmi, New Delhi, 
for the year 1995-96. 

(24) Statement (Hindi and Enllish versions) showing reasons for 
delay in laying the papers mentioned at (23) above. 

(25) A copy of the Annual Accounts (Hindi and Enllish versions) of 
the National Open School, New Delhi. for the year 1995-96, 
together with Audit Report thereon. 

(26) Statement (Hindi and English versions) showing reasons for 
deJay in laying the papers mentioned at (25) above. 

(27) A .copy of the Annual Accounts (Hindi and English versions) of 
the National Open School. New Delhi, for the year 1996-97, 
together with Audit Report thereon. 
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(28) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (27) above. 

(29) A copy of the Annual Accounts (Hjndi and English versions) of 
the National Council of Educational Research and Training. New 
Delhi. for the year 1996-97. together with Audit Report thereon. 

(30) Statement (Hindi and English versions) showing reasons for 
delay in laying the p~pers mentioned at (29) above. 

(3 J) (i) A copy of the Annual Report (Hindi and English versions) of the 
North Eastern Regional Institute of Science and Technology. Niljuli. 
for the year 1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the North Eastern Regional Institute 
of Scieiace and Technology. Nirjuli. for the year 1996-97. 

(32) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (31) above. 

(33) (i) A copy of the Annu8I Report (Hindi and English versions) of the 
Sant Longowal Institute of Engineering and Technology. Longowal. 
for the year 1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Sant Longowal Institllte of 
Engineering and Technology. Longowal. for the year 1996-97. 

(34) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (33) above. 

(35) (i) A copy of the Annual Report (Hindi and English versions) of the 
Board of Practical Training. Calcutta. for the year 1996-97. 
alongwith Audited Accounts. 

(ii). A copy of the Review (Hindi and English versions) by the 
Government of the working of the Board of Practical Training. 
Calcutta, for the year 1996-97. 

(36) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (35) above. 

(37) (i) A copy of the Annual Report (Hindi and English versions) of the 
Technical Teachers' Training Institute. Shimla Hills. Bhopal. for 
the year 1996-97. alongwith Audited Accounts. 



6 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Technical Teachers' Training 
Institute. ShimJa Hills. BhopaI. for the year 1996-97. 

(38) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (37) above. 

(39) (i) A copy of the Annual Report (Hindi and English versions) of the 
Board of Apprenticeship Training. Kanpur for the year 1996-97. 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Board of Apprenticeship 
Training. Kanpur. for the year 1996-97. 

(40) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (39) above. 

(41) (i) A copy of tile Annual Report (Hindi and English versions) of the 
Regional Engineerir.g College. Kurukshetaa. for the year 
1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the workins of the Regional Engineering College. 
Kurukshetra. for the year 1996-97. 

(42) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (41) above. 

(43) (i) A copy of the Annual Report (Hindi MOd English versions) of the 
Regional Engineering College. Jalandhar. for the year 1996-97. 
alongwilh Audited Accounts. 

(il) A copy of the Review (Hindi and EnSlish versions) by the 
Government of the workinS of the Regional Engineering College. 
Jalandhar. for the year 1996-97. 

(44) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (43) aoove. 

(45) (i) A copy of the Annual Report (Hindi and English versions) of the 
Motilal Nehru Regional Engineering College, Allahabad, for the 
year 1996-97, alongwith Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Motilal Nehru Regional 
Engineering College, Allahabad. for the year 1996-97. 

(46) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (45) above. 

(47) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Advanced Study. Shimla, for the year 
1996-97, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Advanced 
Study, Shimla, for the year 1996-97. 

(48) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers 'mentioned at (47) above. 

(49) (i) A copy of the Annual Report (Hindi and English versions) of the 
Sangeet Natak Akademi, New Delhi, for the year 1996-97, 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Sangeet Natak Akademi, New 
Delhi. for the year 1996-97. 

(50) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (49) above. 

(51) (i) A copy of the Annual Report (Hindi and English versions) of the 
Nagaland University, Kohima, for the year 1995-96. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Nagaland University, Kohima. 
for the year 1995-96. 

(52) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (51) above. 

(53) (i) A copy of the Annual Report (Hindi and English versions) of the 
Jamia Millia Islamia, New Delhi, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the lamia Millia Islamia, New Delhi. 
for the year 1996-97. 
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(54). Statement (Hindi and English versions) showing 'reasons for 
delay in laying the papers mentioned at (53) above. 

(55) A copy of the Annual Accounts (Hindi and English versions) of 
the Assam University, Silchar. for the year 1996-97. together with 
Audit Report thereon. 

(56) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (55) above. 

(57) A copy of the Annual Accounts (Hindi and English versions) of 
the North-Eastern Hill Universify. Shillong. for the year 
1996-97. together with Audit Report thereon. 

(58) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (57) above. 

(59) (i) A copy of the Annual Accounts (Hindi and English versions) of 
the Rashlriya Sanskrit Vidyapeetha, Tirupati. for the year 
1996-97, together with Audit Report thereon. 

(ii) Statement (Hindi and En,Jish versions) regarding Review by the 
Government on the Audited Accounts of the Rashtriya Sanskrit 
Vidyapeetha. TIrupati, for the year 1996-97. 

(60) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (59) above. 

(61) (i) A copy of the Annual Report (Hindi and English versions) of the 
Nava Nalanda Mahavihara. Nalanda. for the year 1996-97. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the Nava Nalanda Mahavihara. Nalaada. for the year 1996-97. 
together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Nava Nalanda Mahavihara. 
Nalanda. for the year 1996-97. 

(62) Statement (Hindi and English versions) showing reasons for 
delay in layins the papers mentioned at (61) above. 

(63) A copy of.d\e Allnual Accounts (Hindi and E"lish versions) of 
the Banaras Hindu University (Volume I and II) for the year 
J 996-97, tolether with AuditRepon tbereoa. ". 
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,(64) Statement (Hindi and English versions) showing reasons for 
delay in layin~ the papers mentioned at (63) above. 

(65) Statement (Hindi and English versions) showing reasons for 
delay in laying the Annual Report and Audited Accounts'" of the 
Alltoville Foundation for the year 1996-97. 

(i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Technology, Delhi, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Technology, 
Delhi. for the year 1996-97. 

(66) Statement <Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (65) above. 

(67) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Technology. Kharagpur, for the year I ~6-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Technology, 
Kharagpur, for the year 1996-97. 

(68) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (67) above. 

(69) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Science. Bangalore, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Science. 
Bangalore. for the year 1996-97. 

(70) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (69) above. 

(71) A copy each of the following papers (Hindi and English versions) 
under sub-section (4) of section 23 of the Indian Ir.stitute of 
Technology Act. 1961:-
(i) Annual Accounts of the Indian Institute of Technology. New Delhi. 

for the year 1996-97. together with Audit Report thereon . 

• Annual Report IIIId Audited Accounts were laid 01\ !he Table of the House OIl 6-7 -1998. 
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(ii) Annual Accounts of the Indian Institute of Technology. Kharagpur. 
for the year 1996-97. together with Audit Report thereon. 

(iii) Annual Accounts of the Indian Institute of Technology. Kanpur. 
for the year 1996-97, t08etber with Audit Report thereon. 

(iv) Annual Accounts of the Indian Institute of TechnoJos\.. OIennai. 
for the year 1996-97. together with Audit Report thereon. 

(72) A copy of the Annual Accounts (Hindi and English versions) of 
the Indian Institute of Science. Bangalore. for the year 1996-97. 
together with Audit Report thereon. 

(73) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Management, Ahmedabad, for the year 1996-
97, a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Management. 
Ahmedabad. for the year 1996-97. 

(74) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (73) above. 

(7') (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Technology. Kanpur. for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Technology. 
Kanpur. for the year 1996-97. 

(76) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (75) above. 

(77) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Technology. Madras, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Technology. 
Madras. for the year 1996-97. 

'(78) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (77) above. 

(79) (i) A copy of the Annual Report (Hindi and English versions) of the 
Centre for DNA Fingerprinting and Diagnostics. Hyderabad. for 
the year 1996-97. a10ngwith Audited Accounts. 
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(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Centre for DNA Fingerprinting 
and Diagnostics, Hyderabad. for the year 1996-97. 

(80) Statement (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (79) above. 

(81) A copy each of the following notifications (Hindi and English 
versions) under sub-section (3) of Section 642 of the Companies 
Act. 1956:-

(i) The Cost Accounting Records (Cycles) Amendment Rules, 1998 
published in Notification No. G.S.R. 425(E) in Gazette of India 
dated the 3rd August. 1998. 

(ii) The Cost Accounting Records (Tyres and Tubes) Amendment 
Rules. 1998 published in Notification No. G.S.R. 426(E) in 
Gazette of India dated the 3rd August. 1998. 

(iii) The Cost Accounting Records (Caustic Soda) Amendment Rules, 
1998 published in Notification No. G.S.R. 427(E) in Gazette of 
India dated the 3rd August. 1998. 

(iv) The Cost Accounting Records (Room Air-Conditioners) 
Amendment Rules. 1998 published in Notification No. G.S.R. 
428(E) in Gazette of India dated the 3rd August, 1998. 

(\') The Cost Accounting Records (Refrigerators) Amendment Rules. 
1998 published in Notification No. G.S.R. 429(E) in Gazette of 
India dated the 3rd August, 1998. 

(vi) The Cost Accounting Records (Automobile Batteries) Amendment 
Rules, 1998 published in Notification No. G.S.R. 430(E) in Gazette 
of India dated the 3rd August. 1998. 

(vii) The Cost Accounting Records (Electric Lamp) Amendment Rules. 
1998 published in Notification No. G.S.R. 431(E) in Gazette of 
India dated the 3rd August. 1998. 

(viii) The Cost Accounting Records (Electric Fan) Ame~ent Rules. 
1998 published in Notification No. G.S.R. 432(E) ID Gazette of 
India dated the 3rd August, 1998. 
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(ix) . The Cost Ac:countina Records (Electric Motors) Arnendmnt Rules. 
1998 published in Notification No. G.S.R. 433(E) in 
Gazelte of India dated the 3rd August. 1998. 

(x) The Cost Accountinl Rccords (Tractors) Amendment Rul~ 1998 
published in Notification No. O's.R. 434(E) in Gazette of India 
dated the 3rd August. 1998. 

(xi) The Cost Accounting Records (Aluminium) Amendment Rules. 
1998 published in Notification No. G.S.R. 43S(E) in Oazette of 
India dated the 3rd August. )998. 

(xii) The Cost Accounting Records (Vanaspati) Amendment Rules. 1998 
published in Notification No. G.S.R. 436(E) in Oazeue of India 
dated the 3rd August. 1998. 

(xiii) The Cost Accounting Records (Bulk DIu,,) Amendment Rules. 
1998 published in NotifICation No. O.s.R. 437(E) in GueUe of 
India dated the 3rd August. 1998. 

(xiv) The Cost Accounting Records (Infant Milk Food) Amendment 
Rules. 1998 published in Notification No. O.S.R. 438(E) in Gazette 
of India dated the 3rd August. 1998. 

(xv) The Cost Accounting Records (Jute Goods) Amendment Rules. 
1998 published in Notification No. G.s.R. 439(E) in Gazette of 
India dated the 3rd August. 1998. 

(x va) The Cost Accounting Records (Paper) Amendment Rules. 1998 
published in Notification No. O.S.R. 44O(E).in Gazelle of India 
dated the 3rd August. 1998. 

(xvi) The Cost Ac:countiDl Records (Rayon) Amendment Rules. 1998 
published in NotifICation No. G.S.R. 441(E) in Oazette of India 
datcd the 3rd August. 1998. 

(xvii) The Cost Ac:countin. Records (Dyes) Amendment Rules. 1998 
published in Notification No. G.SA 442(E) in Gazette of India 
dated the 3rd August. 1998. 

(Iviii) The Cost Accounting Records (Soda Ash) Amendment Rules. 1998 
published in Notific:ation No.O.S.R. 443(E) in Gazette of India 
dated the 3rd August. 1998. 
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(xix) The Cost Accounting Records (Polyster) Amendment Rules. 1998 
published in Notification No. G.S.R. 444(E) in Gazette of India 
dated the 3rd August. 1998. 

(xx) The Cost Accounting Records (Nylon) Amendment Rules. 1998 
published in Notification No. G.S.R. 445(E) in Gazette of India 
dated the 3rd August. 1998. 

(xxi) The Cost Accounting Records (Textiles) Amendmeo.t Rules. 1998 
published in Notification No. G.S.R. 446(E) in Gazette of India 
dated the 3rd August. 1998. 

(xxii) The Cost Accounting Records (Dry Cell Batteries) Amendment 
Rules. 1998 published in Notification No. G.S.R. 447(E) in Gazette 
of India dated the 3rd August. 1998. 

(xxiii) The Cost Accounting Records (Sulphuric Acid) Amendment Rules. 
1998 published in Notification No. G.S.R. 448(E) in Gazette of 
India dated the 3rd August. 1998. 

(xxiv) The Cost Accounting Records (Steel Tubes and Pipes) Amendment 
Rules. 1998 published in Notification No. G.S.R. 449(E) in Gazette 
of India dated the 3rd August. 1998. 

(xxv) The Cost Accounting Records (Engineering Industries) 
Amendment Rules. 1998 published in Notification No. G.S.R. 
4SO(E) in Gazette of India dated the 3rd August. 1998. 

(xxvi) The Cost Accounting Records (Electrical Cables and Conductors) 
Amendment Rules. 1998 published in Notification No. G.S.R. 
45 I (E) in Gazette of India dated the 3rd August. 1998. 

(xxvii) The Cost Accounting Records (Bearings) Amendment Rules. 1998 
published in Notification No. G.S.R. 452(E) in Gazette of India 
dated the 3rd August. 1998. 

(xxviii) The Cost Accounting Records (Milk Food) Amendment Rules. i998 
published in Notification No. G.S.R. 453(E) in Gazette of India 
dated the 3rd August. 1998. 

(xxix) The Cost Accounting Records (Chemical Industries) ~endment 
Rules. 1998 published in Notification No. G.S.R. 454(E) In Gazette 
of India dated the 3rd August. 1998. 



14 

(ux) The Cost Accounting Records (Fonnulalions) Amendment Rules, 
1998 publishc!d in Notification No. G.S.R. 45S(E) in Gazette of 
India dated the 3rd August, 1998. 

(xxxi) The Cost Accounting Records (Mini Steel Plant) Amendment 
Rules. 1998 published in Notification No. G.S.R. 4S6(E) in Gazette 
of India dated the 3rd August. 1998. 

(xuii) The Cost Accounting Records (In.sec:ticides) Amendment Rules. 
1998 published in Notification No. G.S.R. 457(E) in Gazette of 
India dated the 3rd August, 1998. 

(xxxiii) The Cost Accounting Records (Fertilizers) AmendmentRules, 1998 
published in NotifICation No. G.S.R. 4S8(E) in Gazette of India 
dated the 3rd August. J 998. 

(xxxiv) The Cost Accounting Records (Soap and DetcrpnlS) Amendment 
Rules, 1998 published in Notification No. G.S.R. 459(E) in Gazette 
of India dated the 3rd August. 1998. 

(xxxv) The Cost Accounting Records (Cosmetics and Toiletries) 
Amendment Rules. 1998 published in NotifICation No. G.S.R. 
460(E) in Gazette of India dated the 3rd August, 1998. 

(xxxvi) The Cost Accounting Records (Footwear) Amendment Rules, 1998 
published in Notification No. G.S.R. 461(E) in Gazette of India 
dated the 3rd August. 1998. 

(xxxvii) The Cost Accounting Records (Shaving System) Amendment 
Rules. 1998 published in Notification No. G.S.R. 462(E} in Gazette 
of India dated the 3rd August, 1998. 

(xxxviii)The Cost Accounting Records (Industrial Gases) Amendment 
Rules, 1998 published in Notification No. O.SA. 463(E} in Gazette 
of India dated the 3rd August. 1998. 

(!Lxxi!L) The Cost Accounting Records (Sugar) Amendment Rules, 1998 
published in Notifacalion No. G.S.R. 464(E) in Gazette of India 
dated the 3rd August, 1998. 

(xl) . The Cost Accounting Records (Motor Vehicles) Amendment Rules. 
1998 published in Notifacalion No. G.S.R. 46S(E) in Gazeae of 
India dared the 3rd AuJUSl, 1998. 
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(xli) 1bc Cost Accounting Records (Cement) Amendment Rules, 1998 
published in Notification No. G.S.R. 466(E) in Gazette of India 
dated the 1rd August, 1998. 

(xlii) The Cost Accounting Records (Industrial Alcohol) Amendment 
Rules, 1998 published in Notification No. G.S.R. 467(E) in Gazette 
of India dated the 3rd August. 1998. 

(82) (i) A copy of the Annual Report (Hindi and English versions) of the 
International Centre for Alternative Dispute Resolution, New Delhi, 
for the year 1997-98, aIongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the International Centre for 
Alternative Dispute Resolution, New Delhi for the year 1997-98. 

(83) A copy of the Goindwal Industrial and Investment Corporation of 
Punjab Limited and the Punjab Small Industries and Export 
Corporation Limited (Amalgamation) Order, 1998 (Hindi and 
English versions) published in Notification No. S.O. 580(E) in 
Gazette of India dated the 10th July, 1998, under sub-section (5) 
of section 396 of the Companies Act, 1956. 

(84) (i) A copy of the Annual Report (Hindi and English versions) of the 
Inland Waterway Authority of India, Noida, for the year 1996-97, 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Inland Waterway Authority of 
India, Noida, for the year 1996-97. 

(85) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (84) above. 

(85A)(i) A copy of the Annual Report (Hindi and English versions) of the 
Sports Authority of India, New Delhi, for the year 1996-97, 
alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Sports Authority of India, New 
Delhi, for the year 1996-97. 

(86) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (85A) above. 
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(87) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Pollution Control Board. Delhi. for the year 1996-97, under 
sub-section (I) of section 39 of the Water (Prevention and Control 
of Pollution) Act, 1974. 

(ii) A copy of tbe Review (Hindi and English versions) by the 
Government of the working of the Central Pollution Control Board, 
Oclhi, for the year 1996-97. 

(88) Statement (Hindi and English versions) showing reasons for delaay 
in laying the papers mentioned at (87) above. 

(89) A copy each of the following slatements (Hindi and English versions) 
showinS action taken by the Government on assurances, promises and 
undertakings given by the Ministen during various sessions of Eighth. 
Ninth, Tenth, Eleventh and Twelfth Lok Sabha:-

ElGHllf LOK SABHA 
(I) S~ntNo.lCCXID EiShth Session, ] 987 
(2) S~ntNo.XJOrV Eighth-2 Session. 1987 
(3) Statement No. XU Ninth Session. 1987 
(4) Statement No. XLIV Tenth Session. 1988 
(S) Statement No. XU Thirteenth Session. 1989 

NIN1H LOK SABHA 
(6) Stalement No. XLIV Second Session. 1990 
(7) SIIrement No. XXXVD Third Session. 1990 
(8) Statement No. XXXI Sixth Session, 1990 

TENTH LOK SABHA 
(9) Statement No. XL First Session. 1991 

(10) Statement No. xxxm Second Session. 1991 
(11) Statement No. XXXVD Third Session, 1992 
(12) Statement No. XXXIV Fourth Session, 1992 
(13) Statement No. XXIX Fifth Session, 1992 
(14) S1aIement No. XXXD Sixth Session. 1993 
(IS) StaIemeDt No. XXVD Seventh Session. 1993 
(16) StatementNo.~ BiJhth Session, 1993 
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(17) Statement No. XXIV Ninth Session. 1994 
(18) Statement No. XX Eleventh Session. 1994 
(19) Staf.eIIlent No. xvm Twelfth Session. 1994 
(20) Statement No. XVI Thirteenth Session, 1995 
(21) StaJement No. xm Fourteenth Session. 1995 
(22) Statement No. XI Fifteenth Session. 1995 
(23) Statement No. X Sixteenth Session, 1996 

ELEVENTH LOK SABHA 
(24) Statement No. vm Second Session. 1996 
(25) S~ntNo. ~ Third Session, 1996 
(26) Statement No. VI (Vol. I &; m Fourth Session, 1997 
(27) Statement No. IV Fifth Session, 1997 
(28) StaJement No. IV Sixth Session. 1997 

TWELFIH LOK SABHA 
(29) StatementNo.n FIrSt Session, 1998 
(30) Statement No. n (Vol. I &; m Second Session. 1998 

(90) A copy qcb of the following papers (Hindi and Bnglish versions) 
under lub-section (1) of section 619A of the Companies Act, 1956;....,. 
(i) Review by the Government of the working of the Dredging C0rpo-

ration of India Limited. VlSakhapatnam. for the year 1997-98. 
(ii) Annual Report of the Dredging Corporation of India Limited. 

Visakhapatnam for the year 1997-98. alongwitb Audited 
Accounts and COIIUDeJIts of the Comptroller and Atdtor General 
thereon. 

4. 9OftI'IIIDIlDt Blll-latrodaced 
/' The Cmtrol W,ilance COIIIIIIis,ion Bill, 1998. 

5. sea ............. ()nUnen~. Laid OR die 'DIble 
An e~ statement (Hindi and English versions) showin. reasons 

for immediate !epslation by the Central Vigilance Commission Ordinance. 
1998 and the Central Vtgilanc:e Commission (Amendment) Ordinance. 1998 
was laid oli the nble. 
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~A~~99& 
(Lok Who adjotuwtl at 1.25 P.M. t.IIIIl N-llUnnbkd til 2.39 P.M.) 

7. MaIten Uader Rule m 
(1) Slui Devi Bux SiDab nised a matter repnli ... need to provide ad-

equate funds to State Government of Uttar Pradesh for providinJ re-
lief to the people aft'ectcd by floods in Safipur and Uanao tabsiIs. U.P. 

(2) Sbri La1 Bm.; nwari nised a matter reprdin8 need to provide more 
balts of the nos nmaina in But Delhi. 

(3) Sbri Ram 1laba1 a.oudbIry raised a matter reprdiD8 Deed to include 
Rancbi .. bill .. for IlUllketiIll of L.P.G. 

(4) Sbri Asbok N. Moho) raised a matter reprdiq need to enhance pr0-
curement price of cotton to at leut RI. 3000/- per quintal in 
Mablrubtra. 

(5) Dr. T. Subbanmi Reddy raised a matter reprdin, aced to set up an 
LNG TenniaaI in Aadbra Pradeab. 

(6) SIui Abbay Sin", S. BboAIc raised a mailer repnlina need to euure 
Ibat reJional Central Government offices usc Maradli lanJUIF for 
correspondcace with local people in MabIrubtra. . 

(7) Sbri S. AJay Kumar raised a matter repnlin,aced to iDitiIIe ~ 
priatc measures to implement the Avari Committee Report and in-
crease the quantum of Joan facilitiea to ICa'aIa. 

(8) Sbri Sbailcndn ICumIr railed a 1IUIIIer repnIiq need to ensure e.Iy 
completion of propoaed Unehablr power project in FIIIebpur DiIIrict, 
V.P. 

(9) Sbri C. GopaI railed a mailer re,ria, need to re-stan fuac:tioniaa of 
Ranipel Railway Station in Vdlore District of TlmiJnadu. 

(10) Dr. Sushil Kumar ladora nised a matter l'e8antin, need to evolve a 
plan for chllmeli.alion of water of small riwrI ill Haryaaa. 

(1l) Sa Sheela Oautam railed a matter reprdla, need for CODIIruCtioa 
ofby...,..sea OD NatiODll HipwBy in Ali"'" ~ C0nstitu-
ency. V.P. 
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2.56-p.m. 

~ftnIIIIeIIt 8m - Passed 
1M Railway Claims Tribunal (AmentllMlII.) B;l~ 1998 

The motion for consideration of the Bill WIS moved by Shri Nitish Kumar. 
The followins members took part in the debate. 
(1) Shri P.C. Chacko 
(2) Shri Kbarabcla Swain 
(3) Shri Sudhir Girl 
(4) Shri Shailendra Kumar 
(5) Dr. T. Subbarami Reddy 
(6) Shrl Varkala Radhakrishan 
(7) Shri N.K. Premchandran 
(8) Shri Mohan Singh 
SHRl NITISH KUMAR replied to the debare. 
The motion for consideration was adopted and clause by-clause 

consideration of the Bill was taken up. 
Clause 2 was adopted. 

Clause 1, the Enacting Formula and the Long TIde were>also adopted. The 
motion that the Bill be passed WIS moWld by Shri Nitish Kumar. The motion 
WIS adopted and the Bill was passed. 

4.10 p.m. 

~ Vader Rale 1'3 
11me taken: 7 hrs. 55 mts. 

Discussion teprding rise in prices of essential commodities raised by Shri 
Rajesh Pilot on the 3rd December, 1998, continued. 

The following members took part in the debate:-
(1) Sbri T.R. Baalu 
(2) Shri Prabhunath Singh 
(3) Kum. Mayawati 
(4) Shri Sompal 



(S) Sml. Jayanli Patuik 
(6) Shri K. Yerranllaidu 
(7) Shri Rajveer Siftlh 
(I) Sbri N.te. Pma .. hanclna 
(9) Dr. Sushil Kumar I .... 
(10) Prof. Saifuddi. Soz 
(II) Shri E. Alulmed 
(12) Shri P. C. 11lomas 
(13) Dr. T. Subb8ruai Reddy 
(14) Sbri Vubla RlClhHrisban 
(IS) Shri Sbaileadra It ........ 
(16) Shri B.M. Meaiabi 
(17) Shri ... sheth Thakur 
(18) Dr. Ravi Mallu 
(19) Prof. CIwnu LaI OupCa 
(20) Shri RaDial Kalida Varma 

7.25 p.m. 

20 

(Lot Saw. adjtJunwtl dlI 11.00 A.II. ",. nr. ... ItA Dectnnbe" 1998). 

S.OOPALAN. 
~ 



LOK SABRA 
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(Brief Record of Proceedings) 

Tuesday. December 8 •. 1998/Agrahayana 17. 1920 (Saka) 

No. 53 

11 A.M. 

1. Iutroductioa of Miaisters 

The Prime Minister introduced three members of the Upion Council of 
Ministers. 

11.02 A.M. 

2. Starred Questions 
Starred Question Nos. 121. 123 and 125-127 were orally answered. Replies 

to Starred Question Nos. 122. 124 and 128-140 were laid on the Table. 

3. Unstarred Questions 

Replies to unstarred Question Nos. 1372-1601 were laid on the Thble. 

4. Papers laid on the 1ilble 

The following papers were laid on the Table:-
(1) A copy ofthe Arms (Amendment) Rules. 1998 (Hindi and English 

versions) published in Notification No. G;S.R.99 in Gazette ofIndia 
dated the 14th Ma.y. 1998 under sub-section (3) of section 44 of 
the Arms Act. 1959. 

(2) A copy of the Border Security Force (Seniority. Promotion and 
Superannuation of Officers) Amendment Rules. 1998 (Hindi and 
English versions) published in Notification No. G.S.R.98 in Gazette 
of Iridia dated the 23rd May, 1998. under sub-section (3) of section 
141 of the Border Security Force Act. 1968. 

1 
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(3) (i) A copy of the Annual Report (Hindi and Enltish versions) of the 
NIIionaI Cooperative Consumers' Federation oflndia UthIted, New 
Delhi, for the yeu 1997-98, alonpith Audited AccounlS. 

(ii) A copy of the Review (Hindi' and Enllish versions) by the 
Government on the worldn, of the National Cooperative 
Consumers' Federation of India Limited. New Delhi, for the ye..-
1997-98. 

(4) (i) A copy of the Annual Report (Hindi and En,Ush versions) of the 
PopuIatioa Research Centre,Banplore, for the.yeu 1997-98, 
"pith Audited AccOWlIS. 

(ii) A copy of the Review (Hindi and Enltish venions) by the 
Governmeat on the workiDJ of the Population Research Centre, 
BanpIore. for the ye..- 1997-98 . 

. (5) (i) A copy of the Annual Report (Hindi and Enalish·versions) of the 
Population Research Centre, Vadodara, for the year 1997-98. 
aIonpith ~udited Accounts. 

(ii) A copy of the Review (Hindi and Enllish versions) by the 
Government on the wortina of the Population Research Centre. 
Vadodm'a for the yar 1997-98. 

(6) (i)"" A copy of the ADauaI Report (Hilkli and EnPish versions) of the 
. Population Research Cent .... Bhubaneswar, for the year 

'1991-98. akJapith Audited Aa:oun1s. 

(ii) A copy of the Review (Hindi and En.lish versions) by the 
.., GOwa.unent 011 the workinl of the PopuIaIion Research Centre, 

"-" .. ,.~, forlbeyear 1997-98. 

(7) (i) A copy of the Anaual Report (Hindi. and EnJIish versions) of the 
ij ,~! " PopuIaIioa aac.dl CenIJ'e, Oandi ..... for the year 1997-98 • 

. '. \1.'''; {' "aIOnpidi Audited ~ 

(ii) A copy of the Review {Hindi and En.lish versions) by the 
, Ocwo_ on the wortin. Of the Population Raem:h Ceatre, 

OwMip'" for the ,elf 1997-98. 

(I) (i) A copy of1be ~ualitepan (HiDdi IDCI Enal-~) of the 
~'i, '~, PaPa:' ..... Rei MdIi caa., 'Centre for Relenia Rural and 

c ~"" .. : .~' "t . , 
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Industrial Development,Chandigarh, for the year 1997-98. 
aIongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government on the working of the Population Research Centre, 
Centre for Research in Rural and Industrial Development, 
Chandigarh, for the year 1997-98. 

(9) (i) A copy of the Annual Report (Hindi and English versions) of the 
Population Research Centre, Dharwad, for,the year 1997-98. 
alongwith Audited Accounts. 

(ii) A copy ·of the Review (Hindi and English versions) by the 
Government on the working of the Population Research Centre. 
Dharwad, for the year 1997-98. 

(10) (i) A copy of the Annual Report (Hindi and English versions) of the 
Population Research Centre, Gandhigram Institute ofRW'al Health 
and Family Welfare Trust, Tamil Nadu. for the year 1997-98. 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versioDJ) by the 
Government OIl ·the workin, of die population RaeadI Ccnue, 
Gandbi8J8ID IDltitule of RunI HeaIdI and FIIIIiIy W~ TI1IIt, 
Tamil Nadu, for die Y. 1997·98. 

(II) (i) A copy of the Annual Report (Hiadi aad BnJliab venioaI) oftbe 
population Resean:h CcDtre. Ouwlhlti. for tho,.. 1997-98. 
aIoDpitb Audited AccouIIII. 

(li) A copy of tho Review (Hindi and EaJliab veniou) by the 
OoverDDJellt OIl die worldq of die Population ReaD ell Ceaue. 
Ouwabali. for the y. 1997·91. 

(12) (i) A copy of die Annual Report (Hiadi aad Ea_ venioM).aI .... 
population RelCll'Cb CeaIre. Lucbow. for die yCf6 1997-91, 
IIoapiIb A~jtecI AccouI* 

(li) A copy of the Review (Hid IIICl SaJliab venioDJ) ." .... 
. . Govenmaeat OD Ibo WCII'kiaJ of the PopIIadon ...... da c.n, 

LuckDow. far Ibo ,. 1997-98. 
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(13) (j) A copy' of Ihe Annual Report (Hindi and English.versiOns) of the 
. Population Research Ccnn. Panta, fCX' the year 1997-98, alonpith 

Audited A~nts. 

(ii) A copy of the Review (Hiodi and English versions) by the 
Government on the working of the Population Research Centre, 
Patna. for the year 1997-98. 

(14) (i) A copy of the Annual Report (Hindi and EnJli~ venions) of the 
Population Rcsearch Centre. Pune, for the y~ 1997-98. alongwitb 
Audited Accounts. 

(ii) A copy of the Review (Hindi and Enllish versions) by the 
GQvemmenl on the workinl of Ihe Popul~n Research Centre, 
Pune. for the year 1997-98. 

(15) (i) A copy of the Annual Report (Hindi and BnsIiBh versions) of the 
Population Research Centre, Srinagar, for the year 1997·98, 
alongwilb Audited Accounts. 

(ii) A copy of the Review (Hindi and Enllish versions) by the 
Government on the working of the Population R.esearch Centre. 
Srinapr, fCX' the year 1997·98. 

(16) (i) A copy of the Annual Report (Hindi and Bnpsb versions) of the 
Population Research Centre, Thiruvanthapuram. for the year 1997· 
98, alonpith Audited Accounts. 

(ii) A copy of the Review {Hindi and Bnglish versions) by the 
Government on the worldftl of the Population Research Centre. 
Thiruvanthapunm. fCX'the year 1997·98. 

(17) (i) A copy of the Annual Report (Hindi and English 'versions) of the 
Population Research Centre. Udaipur. for the year 1997·98, 
alongwitb Audited AccouDts. 

(ii) A copy of the Review (Hindi and Bnglish versions) by the 
GQvernment on the workinl of the population Research Cenn. 
Udaipur~ for the year 1997·98. 

(t 8) (i) A copy of the Annual Report (Hindi and English versions) of the 
Population Research Centre. Visakbapatnam. for the year 
1997-98. alongwitb Audited Accounts. 



s 
iii) A copy of the Review (Hindi and English versions) by the 

Government on the working of the Population R~search Centre. 
Visakhapatnam. for the year 1997-98. 

(19) (i) A copy.of the Annual Report (Hindi and English versions) of the 
PopUlation Research Centre. Shimla. for the year 1997-98. 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government on the working of the Population Research Celure. 
Shimla, for the year 1997-98. 

(20) (i) A copy of the Annual Report (Hindi and English versions) of the 
Lala Ram Sarup Institute of Thberculosis and Allied Diseases. 
New Delhi. for the year 1996-97. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government on the working of the Lala Ram S801P Institute of 
Tuberculosis and Allied Diseases. New Delhi. for the year 
1996-97. 

(21) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (20) above. 

(22) A copy of the Memorandum of Understanding (Hindi and English 
versions) between the Hindustan Latex Limited and the 
Department of Family Welfare. Ministry of Health and Family 
Welfare. for the year 1998-99. 

*23. A copy of the Kar ViVId Samadhan Scheme (Removal of Difficulties) 
order. 1998 (Hindi and English versions) together with an explanatory 
memorandum published in Notification in Gazette of India dated the 8th 
December. 1998. under sub-section (2) of section 97 of the Finance (No.2) 
Act, 1998. 
S. Reports oftbe PubHc Aecounbl Committee 

SHRI MANORANJAN BHAKTA presented the following Reports 
(Hindi and English versions) of the Public Accounts Committee:· 

-Laid III 6.0S p.m. 
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/ ( I) Fint Roport on Excesses over Voted Grants and Charged 
. AppropriaIioas (1996-97). 

A2) Second Report on U~ion Government ApproPriation Accounts 
/. (1996-97) Telocommunication Services. 

6. Report oldie c--tn- _ ~I.u..ruce. 
SURI E. AHAMED presented the First Report (Hindi and English 

venions) of the Committee on Government Assurances. 

7. Reports 01 .. C_m'Uee _ ......... te Lc ......... 
SHRI KRISHAN LAL SHARMA presented the Fint and Second Reports 

(Hindi and English versions) of the Committee on Subordinate Legislation. 

8. Itepora oldie ..... C4I 'taee _ B_ a....rce DenIopaa.t 
SMT. KRISHNA BOSE laid on the table a copy each (Hindi and En,liah 

venions) of the following reports of the Standing Committee on Human 
Resource Development:-

1< 1) Seventy-tint Report of the Committee on Problem of DIop-OuII; 
/ (2) Seveaty-second Report of IbD Commiaee on Adult EchICIIion: 
Al) ~third Report of IbD Committee OII.Dreaded~; 
/(4). SeveaIy:-foudb RIpon ollbe CCJmmittee on VocIIiaeaI BdI~: 
~ s-w.,4ftb RIpon ollbe o.Qhre on abe AcIioD Taba by'" 

J ~ 0cwamDeat 011 die JteMi"'""""k-'ObIa ..... CODtaiaod ia 
........ 011 dleJWc:dMio.JofdleWa .......... C'aIcuaa: 

' ... 
~ .. .., .......... of ... CmnnhW 011 die AaioIl 'bUD by 
~ _OoVea .... OIIabe .. oal .... ~mui ... 

ia ill 52ad .... 011 die Puc1iMiDI of die 1f.aioDl1 UbrIry. 
CtJcaae ' 

". 

/" eo;. sat _ Jr' ..... 
1be1lJpldthle SIhI __ (A-ewIawM) 8m. 1991. 

U..ot ,.., IIIl}tNIIwd III 1.42 P.M. IINl ,. ... umbW til 2.44 P.M.) 
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10. Matten uDder Rule 377 

(I) Shri laisinh M. Chauhan raised a matter regarding aced to extend 
'Kapadvanj-Nadiad' train upto Anand in Gujarat and also attach more 
bogies to il 

(2) Shri Harin Pathak raised a matter regarding need to take concrete 
steps for early upgradation of Ahmedabad Airport in Gujarat. 

(3) Prof. Chaman Lal Gupta raised a matter regarding need to start work 
at Vagaliyar and Sablakot power projects in J&:K. 

(4) Shri Mullappally Ramachandran raised a matter regarding need to 
allocate adequate funds to take up anti-sea erosion works in Kerala. 

(S) Shri Narainbhai J. Rathava raised a matter regarding need to clear 
waiting list for domestic LPG in Gujaral 

(6) Smt. Jayanti Patnaik raised a matter regarding need to sanction 
adequate central assistance to State Government of Orissa to 
implement the recommendations of Fifth Pay Commission. 

(7) Dr. Ram Chandra Dome raised a matter regarding need to introduce 
a fast passenger train between Asansol and Rampurhat via Andal-
Sainthia-Suri in West Bengal. 

(8) Shri Arjun Charan Sethi raised a matter regarding need for early 
constitution of East Coast Zonal Railway Users' Consultative 
Committee with headquarters at Bhubaneswar. Orissa. 

(9) Shri Sanat Kumar Mandai raised. a m.tterregardins !lee4to take 
steps to check deforestation in Sunderbans area in WeSi·Bengal. 

(10) Shri N.T. Shanmugam raised a matter regarding need,to review the 
decision for setting up tanneries and paper mills aHuddalore in 
Tamilnadu to check envifonmental pollution in the area. 

< 2.S8 P.M. 

II. GownaaeDt BiD--PMsed 

The Cotton Ginning and Pressing Factories (Repeal) Bill. 1998. 

Discussion on the motion for consideraiio~ of the Bilrmovecfby 
Shri Kashinm Kana on the 31d Decc ..... 1998. continued. 



/ 
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The following Members took part in the debate:-

(1 ) Dr. V. Saroja 
(2) Shri Mohan Sinsh 
(3) Dr. Ramkrishna Kusmaria 

ShriKashiram Rana replied to the debate. 

The Motion for consideration was adopted and clause-by-clause 
consideration of the Bill was taken up. 

Clause 2 was adopted. 

Oause I. the Enacting Fonnula and the Long TItle were also adopted. 

The Motion that the Bill be pasedwaa moved byShri K.ashiram Rana. 

The motion was adopted and the Bill was passed. 

3.22 P.M. 

12. DiKrr'_ ........ 193 

TIme taken: 10 hrs. 39 mts. 

Discussion regarding rise in prices of essential commodities raised by 
Shri Rajesh Pilot on the 3rd December. 1998. continued. 

Shri H.D. Devcgowda took part in the debate. 

Shri Surjit Singh Bamala replied to the discussion. 

The discussion was concluded. 

! . Modoa 

Sml Mancka Gandhi moved the followina motion:-

"'ThaI this House do consider the 30th Report of the entwhile 
commissioner for Sc:heduIed Castes and Schcdoled Tribes for the year 
1989-91. laid on the Table ofLok Sabha on 28th July. 1998." 

The discussion was not concluded. 



S.22 P.M. 

7DiseussiOD under Rule 193 
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Time permissible 2 hours 

TIme taken: 43 Mrs. 

Balance: 1 Hr. 17 Mrs. 

Sh. Arif Mohammad Khan raised a discussion regarding atrocities 
committed on minorities in various parts of the country. 

His speech was not concluded the discussion was not concluded. 

6.07 P.M. 

(Lok Sabha adjourMd till 11.00 AM. on Wednesday, the 9th December, 
1998). 

MGIp(PLU)MRNI)-3470L8-8-12-98. 

S.GOPALAN, 
Secretary-General. 



11 A.M. 

LOK SABRA 

BULLETIN PAKI' - I 
(Brief Record of Proceedings) 

Wednesday, December 9, 1998/Agrahayana 18, 1920 (Saka) 

No. 54 

I. Obituary Reference 

The Speaker made reference to the passing away of Shri DasaraIha Deb, 
a member of First to Thrid and Fifth Lok Sabba. 

Thereafter the Members stood in silence for a short while as a mark of 
respect to the deceased. 

11.03 A.M. 

2. Starred Questions 

Starred Q'Wf~oJl Nos. 141-144 were orally answered. Replies to Starred 
Question Nos. '.~l~were laid on the Table. 

3. Uastarred ~ 
Replies to Unsr,rred Question Nos. 1602-1831 were laid on the Table. 

4. Papen laid on the Table 

The following papers were laid on the Table:-

(1) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act, 
19S6:-
(i) Review by the Government of the working of the Broadcast 

Engineering Consultants India Limited, Naida, for the year 
1997-98. 

1 
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(ii) Annual Report of the Broadcast Engineering Consultants India 
Limited. Noida for the year 1997-98. a10ngwitb Audited Acc:ounts 
and comments of the Comptroller and Auditor General thereon. 

(2) (i) A copy of the Annual Rcpon (Hindi and English venions) of the. 
Indian Institute of Mass Communication. New Delhi. for the year 
1997-98. aIongwith Audited Acc:ounts. 

(li) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Mass 
Communication, New Delhi. for the year 1997-98. 

(3) A copy of the Indian Wireless Telegraphy (Commercial Radio 
Operator's Certificate of Proficiency and Licence to operate Global 
Maritime Distress and Safety System) Rules. 1997 (Hindi and 
English versions) published in Notification No. G.S.R. 133 in 
Gazette of India dated the 25th July. 1998. under sub-section (5) 
of section 7 of the Indian Telegraph Act. 1885. 

(4) The Indian Post Office (Fourth Amendment) Rules. 1998 (Hindi 
and English versions) published in Notification No. G.S.R. 503(E) 
in Gazette of India dated the 19th August. 1998. under sub-section 
(4) ofsection 74 of the Indian Post Office Act, 1898. 

(5) A copy of the Profit and Loss Accounts and the Balance Sheet of 
the Department of Telecommunications for the year 1996-97 (Hindi 
and English versions). 

(6) A copy of the Memorandum of Understanding (Hindi and English 
versions) between the Videsh Sanchar Nigam Limited and the 
Department of Telecommunications. Ministry of Communications 
for 'he year 1998-99. 

(7) A copy each of the following Notifications (Hindi and English 
versions) under 5ub-section (6) of section 3 of the Essential 
Commodities Act. 1955:-

(i) S.O. 946(E) published in Gazette oflndia dated the 2nd ~ovember, 
) 998 making certain amendments in the Notification No. S.O. 759(£) 
dated the Sth November. 1997. 
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(ii) S.O. 947(E) published in Gazette of India dated the 2nd November. 
1998 fixing certain specifications for Potassium Chloride (Muriate 
of Potash) to be imported from Germany. under the self loan 
assistance agreement during 1998-99. 

(iii) S.O. 963(E) published in Gazette ofIndiadated the 10th November; 
1998 making certain amendments in the Notification No. S.O. 508(E) 
dated the 13th June, 1998. 

(8) A copy of the Memorandum of Understanding (Hindi and English 
versions) between the Water and Power Consultancy Services (I) 
Limited and the Ministry of Water Resources for the year 
1997-98. 

(9) A copy of the Notification No. G.S.R. 548 (E) (Hindi and English 
versions) published in Gazette of India dat~ the 31st August, 
1998 containing corrigendum to the Notification No. G.S.R. 259(E) 
dated the 22nd May, 1998, issued under section 3 of the All India 
Services Act. 1951. 

(10) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Civil Services Cultural and Sports Board, New Delhi, for 
the year 1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Central Civil Services Cultural 
and Sports Board, New Delhi, for the year 1997-98. 

(11) A copy each of the following papers (Hindi and English versions) 
under sub-section (l) of section 619A of the Companies Act, 
1956:-

(i) Review by the Government of the working of the Semiconductor 
Complex Limited, S.A.S. Nagar, for the year 1997-98. 

(ii) Annual Report of the Semiconductor Complex Limited, S.A.S. 
Nagar. for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

5)"ort of Estimates Committee ... 
Shri Madhuw'Sirpotdar presented the First Report (Hmdl and Enghsh 

versions) of the Estimates Committee on Ministry of Finance (Department 
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of R;evenucH:enttal Boud of Excise and Customs)-Kar Vivad Samadhan 
Scbeme. 1998. 

6. Reports oftlae Co.ndttee oa tile Welfare of Scbedaled C .... and 
~ Sclaedaled Tribes 

Sbri Kariya Munda presented a copy eacb of the following Reports (Hindi 
and English versions) of the Committee on the Welfare of Scheduled Castes 
and Scheduled Tribes including Minutes (Hindi and English versions) of 
the sittings of tbe Committee relating thereto. 

/(1) Sixtb Report on Action Taken by the Government on the 
recommendations contained in the Ninth Report (Eleventh Lok 
Sabha) of the Committee on the Welfare of Scheduled Castes and 
Scheduled Tribes relating to the Ministry of Petroleum and Natural 
Gas-Reservation for and Employment of Scheduled Castes and 
Scheduled Tribes in Engineers India Limited. 

Seventh Report on Action Taken by the Government on the 
recommendations contained in the Tenth Report (Eleventh Lok 
Sabha) of the Committee on the Welfare of Scheduled Castes and 
Scheduled Tribes ~Iating to Ministry of Petroleum and Natural Gas-
Reservation for Scheduled Castes and Scheduled Tribes in allotment 
of Gas and Petrol Agencies. 

7. Report of tile Joiat C ... lttee 

Shri Sbyam Bihari Mishra presented the Report of the Joint Committee 
on the Bill further to amend the Essential Commodities Act. 19S5. 

8. EYideaee Before tile Jolat Co_iUee 

Shri Shyam Bibari Mishra laid on the table the record of evidence 
tendered before the Joint Committee on the Bill further to amend the 
Essential Commodities Act. 1955. 

9. RepoI1l ofdae SlaB'" CoBmaIttee oa H1UII8D ReIOUfte DeveloplDeat 

" ,. Shri V.M. Sudbeeran laid a copy each (Hindi and English versions) of 
the following reports of tbe Standing Committee on Human Resource 
DeveJopment:-Jh Seventy-seventb Report of the Committee on tbe Action ruen by 
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the Government on the RecommendationslObservations contained 
~~ its 34th Report on India's Performance in International Sports; 

$Seventy-eighth Report of the Committee on the Action Taken by 
the Government on the Recommendations/Observations contained 
in its 30th Report on the Functioning of the Central Government 
Health~heme; 

(3) _ Seventy-ninth Report of the Committee on the Action Taken by 
/ the Government on the RecommendationslObservations contained 

in its 5 lst Report on the Functioning of the National Institute of 
Homoeopathy. Calcutta; and 

00'" Eightieth Report of the Committee on the Action Taken by the 
~ Government on the RecommendationslObservations contained in 

its 53rd Report on the Functioning of the National Institute of 
Ayurveda. Jaipur. 

10. Motions for Elections to Committees 

(i) Dr. M. Thambi Durai moved the following motion:-

"That in pursuance of Rule 4(i) of the National Welfare Board for 
Seafarers Rules. 1963. under Section 218(2) of the Merchant 
Shipping Act. 1958. the members of this House do proceed to 
elect. in such manner as the Speaker may direct. one member from 
among themselves to serve as a member of the National Welfare 
Board for Seafarers. subject to other provisions of the said Rules. II 

The Motion was adopted. 
(ii) Shri Madan Lal Khurana on behalf of Shri Ram Jethmalani moved 

the following motion:-
"That in pursuance of Section 4(1) (d) of the Rajghat Samadhi Act. 

1961. the members of this House do proceed to elect. in such 
manner as the Speaker may direct. two members from among 
themselves to serve as members of the Rajghat Samadhi Committee 
for the term commencing from the date of notification by the 
Government. subject to other provisions of the said Act. II • 

The motion was adopted. 

(LoA: Sabha adjourned at 1.01 P.M. and re-(J$sembled at 2.06 P.M.). 
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11. MaUen ...... RuleYn 

(I) Shri PuIInulai Mohale raised a matter regarding need to open sugar 
mill at Panderia Tebsil in Madhya Pradesh. 

(2) Shri Jagatvir Singh Orona raised • matter regarding need to upgrade 
J. K. Cancer Institute in Kanpur as Regional Cancer Institute and Pro-
vide modem facilities there. 

(3) Shri Anand Ratna Maury. raised. matter regarding need to provide 
better facilities at Chandauli railway station in U.P. 

(4) Shri a.ribahi P. 0uwdhIry aaised. mailer repdiag aeed to evoI~ 
pa.. ...... h6iIl of eli ..... industry in the country. 

(S) Shri Motilal Von raised a matter rep'ding need to bring legislation 
for creation of three new States of Chhatisgarh. Uttaranc:haI and 
Vananc:hal early. 

(6) Shri Sunil Khan raised a mailer regarding need to withdraw decision 
for c:lcmR of PSUs and take _ps for their revival. 

(7) Shri Darop Prasad Saroj raised a matter regarding need to set up a 
heavy industry in Lalganj Parliamentary Constituency. U.P. 

(I) Dr. V. Saroja raised a matter regarding need to ensure basic: amenities 
to tribals at KoIli hills in Tamilnadu. 

(9) Prof. Ajit Kumar Mehta raised a matter regning need to provide tech-
nical know-how and adequate funds to State Government of Bihar to 
c:hec:k severe erosion caused by the Ganges in Samastipur and Vaishali 
districts of Bihar. 

(10) Sbri A. Ganeshamur1hi raised a matter regarding need to look into the 
probIcll\S being faced by textile industry. 

(11) Shri Om. Abdullah raised a matter regarding need to take steps for 
proII\otioft of tourism in Jct.K. 

(12) Dr. Shakeel Ahmad raised a matter regarding need to provide Central 
auiltance for modernisation of Su ... Mills in North Bihar. 
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2.26 P.M. 

12~vel'lUlleDt BiU-Under coasideratioa 
/ I Time Allotted 

Time taken 
Balance 

2 hours 
I Hour 34 Mts. 
26Mts. 

The High Denomination Bank Notes (Demonetisation)Amendment,Bill. 1998. 

The motion for consideration of the Bill was moved by Shri Yashwant Sinha. 

The following members took part in the debate:-

(1) Shri P. C. Chacko 

(2) Shri Chetan Chauhann 

(3) Shri Varkala Radhakrishan 

(4) Kumari Mamata Banerjee 

(5) Shri Mohan Singh 

(6) Shri G. M. Banatwalla 

(7) Shri Ram Oass Athawale 

(8) Shri N. K. Premchandran 

(9) Shri S. SUdhakar Reddy 

(10) Shri Thawar Chand Gehlot (Speech unfinished) 

The discussion was not concluded. 

/iscussioD under rule 193 
TlDle taken: 3 Hrs. 47 Mts. 

Shri Arif Mohammad Khan concluded his speech on the discussion regard-
ing atrocities committed on minorities in various parts of the country. raised 
by him on the 8th December, 1998. 

The following members took part in the discussion:-

(1) Shri P. Shiv Shanker 



(2) Shri Satya Pal Jain 

(3) Sbri Indrajit Gupta 

1be discussion was not concluded. 

8 

Sbri Madan Lal KhUl'lllla presented the 7th Report of tile Business Advisory 
Committee. 

7;04 P.M. 

(Lolc StJbhtl tMIjourud till I J.()OA.M. 011 7Julr.rdGy, the 10th Dtc~mJnt; /998) 

S.OOPALAN. 
S~c~"",-GeuraL 

*Nfn,.M. 

~12"'. 



LOK SABRA 

Btn.LETIN PART - I 

(Brief Record of Proceedings) 

lbulsday, December 10, 1998/Agrahayana 19,1920 (SaIea) 

No. 55 
II A.M. 

The Speaker made a ~fcmace to the fiftieth anniversary of the Universal 
Declaration of Human Rights. . 
11.03 A.M. 
2. Starnd Qaesdoas 

Starred Question Nos. 161, 163, 166-169 and 171 W~ orally answ~ . 
. ReplicstoStarredQuestionNos.162,164,165,170and 172-180w~laidon 
the Table. 
3. UDStarred Qaestioas 

Replies to Unstarred Question Nos. 1832-2061 W~ laid on the Table. 
4. Papen laid OD the Table 

The following papen W~ laid on the Table:-
(1) A copy each of the following papers (Hindi and English versions) 

under sub-section (1) of section 619A of the Companies Act, 
1956:-
(i) Review by the Government of the working of the Mishra Dhatu 

Nigam Limited. Hyderabad. for the year 1997-98. 
(ii) Annual Report of the Mishra Dhatu Nigam Limited, Hyderabad. 

for the year 1997-98. a10ngwitb Audited Accounts and comments 
of the Comptroller and Auditor General ~n. 

(2) (i) Review by the Government of the working of the Mazagon Dock 
Limited, Mumbai, for the year 1997-98. 

1 
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(li) Annual Repart of the Mazaaoa Qock Limited. Mumbai, for the year 
1997-98, a10npitb Audited AcCouaII and COIIUIlCnts of die Omlp-
troller and Auditor General tbereoa. 

(3) A copy of the Labhadweep Buildin, Development Board Rules, 
1997 (Hindi and Bn,lish venions) published in Notification No. 
F.No.W(XV)lSB/84.Vol.IlI(3) in l.aksbadweep Gazette dated the 
1st AuJUSt. 1997, under section 31 of the Laksbadweep Buildin, 
Development Board ReJUlation, 1997. 

·(4) A copy each of the fonowin, Notifications (Hindi and Bn,lish 
versions) under sec:tion 159 of the Custom~ Act. 1962:-
(i) Nodfica1ion No. 101198-Customs published in Gaeue of India dated 

the 10dl Dec:ember, 1998 topther wi1h an explanatory memorandum 
leenna 10 reduce additioDaI duty of customs on Iodine used for the 
manufacture of Potassium 1odaIe, an input used for lodizalion of 
salt. froat18 pen:eDl1O 8 peKCIIt Gd-VGIorem. 

(li) NoIifkatioa No. 10'1J1J8-Cust0ms published in Gazette of India dated 
tbe 10lIl December, 1998 tOJCCher wi1h an explanatory memorandum 
aeekina 10 impose Safepanl duly on imparts of At:etyleae Black at 
the nIes specified therein for a total period of two yean. 

·(5) A copy each of the followin, Notificationi (Hindi and Ba,lim 
veniou) under sub-sec:tion (2) of section 38 of tbe Central Bxcise 
Act. 1944:-
(i) Nodfic:atioa No. 36198-CB published in Gazette of India dated the 

10dl December, 1998 toaether with an explanatory memorandum 
aeekin,lO prescribe rates of excise duty on processed textile fabrics 
maaufaclUl'ed or produced by an iadependeDt processor with the 
aid of • bot-air .... fer determined in acxonfaDcc Hot Air Stealer 
IDdependent Textile Proceuon Annual Capacily Determination 
Rules, 1998. 

(0) NotificIrioa No. 37198-CB published in Oazeue of India dated the 
10th December, 1998 toptber wida an explanatory memorandum 
matin, certain amendents in die Notification No. OSI98-CB dated 
Ibc lad June, 1998 . 

....... 6.17 ..... 
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(iii) Notification No. 41t;8-CE (NT) published in Gazette oflndia dated 
the 10th December. 1998 together with an explanatory memorandum 
seekin~ to notify ~ssed te~tile fabrics produced or manufactured 
by an Independent processor with the aid of a hot air stenter. 

(iv) The Hot Air Stcn"lndependent 'Iextile Processors Annual Capacity 
Detennination R., 1998 published in Notification No. 42198-CE 
(NT) in Gazette fit India dated the 10th December, 1998 together 
with an explanatory memorandum. 

(v) The Central ExciSe (Fourteenth Amendment) Rules, 1998 published 
in Notification No. 43J98-CE (NT) in Gazette of India dated the 
10th December, 1998 together with an explanatmy memorandum. 

(vi) Notification No. 44I98-CE(NT) published in Gazette of India dated 
the 10th December, 1998 together with an explanatory memorandum 
making cettain amendments in the Notification No. 29196-CE(NT) 
dated the 3rd September, 1996 

S. lleport of Estbaates ColIIJDittee 

/ Shri Madhukar Sirpotdar presented the Second Report (Hindi and English 
versions) of the Estimates Committee on Ministry of Petroleum and Natural 
Gas - Crude Oil-Indigenous Production and Imports. 
6. Report of JoiDt Committee on 0IIkes of ProSt 

Shri Shailendra Kumar presented the First Report (Hindi and English ver-
sions) of Ihoe Joint Committee on Offices of Profit (Twelfth Lok Sabha) 
7. Statements of Goftl"lllDeDt on Report of the Standing Committee on 

Defeace 

Sqn. Ldr. Kamal Chaudhry laid on the Table the Statements (Hindi and Hn-
llish versions) showing action taken by Government on the recommendations 
contained in the First Report of the Committee (Twelfth Lok Sabha) on action 
taken on the recommendations contained in the Fifth Report of the Committee 
(Eleventh Lok Sabha) on Demands for Grants of Ministry of Defence for 
1997-98. 

8. Reports of the StaDdIn& Committee on Industry 

Q'" Shri Annasaheb M.K. Patil laid on the Table a copy each (Hindi and English 
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~) of the following Reports of the Standinl Committee on lnduItry:-
(J.( 'iWeaty-sixth Report of the Committee oathe Action Taken by the 

../ GoYel'1llllent on the Recommendations/Observations contained in 
its 17th Report on Industrialisation of Backward Areas and the State 
of Capital Goods Sector; 

~. Twenty-seventh Report of the Committee on the Action Taken by 
./ the Government on the Rec:ommendationslObservations contained 

in its 18th Report on Demancb for Grants of Ministry of Steel 
// (1996-97); 

/(3) Twenty-eighth Report of the Committee on the Action Taken by the 
Government on the RCCOIDIDCDdations/Observations contained in 
its 19th Repon on Demands for Grants of Ministry of Mines 
(1996-97); and 

~4) Twenty-ninth Report of the Committee on the Action Taken by the 
Government on the Recommendations/Observations contained in 
its 20th Report on Demands for Grants of Ministry of Industry 
(1996-97). 

9. Madoa ....... SeftIdII Report 01 ..... AdYilory o--Ittee 
Sbri Madan Lal Khurana JDOYed the followinl motion:-

-rhat 1hia House do aarec with the Seventh Report of the BusinessAdvisory 
Commiuee presented to the House on the 9th December, 1998:' 

1bc motion was adopted. 

;0' Go.--a BIII-Iatroduced 
High eo.rt tmd SIIpWIM COllrt JlU:lges (Sak.JtVs tmd Ctmditions of Ser-

Wee) Amendment Bill. J 998. 

11. MIIIten U .... RaIe m 
(1) Shri Chandresh Patel raised a matter regarding need to brinl out 

early an upto-date telephone directory of Jamnaaar district. Gujarat. 

(2) Shri Sohan Potai raised a matter re,ardinl need to ensure that 
Namoshudra Bengalis are recolnised as Scheduled Castes in 
Madhya Pradesh. 

(3) Shri Rama Nand Sinlh raised a matter relardin. need to provide 



s 
adequate funds to State Government of Madhya Pradesh to 
compensate the farmers affected due to damage to Soyabean crops 
by 'Rect' disease. 

(4) Smt. Bhavana Chikhalia raised a matter regarding need to take 
stringent security steps to safeguard the sea-coast in Gujarat. 

(5) Shri K.D. Sultanpuri raised a matter regarding need to declare 
Sirmor area of Himachal Pradesh as Scheduled Tribe area. 

(6) Dr. (Smt.) C. Suguna Kumari raised a matter regarding need to look 
into the grievances of landoustees of Ramagundam Super Thermal 
Power Station of NTPC in Andhra Pradesh. 

(7) Shri Surcndran Chengara raised a matter regarding need to extend 
Sabary railway line upto Punalur via Sabarimala in Kerala. 

12.40 P.M. 

12. Goftl'lUlleDt BDl-Pused 
/' Time allotted 

Time taken 
; 2 hours 
; 2 hours 19 Mts. 

The High Denomination Bank Notes (DemonetiMtWn) Amendment Bill. 
/998. 

Discussion on the motion for consideration of the Bill moved by Shri 
Yashwant Sinha on the 9th December, 1998. continued. 

1be following members took part in the debate:-

(I ) Shri Thawar Chand Gehlot 

(2) Shri Shailendra Kumar 

(3) Shri Prithviraj D. Chavan 

Shri Yashwant Sinha replied to the debate. 
The Motion for consideration was adopted and clause-by-clause consider-

ation of the Bill was taken up. 

Clause 2 was adopted. 
Clause I, the Enacting Formula and the Long Title were also adopted. 
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The mocion tbIt the BiD be pased was rnowd by Shn Yashwant SIaha. 

The mocioa walldopted and the Bill wu pused. 

13.25 P.M. 

~'3. MadoD--tJIIderCvd'I ....... 

Time AllOlUld 
11me'libn 
BaI-=e 

4 hours 
2 hours 35 Minutes 
1 hour 25 Minutes 

Fur1ber disalllioD on the folJowina motion moved by Sma. Maneka Gandhi 
on the lib December. 1998. continued. 

111M Ibis House do coasidcr the 30dl Report of erstwhile Commissioner 
for Scheduled Castes and &heduled Tribes for the year 1989-91. laid on the 
1ible ofLok Sabba on 28th July. 1998." 

The followin. members took part in the debate:-

(1) Shri Baliran lCashylp 
(2) Sbri 11 Balu 
(3) Sbri Ajit Jop 
(4) tcum.i Mmlaa Baerjee 
(5) Shri Baju Ban Riyaa 
(6) Sbri Prabhudayal ICaIheria 
(7) Shri Shailendra Kumar 
(8) Dr. Rapuv.nsh PnsId Sin'" 
(9) Shri Kma Munda (~m.1IIIjiItiIJwI) 

The dilCUllion WII not concluded. 

"P.M. 

1ime taken: 7 houri 43 mb. 
Disc::us.io,. reprdin. III'Ocities commiuecl on minclritiea in mOUI parts of 

Ihe COUIIIry railOd by Shri Anf Mohammad Khan onlhe 8th December. 1998. 
continued. 
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The following members took part in the debate:-
1: Sbri Chinnappa Gopal 
2. Sbri Suresh Kurup 
3. Dr. Shafiqur Rahman Barq 
4. Prof. Prem Singh Chandumajra 
S. Shri Ram Vilas Paswan 
6. Smt. Sumitra Mahajan 
7. Dr. Raghuvansh Prasad Singh 
8. Dr. (Smt.) C. Suguna Kumari 
9. Shri Mukhtar Abbas Naqvi 

10. Shri K.A. Sangtam 
11. Dr. Beatrix D' Souza 
12. Prof.logendra Kawade 
13. Shri Sultan Salahuddin Owaisi 
14. Shri Akbor Ali Khandoker 
IS. Kum. Kim Gangte 

The discussion was not concluded. 

.-r5. Stlltemeat by MIDiIter 
/ The Minister of State for Agriculture made a statement regarding initiatiw 
taken for improving the availability of fertilizers dwing Rabi. 1998-99. 
8.06 P.M. 

(Lok Sabha odjolU7led till 11.00 A.M. on FrUIoy. the 11th December, 1998) 

_At 6.55 P.M. 

MGIP(PLU)MRND-3S78L8-1o-12-98. 

S.GOPALAN. 
Secretary-GeMmL 



LOK SABRA 

BULLETIN-PAlU I 

(Brief Record of Proceedings) 

Friday, December 11, 1998/Agrahayana 20, 1920 (Salea) 

No. 56 

11 A.M. 

(Due to interruptions the Speaker adjourned the House at 11,(11 A.M. to 
re-assemble at 12.1S P.M.). 

(Due to continued interruptions the Speaker adjourned the House at 
12.16 P.M. to fe-assemble at 1.00 P.M.). 

(Due to persistent interruptions Lok Sabba adjourned at 1.03 P.M. till 
11.00 A.M. on Monday, the 14th December, 1998). 

1 

MGIP(PLU)MRND--3612L5-11-12-98. 

S.GOPALAN, 
Secretary-General 



LOK SABRA 

BULLETIN-PAIU I 

(Brief Record of Proceedings) 

Monday. December 14. 1998/Agrahayana 23, 1920 (Saka) 

No. 57 
11 A.M. 

I. Starred Questions 
Due to disruptions in the House. Starred Questions could not be taken up for 

oral answer. SQ. Nos. 201-220 put down in the order paper for the day were. 
therefore. treated as Unstarred and their replies would be printed in the official 
Report for the day. 

Replies to Starred Question Nos. 181-200 listed for Il December. 1998 
were also laid on the Table of the House as the House had adjourned on that 
day also due to interruptions. 

2. Unstarred Questions 
Replies to Unstarred Question Nos. 2292-2482 for 14 December. 1998 and 

Unstarred Question Nos. 2062-2291 for 11 December. 1998. were also laid 
on the Table. 

(Due to interruptions in the Howe the Lolc Sabha adjourned ar1l.05 AM 
and re-assembled at J PM) 

(Due to continued interruptions in the House the Lok Sabha adjourned at 
I.OJ PM and re-assembled at 2 PM) 
}<Observation by the Speaker 

/ The Speaker made the following observation: 

"Hon'ble Members. it may be recalled that on the 11 th of December. 
1998, when the House proceedings commenced, an acrimonious situation 
arose in the context of the Bandh that had been launched by certain 
political parties to demonstrate against the economic policies of the 
Government and in the context of the Women's Reservation Bill. 
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Several Honble Members of dac House committed transpeasion into 
the official area. i.e .• the well of the House, and also menacingly pushed 
forward towards the Speaker's C1air. shouting slogans. In the process. 
seemingly physical assaults amongst the Members also occurred .. 
This behaviour of die Members is not merely a viollllion ofme establisbed 
Rules of Procedure of the House. but is also a serious breach of the 
soIcmn pledge made by this entire House during its spccial,oIdenjubilee 
scuion. not to speak of die criminality of the seeming assaults. 

The incident has also beenprimafacie. in abc nature of a gross violation 
of me Privilege of the House in that it has seriously detracted from dac 
dipity of the House. Pursuant to the incident. catain privilege notices 
have also been ~ived from some Members. 
Incideats of this sort strike at dac root of die very cradibility of this 
HoUle and 1berefore. it survival. which is cIana-oua for our democratic 
polity. 

In the circ:umstanccs. I IIrOnIly condemn the iDcident of 11.12.1998 
IDd the behaviour of the participaats in die iDcidenL 
I shaD also refer dac privilege notica to die Committee of Privileps 
with direction to pve a time bound report." 

4. Papen .... _1IIe1able 

The foDowins papers were laid on the Table:-

(I) A copy ofdac Annual Report (Hindi and Eqlish versions) of the Proc-
__ Product Development CeaIre, ApI.. for die "..1997-98. aIoag-
with Audited Accounts. 

(2) Statement (HiDdi and English vemoas) reprdiag Review by the 
Govenunent of the workina of the Proceu and Product Development 
Centre. ApI.. for the yem' 1997-9&. 

(3) (i) A copy of me Annual Report (Hindi and EqliIh venionI) of the 
Council for Leather Exports. Cbennai. for the year 1997-9&. 
alongwitb Audited Accounts. ' 

(ii) A copy of the Review (Hindi and Bnllilh venions) by the 
Government of me warkin, of the Council for LeaIher Exports. 
Chennai. for the year 1997-98. 
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(4) (i) A copy of the Annual Report (Hindi and English versions) of the 
Federation of Indian Export Organisation. New Delhi. for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Federation of Indian Export 
Organisation, New Delhi, for the year 1997-98. 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the 
Electronics and Computer Software Export Promotion Council. 
New Delhi. for the year 1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Electronics and Computer 
Software Export Promotion Council, New Delhi, for the year 
1997-98. 

(6) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian National Science Academy, New Delhi, for the year 1997-
98, alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indian National Science 
Academy, New Delhi, for the year 1997-98. 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the 

(8) 

(9) 

Indian Institute of Tropical Meteorology, Pune. for the year 
1997-98, alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indian Institute of Tropical 
Meteorology, Pune, for the year 1997-98. 

(i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Association for the Cultivation of Science, Calcutta, for 
the year 1997-98. alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indian Association for the 
Cultivation of Science, Calcutta, for the year 1997-98. 

(i) A copy of the Annual Report (Hindi and English versions) of the 
Raman Research Institute, Bangalore, for the year 1997-98, 
alongwith Audited Accounts. 
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(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Raman Research Institute. 
Bangalore. for the year 1997-98. 

(10) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian National Academy of Engineering. New Delhi. for the year 
1997-98. alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Indian National Academy of 
Engineering. New Delhi. for the year 1997-98. 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Academy of Sciences. Bangalore. for the year 1997-98. 
a10ngwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the womog of the Indian Academy of Sciences. 
Banplore. for the year 1997-98. 

(12) (i) A copy of the AnlWal Report (Hindi and English versions) of the 
National Academy of Sciences, Allahabad, for the year 1997-98. 
alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the National Academy of Sciences. 
Allahabad, for the year 1997-98. 

(13) (i) A copy of rhe Annual Report (Hindi and English versions) of the 
Nehru Memorial Museum and Ubrary, New Delhi, for the year 
1994-95, alongwith Audited Accounts • 

• (U) A copy of the Review (Hindi and English versions) by the Gov-
ernment of the working of the Nehru Memorial Museum and 
Ubrary. New Delhi. for the year 1994-95. 

(14) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (13) above. 

(I S) (i) .A copy of the Annual Report (Hindi and English versions) of the 
Indian Institutc of Management. Calcutta. for the year ] 996-97 
alongwitb Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Gov-
ernment of the working of the Indian lasUtute of Management. 
Calcutta, for the year 1996-97 .. 
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(16) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (15) above. 

(17) (i) Acopy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Management, Lucknow. for the year 1996-97 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Management, 
Lucknow, for the year 1996-97. 

(18) Statement· (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (17) above. 

(19) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Technology. Bombay, for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Technology. 
Bombay, for the year 1996-97. 

(20) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (19) above. 

(21) (i) A copy of the Annual Accounts (Hindi and English versions) of 
the Shri La1 Bahadur Shastri Rashtriya Sanskrit Vidyapeetha. New 
Delhi. for the year 1996-97, together with Audit Report thereon. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government on the Audited Accounts of the Shri Lal Bahadur 
Shastri Rashtriya Sanskrit Vidyapeetha. New Delhi, for the year 
1996-97. 

(22) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (21) above. 

(23) A copy of the Annual Accounts (Hindi and English versions) of the 
Indian Institute of Technology. Bombay, for the year 1996-97. together 
with Audit Report thereon, under sub-section (4) of section 23 ofthe 
Indian Institute of Technology Act. 1961. 

(24) A copy each of the following Papers (Hindi and English versions) 
under section 14 of the National Commission for Women Act, 1990:-
(a) (i) Annual Report of the National Commission for Women. New 

Delhi, for the year 1994-95. alongwith Audited Accounts. 
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(ii) Action taken Report 011 the Annual keport of the National 
Commission for Women. New Delhi, for the year 1994-95. 

(b) Review by the Government of the working of the National 
Commission for Women. New Delhi, for the year 199oi-9S. 

(15) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (24) above. 

(26) (i) A copy of Annual Report (Hindi &Del English versions) of the 
Lalit Kala Akadcmi. New Delhi. for the year 1996-91 alongwith ., 
Audited Accounts. .. 

(ii) A copy of the Review (Hindi and English venions) by the 
Govemment of the wortinc of the Lalit Kala Akademi. New Delhi, 
for the year 1996-97. 

(27) SlateIDcAt (Hindi and Bopsh versions) showing reuoas for delay in 
laying the papers men~ at (26) above. 

(lS) A copy each of the followiq papen (Hindi and English versions) 
under sub-section (1) of sectiwa619A of the Companies Act. 1956:-

Ca> (i) Review by the Govemment of the working of the Power 
Fmace Corporation Limited. New Delhi, for the year 1997-
98. 

(ii) Annual Report of the Power Finance Corporation Limited, 
New Delhi. for the year lW7-ft, alongwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Govcmment of the working of die Natbpa ) 
JhaIai PoWer Corporation Limited. New Shimla. for the year 
1991-98. 

(ii) Annual Report of the Nathpa JhaIai Power Corporation 
Limited, New Shimla for the year 1997-98. alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor Generallhereoa. 

(c) (i) Review by the Gov~ of the workin, of the National 
Thermal Power CorporaIi9n Limited, New Delhi. for the year 
1997-98. 



7 

(ii) Annual Report of the National Thermal Power Corporation 
Limited. New Delhi. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(29) A copy of the Annual Report (Hindi and English versions) on the working 
and Administratiqn of the Companies Act. 1956 for the year 1997-98. 
under section 638 of the said Act. 

(30) (i) A copy of the Annual Report (Hindi and English versions) of the 
Silt and Art Silk Mills Research Association. Murnbai. for the 
year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Silk and Art Silk Mills Research 
Association, Murnbai. for the year 1997-98. 

(31) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Silk Export Promotion Council, Mumbai, for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Silk Export Promotion 
Council, Murnbai. for the year 1997-98. 

(32) (i) A copy of the Annual Report (Hindi and English versions) of the 
Man Made Textiles Research Association. Sural. for the year 1997-
98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Man Made Textiles Research 
Association. Surat, for the year 1997-98. 

(33) A copy each of the following Notifications (Hindi and English versions) 
under section 296 of the Income-tax Act. 1961:-
(i) The Income-tax (Eleventh Amendment) Rules. 1998 published 

in Notification No. S.O. 721 (E) in Gazette of India dated the 25th 
August, 1998. 

(ii) The Income-tax (Thirteenth Amendment) Rules. 1998 published 
in Notification No. S.O. 794(E) in Gazette of India dated the 9th 
September, 1998. 

(iii) The Income-tax (Sixteenth Amendment) Rules. ~ 998 published 
in Notification No. S.O. 889(E) in Gazette of India dated the 9th 
October. 1998. 
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(iv) The Income-tax (1Weatieth Amendment) Rules. 1998 published 
in NOtification No. S.O. 917(£) in Gazette of India dated the 22nd 
October. 1998. 

(v) The Income-tax (1\venty-ylfth Amendment) Rul". 1998 published 
in Notification No. S.O. 939(£) in Gazette of India dated the 29th 
October. 1998. 

(vi) The Incomc-tu (Seventeenth AmeDdment) Rules. 1998 published 
in Notification No. S.O. 898(E) in Gazette of India dated the 12th 
October. 1998. 

(vii) The Income-tu (N'mth Amendment) Rules, 1998 published in 
NotifICation No. S.O. 647(B) in Gazette of India dated the 30th 
July. 1998. 

(viii) The Income-tax (Teath Amendment) Rules, 1998 published in 
Notification No. S.O. 648(B) in Gazette of India dated the 30th 
July. 1998. 

(ill) The Income-tax (lWelfth Amendment) Rules, 1998 published in 
Notification No. S.O. 781(£) in Gazette of India dilled the 4th 
September, 1998. 

(x) The Income-tax (Pourtecnth Amendment) Rules. 1998 published 
in Notification No. S.O. 812(E) in Gazette ofladia dated the 14th 
September. 1998. 

(xi) The Income-tax (Fifteenth Amendment) Rules, 1998 published 
in Notification No. S.O. 83O(E) in Gazette of India dated the 17th 
September. 1998. 

(xii) The Income-laX (Eighteenth Amendment) Rules, 1998 published 
in Notification No. S.O. 897(£) in Gazette oflndia dated the 12th 
October. 1998. 

(34) A copy each oftbe following Nolificalions (Hindi aad Englilh vasions) 
under section IS9 of the Customs Act. 1962:-

(i) G.S.R. S24(E) publiabed in Gazette o((adia dated the 26th August. 
1998 together with an expllDatary memor8Ddum making certain 
amendmeaIIin the Notification No. 29197-Cus., dated the lst 
April. 1997 
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(ii) G.S.R. 623(E) published in GazeUe ofIndia dated the 16th October. 
1998 together with an explanatory memorandum regarding 
exemption to materials imported into India against a Special 
Advance Licence with Actual User Condition. from the whole of 
the basic and additional duties of Customs leviable thereon. subject 
to certain conditions. 

(iii) G.S.R. 656(E) published in Gazette of India dated the 5th November. 
1998 together with an explanatory memorandum seeking to exempt 
Countervailing Duty on import of the goods from Nepal to India. 
manufactured in Small Scale Industries in Nepal on the Scheme of 
exemption given to the similar Small Scale Industries in India. 

(35) A copy of the Notification No. S.O. 622(E) (Hindi and English ver-
sions) published in Gazette of India dated the 22nd July. 1998 making 
certain amendments in the Notification No. S.O. 771(E) dated the 
29th December. 1972. sub-section (3) of section 39 of the General 
Insurance Business (Nationalisation) Act, 1972. 

(36) A copy of the Wealth-tax (First Amendment) Rules. 1998 (Hindi and 
English versions) published in Notification No. S.O. 918(E) in 
Gazette of India dated the 220d October. 1998. under sub-section (4) of 
section 46 of the Wealth-tax Act, 1957. 

(37) A copy of the Expenditure-tax (Second Amendment) Rules. 1998 (Hindi 
and English versions) published in Notification No. S.O. 919(E) in. 
Gazette of India dated the 22nd October. 1998. under sub-section (4) 
of section 310f the Expenditure-tax Act, 1987. 

(38) A copy of the Interest-tax (21st Amendment) Rules. 1998 (Hindi and 
English versions) published in Notification No. S.O. 920(E) in 
Gazette of India dated the 22nd October. 1998. under sub-section (4) of 
section 27 of the Interest-tax Act, 1974. 

(39) A copy of the Kar Vivad Samadhan Scheme Rules. 1998 (Hindi ~d 
English versions) published in Notification No. S.O. 728(E) ID 
Gazette of India dated the 27th August. 1998. under sub-section (3) of 
section 98 of the Finance Act, t 998. 
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(40) A copy eacboftbe followinl Notifications (Hindi and Bnpiab vtniou) 
under section 31 of the Securities and Exchange Board of India Act. 
1992:-

(i) The Securities and ExchanJC Board of India (Foreign Institutional 
InveslOn) (Third Amendment) Regulations, 1998 published in 
Notificalion No. S.O. S45(E) in Gazette of India daIed the 30th 
June. 1998. 

(ii) The Sec uri tics and Exchanlc Board of India (Substantial 
Acquisitioo of Shares aDd Takeovers) Amendment Regulatioos, 
1998 published in NotifICation No. S. O. 93O(E) in Gazette of 
IAdia daIed the 28th October, 1998. 

(iii) The Securities and Exchan.e Board of India (Buy Back of 
Scc:urities) Repl.tions. 1998 published in Notification No. 
S.O. 97S(E) in Gazette of India dated the 14ch November. 1998. 

(41) A copy each of the Annual Reports (Hindi and Eqlish versions) of 
the State Bank of India. Stale Bank of Bikaner and Jaipur. SlQ 
Bank of Hydcrabad. Staac Bank of Indore, Stale Bank of Myscn,Stale 
BankofPatilla. State Bank ofSIUI'IIbIra aDd Stale Bank ofTnvanc:ore 
for the year 1997·98, aloopith Audited Accounts and Auditor's 
Report thereon, under ~section (4) of section 40 of the Stale Bank 
of India Act, 1955 IDd sub-section (3) of section 43 of the State Bank 
of India (Subsidiary Bmb) Act. 1959. respectively. 

(42) A copy each of the foUowin. AnDual Reports and Ac:couDtl (Hindi 
and EnJIish versions) of abe Repoul Rural Bmb for the year ended 
the 31st Mareh, 1998. togcIher with Auditcrs Report thereon:-

(i) Marudhir Kshetriy. Onunin Bank. Oluru (Rajasthan) 
(ii) Bhilwara Ajmer Kshetriya Oramin Bank, Bhilwara (Rajasthan) 

(iii) Sunt Bhan.lch Gramin Bank. Bharuch (Gujarat) 

(iv) Barcilly KsbcIriya Oramin Bank, B_l1y (U.P.) 
(v) Aravali JC.tbetriy. GramiD Bank. Sawai Madbopur (Raj"""") 
(vi) Praaapprh KsheIriya Gnmin Bank. Praaapprh (U.P.) 

(vii) Bundi OUttorp'h KsheIriya Gramm Bank. Bundi (Rajuthan) 
(viii) Valud Danp Gramin Bank, Valsad (Gujarac) 
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(ix) Kanpur Kshetriya Gramin Bank. Kanpur (U.P.) 

.(x) Dungarpur Banswara Kshetriya Gramin Bank. Dungarpur 
(Rajasthan) 

(xi) Sultanpur Kshetriya Gramin Bank. SUltanpur (U.P.) 

(xii) Allahabad Kshetriya Gramin Bank. Allahabad (U.P.) 

(xiii) Raebareilly Kshetriya Gramin Bank. Raebareilly (U.P.) 

(xiv) Nainital Almora Kshetriya Gramin Bank. Nainital (U.P.) 

(xv) I'aizabad Kshetriya Gramin Bank. Faizabad (U.P.) 

(xvi) Shahjahanpur Kshetriya Gramin Bank. Shahjahanpur (U.P.) 

(xvii) Panchmahal Vadodara Gramin Bank. Godhra (Gujarat) 

(xviii) Fatehpur Kshetriya Gramin Bank. ~atehpur (U.P.) 

(xix) Jhabua Ohar Kshetriya Gramin Bank. Jhabua (M.P.) 

(xx) Gomti Gramin Bank. Jaunpur (U.P.) 

(xxi) Kashi Gramin Bank. Varanasi (U.P.) 

(xxii) Rewa Sidhi Gramin Bank. Rewa (M.P.)· 

(xxiii) Samyut Kshetriya Gramin Bank. Azamgarh (U.P.) 

(xxiv) Sri Ganganagar Kshetriya Gramin Bank. Sriganganagar (Raj.) 

(xxv) Marwar Gramin Bank. Pali (Rajasthan) 

(xxvi) Bikaner Kshetriya Gramin Bank. Bikaner (Rajasthatt) 

(xxvii) Vidisha Bhopal Kshetriya Gramin Bank. Vidisha (M.P.) 

(xxviii) Cauvery Grameena Bank. Mysore (Karnataka) 

(xxix) KaJpatharu Grameena Bank. Tumkur (Kamataka) 

(xxx) Junagadh Amreli Gramin Bank. Junagadh (Gujarat) 

(xxxi) Surendranagar Bhavnagar Gramin Bank. Surendranagar 
(Gujarat) 

(xxxii) Jamnagar Rajkot Gramin Bank. Jamnagar (Gujarat) 

(xxxiii) Malwa Gramin Bank. Sangrur (Punjab) 
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(xxxiv) Sravuthi Oramin Bank. Bahraich (U.P.) 

(uxv)Sharda Oramin Bank. Satna (M.P.) 

(xxlvi) Tulsi Gramin Bank, Banda (U.P') 

(xxxvii) Saryu Gramin Bank. Lakhimpurkheri (U.P') 

(xxxviii) Bhqirath Gramin Bank. Sitapur (U.P') 

(xxxix) Chatrasal Gramin Bank. Orai (U.P.) 

(xl) Vindhyavasini Gramin Bank, Mirzapur (U.P.) 
(xli) VlSvcshvaraya Gramocoa Bank, Mandya (Klmalaka) 

(xlii) Mewar Aanchalik Gramin Bank, Udaipur (Rajasthan) 

(xliii) Chikmagalur Kodagu Grameena Bank. Chibnagalur (Kamataka) 

(xliv) Faridkot Balbinda Ksheuiya Gramin Bank, Balbinda (Punjab) 

(xlv) lCshetriya Kisan Gramin B~ Mainpuri (U.P.) 
(xlvi) Maathwada Gramin Bank, Handed (Maharashlra) 

(xlvii) Thane Gramin Bank. Thane (Maharashtra) 

(43) A copy each of the followill. papers (Hindi and Eaglilb versions) under 
sub-seclion (I) of section 619AoftheCompanies Act, 1956:-

(i) Review by ~ Government of the womn. of the Industrial 
Investment Bank of India Limited. Calcutta. for the year 
1997-98. 

(ai) Annual Report of the Industriallnvestment Bank of India Umited. 
Calcutta for the year 1997-98. 

(44) A c:opyeach oIthe foUowilll Annual Repons(Hindi and &p.sh versions) 
under sub-section (8) of sec:lion 10 of the Bantinl Companies 
(Acquisition and Tnnsfer of Undertakinp) Act. 1970 and 1980:-

(j) Repon on the workin. and activities of the Andhra Bank for 
the year 1997-98. alonlwith Accounts and Auditor's Report 
thereon. 

(0) Report on the working and activities of the Bank of Baroda· for 
the year 1997-98. alanlwitb Accounts and Auditor's Report 
Ihemm. 
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(iii) Report on the working and activities of the Bank of India for 
the year 1997-98. alongwith Accounts and Auditor's Report 
thereon. 

(iv) Report on the working and activities of the Bank of Maharashtra 
for the year 1997-98. alongwith Accounts and Auditor's Report 
thereon. 

(v) Report on the working and activities of the Canara Bank for the 
year 1997-98. alongwith Accounts and Auditor's Report thereon. 

(vi) Report on the working and activities of the Central Bank of India 
for the year 1997-98. alongwith Accounts and Auditor's Report 
thereon. 

(vii) Report on the working and activities of the Corporation Bank for 
the year 1997-98. alongwith Accounts and Auditor's Report 
thereon. 

(viii) Report on the working and activities of the Dena Bank for the 
year 1997-98. alongwith Accounts and Auditor's Report thereon. 

(ix) Report on the working and activities of the Indian Bank for the 
year 1997-98. alongwith Accounts and Auditor's Report thereon. 

(x) Report on the working and activities of the Indian Overseas Bank 
for the year 1997-98. alongwith Accounts and Auditor's Report 
thereon. 

(xi) 

(xii) 

(xiii) 

(xiv) 

Report on the working and activities of the Oriental Bank of 
Commerce for the year 1997 -98, alongwiL~ Accounts and Auditor's 
Report thereon. 
Report on the working and activities of the Punjab National Bank 
for the year 1997-98. aIongwith Accounts and Auditor's Report 
thereon. 
Report on the working and activities of the Punjab an~ S~nd Bank 
for the year 1997-98. aIongwith Accounts and Auditors Report 
thereon. 
Report on the working and activities of the SYndj~ate, Bank for 
the year 1997-98. alongwith Accounts and AudItor s Report 
thereon. 
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(xv) Report on the workina and activities of the United Bank of India 
for the ,... 1997-98, aIonpith Accounts and Auditor's Report 
thereon. 

(xvi) Report on the wortinl and activities of the Union Bank of India 
for the year 1997-98. alonpidl Accounts and Auditor's Report 
thereon. 

(xvii) Report on the wortinl and activities of the UCO Bank for the 
year 1997-98. aloqwitb AcaJunts and Auditor's Report thereon. 

(xviii) Report on the worIdallDd Klivities of the Vijaya Bank for the 
year 1997-98, alonpidl Accounts and Auditor'I Report thereon. 

(xix) Report 011 the workinl and activities of the Allahabad Bank for 
the yar 1997-98. alonpith Acc:OUDts and Auditor', Report 
thereon. 

(45) A copy each of the followina papers (Hindi and Bullish versions) 
UDder sulHeclion (I) of 1OCti0ll6t9A of the Companies Act. 1956:-
(i) Review by the Government of the workinl of the Coal India 

J..imiIed. SiDpauIi. for the year 1997-98. 
(ii) AanUli Report of the CoaIIadia Limited. Sinpauli. (\\>Iumes I 

ud D) for Ibe y.- 1997-98. aIonpidl Audited Accounts and 
commeats of the CompcroIIer and Auditor General thereon. 

(46) A copy each of the followiq papers (Hindi and EnaJish versions) 
UDder sub-tection (I) of section 619A of the Companies Act, 1956:-
(j) Review by the Oovenuncat of the workinJ of the India 1burism 

Development Corporation Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the India Tourism Developmeal Corporation 
Limited. New Delhi. for the yar 1997-98 aloolwitb Audited 
Accounts and commeDti of the Comptroller and Auditor General 
thereon. 

(47) A copy each of the fottowallJ papers (Hindi and BuJlish versions) 
undersub-scction (l)ohection 619A of the Companies Act. 1956:-
(i) Statement reprdina Review by the Government of the workilll 

of the BharatHeavy E1ectric:als Limited. New Delhi. for the year 
1997-98. 
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(il) Annual Report of the Bharat Heavy Elcctricals Limited, New DeJhi. 
for the year 1997-98 alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(48) A copy of the National Highways (Amendment) Rules. 1998 (Hindi 
and English versions) published in Notification No. G.S.R. 417(E) in 
Gazette of India dated the 31st JuJy, 1998 under sub-section (3) of 
section 9 of the National Highways Act, 1956. 

S.M-.hmRlWaSabba 

Secretary-General reported a message from Rajy. Sabha that Rajya Sabha 
has no recominendation to make to Lok Sabha in regard to the Oilfields 
(Regulation and Development) Amendment Bill, 1998, passed by Lot Sabba 
on the 2nd December, 1998. 

() 

6. Reportaad Action takea Statements ofSbmdiag Committee on Enav 
~ Shri Vilas Muttemwar to present the Tenth Report of the Committee on 

'Fire and Subsidence Control in Coalmincs' relating to Ministry of Coal and 
lay the following Action Taken Staterpents (Hindi and English versions) of 
the Standing Committee on Energy: 

(1) Statement showing action taken by tbe Government on the 
recommendations contained in the 29th Report ('lCnth Lok Sabha) on 
action taken by the Government on the recommendations contained 
in the 20th Report (Tenth Lok Sabh!a) of the Committee on Demands 
for Grants (1995-96) of Ministty of Power. 

(2) Statement showing action taken by the Government on tbe 
recommendations contained in the 30th Report (Tenth Lok Sabha) on 
action taken by the Government on the recommendations contained 
in the 25th Report (Tenth Lok Sabba) of the Committee on "Coal 
Linkages-Policy and its implementation-An Examination" relating 
to Ministry of Coal. 

(3) Statement showing action taken by the Government on th~ 
recommendations contained in the .31st Report (Tenth Lok Sabha) on 
action taken by the Government on the recommendations contained 
in the 21st Report ('lCnth Lok Sabha) of the Committee on Demands 
for Grants (1995-96) of Ministry of Coal. 
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(4) Statement showing action taken by the Government on the 
recommendations contained in the 33rd Report (Tenth Lok Sabha) on 
action taken by the Government on the recommendations contained 
in the 23rd Report (Tenth Lok Sabha) of the Committee on Demands 
for Grants (I 99S-96) of Department of Atomic Energy. 

(5) Statement showing action taken by the Government on the 
recommendations contained in the 7th Report (Eleventh Lok Sabha) 
on action taken by the Government on the recommendations contained 
in the 34th Report (Tenth Lok Sabha) of the Comminee on "Nuclear 
Power Programme-An Evaluation" relating to Department of Atomic 
Enerzy. 

(6) Statement showing action takc .. by the Government on the 
recommendations contained in the 8th Report (Eleventh Lot Sabha) 
on action taken by the Government on the recommendations contained 
in the 37th Report (Tenth Lok Sabha) of the Committee on "Problems 
of Rajasthan Atomic Power Stations" relating to Department of Atomic 
Energy. 

(7) Statement showing action -taken by the Government on the 
recommendations c:ontained in the 9th Report (Eleventh Lok Sabha) 
on action taken by the Govcmment on the recommendations contained 
in the 38th Report (Tenth Lok Sabha) of the Committee on "Finalisation 
of Service Conditions and Absorption of Deputationists iQ Nuclear 
Power Corporation of India Limited" ~Jating to Department of Atomic 
Energy. 

(8) Statement showina action taken by the Government on the 
recommendations c:ontaincd in the 10th Report (Eleventh Lot Sabha) 
on action taken by the Government on the recommendations contained 
in the 15t Report (Eleventh Lok Sabha) of the Committee on Demands 
for Grants (1996-97) of Department of Atomic BnerJy. 

(9) Statement showing action taken by the Government on the 
recommendations contained in the 11 th Report (Eleventh Lok Sabha) 
on action taken by the OoverDment on the recommendations 
contained in the 3rd Report (Eleventh Lot Sabha) of the Committee 
on Demands for Grants (1996-97) of Ministry of Non-Conventional 
Energy Soun:es. 
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(10) Statement showing action taken by the Government on the 
recommendations contained in the 12th Report (Eleventh Lok Sabha) 
on action taken by the Government on the recommendations contained 
in the 4th Report (Eleventh Lok Sabha) on Demands for Grants 
(1996-97) of Ministry of Power. 

(11) Statement showing action taken by the Government on the 
recommendations contained in the 13th Report (Eleventh Lok Sabba) 
on action taken by the Government on the recommendations contained 
in the 2nd Report (Eleventh Lot Sabba) of the Committee on Demands 
for Grants (1996-97) of Ministry of Coal. 

(12) Statement showing action taken by the Government on the 
recommendations contained in the 8th Report (Twelfth Lot Sabha) on 
action taken by the Government on the recommendations contained 
in the 17th Report (Eleventh Lot Sabha) of the Committee on Demands 
for Grants (1997-98) of Ministry of Coal. 

7 : Statement by Minister 

'The Minister of Parliamentary Affairs made a statement regarding Government 
Business for the week commencing the 14th December, 1998. 

;:-Supplementary Demands for Grants (General) for 1998-99 

Shri Yashwant Sinha presented a statement (Hindi and English versions) 
showing the Supplementary Demands for Grants in respect of the Budget 
(General) for 1998-99. 

~:'Govemment BUI-Introduced 
The Constitution (Eighty-fourth Amendment) Bill, 1998 (Amendment of 

~ articles 239AA, 331 and 333 and insertion of new articles 330A, 332A and 
334A). 

The Speaker made the following observation: 
"As the House is aware, the Minister of Law, Justice and Company Affairs 
had moved a motion on 14th July, 1998 seeking leave of the House to 
introduce the Constitution (Eighty-fourth Amendment) Bill, 1998, which 
could not be put to the vote of the House that day. I shall now put the 
question to the vote of the House." 

Thereafter the motion was adopted and the Minister intro.iuced the Bill. 
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.Ii' o. Govenuneat Bill-UaderCoasideratioa 

The Coffee (Amendment) Bill, 1998. 

The motion for consideretion of the Bill was moved by Stvi Sompal on behalf 
of Shri Ramakrishna Hegde. 

The Discussion was not concluded. 

(Due to interruptions in the House the Lok Sabha adjourned at 2.13 P.M. and 
re-assembled at 3.00 P.M.) 

Shri Varkala Radhakrishnan took part in the debate and his speech was not 
concluded. 

(Due to continued interruptions in the House the Lok Sabha adjourned at 
3.34 P.M. and fe-assembled at 4.32 P.~.) , 

(Due to persistent interruptions in the House, the Lok Sabha adjourned for 
the day.) 

4.46 P.M. 

(LokSabha adjournecttilll1.00A.M. on Tuesday, the ISth December .. 1998.) 

~.GOPALAN. 
Secretary-GeMTTlI. 

'. 

MGlP(PlU)MRND--3I7'ILS-14-f2--98. 



LOKSABBA 

BUUEI'IN - PAIn' I 

(Brief Rec:ord of Proceedinp) 

Tuesday, December 15, 19981Agrahayana 24, 1920 (Saka) 

No. 58 

11 A.M. 
1. Starred Qaadoas 

Starred Question Nos. 221-225 were orally answered. Replies to Starred 
Question Nos. 226-240 were laid on the 'I&ble. 
2. UDIIarred Qaestioas 

Replies to Unstamd Question Nos. 2483-2712 were laid on the 'I&b1c. 
12.00 Hours 

~.I.11III1ty PriIae Minister 
The Prime Minister made a statement on bilatcralbllks with United Stares of 

America. 
4. Papers LaW .. die Table 

The followin, papers were laid on the Table:-
(1) A copy of the Ministers' (Allowance, Medical Treatment and other 

Privileges) (Amendment) Rules. 1998 (Hindi and English versions) 
published in Draft Notification No. F.No. 10I32198-M&G, under 
sub-section (2) of section 11 of the Salaries and Allowances of 
Ministers Act. 1952. 

(2) A copy of the Border Security Force (Air Wing Non-Gazetted 
(Combatised Group 'C' posts) Amendment Rules, 1998 (Hindi and 
English versions) published in Notification No. G.S.R. 407(8) in 
Gazette of India dated the 24th July. 1998. under sub-section (3) of 
section 141 of the Border Securit)" Force Act. 196~. 

I 
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(3) A copy each of the followin, papers (Hindi and English versions) 
under sub-section (1) of section 619A of the Companies Act. 
1956:--

(4) 

~S) 

(a) (i) Review by the Governmcntof the working of the Hindustan 
Orlanic Chemicals Limited. Rasayani. for the year 
1997-98. 

(ii) Annual Report of the Hindustan Orsanic Chemicals Limited. 
Rasayani for the year 1997-98. alongwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Government of the working of the National 
Fertilizers Limited. Noida. for the year 1997-98. 

(ii) Annual Report of the National Fertilizers Limited. Noida. for 
the year 1997-98. aJongwith Audited Accounts and comments 
of the Compttoller and Auditor General thereon. 

(i) A copy of the Annual Report (Hindi and Enalish versions) of the 
Indian Farmers Fertiliser Cooperative Limited. New Delhi. for 
the)'ell' 1997-98. alongwilb Auditoo Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the workin. of the Indian FarmeB Fertilizer 
Coopentive Limited, New Delhi. for the year 1997-98. 

(i) A copy of the Annual Report (Hindi and English versions) ofthc 
KrishH Bharali Cooperative Limited. New Delhi for the year 
1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Krishak Bharati Cooperative 
Umited. New Delhi for the year 1997-98. 

(6) At copy ac:h of the following Notifications (Hindi and EnSlish 
version.) under sub-section (6) of section 3 of the Essential 
Commodities Act, 1955:-

(i) 'I1Ie Edible 0iIa Pacapn. (Rcplation) Order. 1998 published 
ia Nodfic:ation No. a.S.R. S84 (E) in aazette of India dated the 
17. September. 1998 ioJCCher with a conipadum thereto 
publilhod in NoCir~. No. a.5.R. 702(£) dated the 26th 
Noftmber. 1998. 
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(ii) The Edible Oils Packagin. (Regulation) (First Amendment) 
Order, 1998 published in Notification No. G.S.R. 710 (E) in 
Gazette of India dated the 30th November, 1998. 

(7) Statement (Hindi and English versions) explaining reasons for not_ 
laying the Annual Repon and Audited Accounts of the F.eOd 
Corporation of India for the years 1996-97 and 1997-98 within the 
stipulated per~~ of nine months after the close of the Accountinl 
years. 

(8) A copy of the Employees' State Insurance (Central) Amendment 
Rules, 1998 (Hindi and English versions) published in Notification 
No. G.S.R. 185 in Gazette of India dated lbe 19th September, 1998, 
under sub-section (4) of section 95 of the Employees' State 
Insurance Act, 1948. 

(9) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (3) of section 37 of the Apprentices 
Act, 1961:-

(i) The Apprenticeship (Amendment) Rules, 1998 published in 
Notification No. G.S.R. 614 (E) in Gazette of India dated the 
12th October, 1998. 

(ii) The Apprenticeship (Amendment) Rules, 1998 published in 
Notification No. G.S.R. S34(E) in Gazette of India dated the 
28th August, 1998. 

< 1 0) A copy each of the folJowing papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act, 
1956:-
<a> (i) Review by the Government of the working of the National 

Minorities Development and Finance Corporation, New 
Delhi, for the year 1997-98. 

<ii) Annual Report of the National Minorities Development and 
Finance Corporation, New Delhi, for the year 1997-98, 
alongwitb Audited Accounts and comments of tile Comptroller 
and Auditor General thereon. 

(b) (i) Review by the Government of the working of the National 
Backward Classes Finance and Development Corporation, 
New Delhi, for the year 97-98. 



(a) AIuaIaI Report of the NaIianal a.ckwlrd a... FiMDce 
aDd Developmat Corporatioa. New Delhi, for ... year 
1997-98," alaDpilh Audited Accou8I ... CGRUDeDti of die 
CampIroUer ... Auditor GeacnI tbereoD. 

(11) A copy of the AlUluaI Report (Hindi and En.lish venioDl) on the 
ProtectiOD of Civil Ri.btl Act. 1955 for the year 1994, under sub-
sectioD (4) of leClion 15A of the Protec:tiOD of Civil Riptl Act. 
19". 

(12) $lEU _I (Hiadi aDd Bqlith wnionI) showiDa reasou for delay ill 
IaJiDa die ..... lDOIIIioDeclll (11) above. 

(13) A copy each of die foilowiD • .,..,en (HiDdi and BDJ1isb venions) 
UDder sab-section (1) of sectiOD 619,\ of the Companies Act, 
1956:-

(i) Review by the Gov ...... t of the wortiq of dae IDdiaa 
MediciDel ......... ..aI CGrponIioD J.JmiIDd, M~ far ... 
ye. 1994-95. 

(ii) AuuaJ Roport of ... Iadiaa Mediciael Phanuceutical 
CGrponIioD UmiIDd, MallIa. far die ,.. 19M-95 • .aa.piIb 
AIIdiIed Accne ....... (Ii" ••• 111 ofllle CompInIIIer ... AudiIDr 
GeaenI ...... 

(14) Swemeat (HiDdi .... £apish venionl) ahowiD, rHIOD. fordolay 
i.lay" die papen meationed at (13) above. 

(15) (i) A copy oldie AIuIuaI Report (Hindi ad EnJlish wnioDa) of 
die Cacer IbpiIalIad Relearcb IaItituIe. Owalior, for die YfM 
1997-98, aIoepidI Audited AccoaIICa. 

(ii) A copy of die Review (Hiadi lad £naIisb veniODl) by die 
OeMs_ofllle WOI'kiai oftbe Caacer HoIpiIaI aDd aaleEds 
1DsIitute. a..Iior, far die y ... 1997-98. 

(16) A copy ofebe NotiflCalioa No. S.O. 1508 (HiDdi aDd BD.li.b 
veniODl) published ill Gazette of lDdia dated the 1 st AuJU't. 1998 
reprdia.recopitioD of eavironme.t Laboratory, ilaued UDder 
section 12 aad 13 oftbe Baviroameat (Protectioe) Act. 1986. 



s 
(17) (i) A copy of the Annual Report (Hindi and English versions) of the 

Bureau of Indian Standards. New Delhi. for the year 1996-97. 
aIonpith Audited ~OUDts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Govemment of the working of the Bureau of ladian Standards 
New Delhi. for the year 1996-97. 

(18) Statement (Hindi and English venions) showing reasons for delay 
in laying the papers mentioned at (17) above. 

S..;Jtepart oIEIdIaIItes Comndttee 

/' Shri Madhukar Sirpoldar presented the Third Report (Hindi and English 
wrsions) of the Estimates Committee on Ministty of Finance (Department of 
Economic Affairs-Banking Division) - Public Sector Banks - Bad Debts. 

J''''' •• '' by Miailten 
(j) The Minister ofParliameatary Affairs made a statement repnIiDa 

Grant of Oua-of-tum aIloIment of GalTelepbone connections by 
Members of Parliameat. 

-(ii) 1be Home Minister IDIde • statement on the incidents related to 
the screenilll oftbe film 'Fire'. 

/'. Scu'r ".1Iu7 D ..... for G ...... (R8IIwa,.)-l".." 
Sbri Nitisb Kumar presented. statement (Hindi and English versions) showing 

the supplementary Demands for Grants in respect of the Budget (Railways) for 
1998-99. rftnlllllat Bll-lldrodaced 

The illSurtUlCe Regulatory Authority Bill, 1998. 
The motion for leave to introduce the Bill moved by Shri Yashwant Sinha 

was opposed. 
(Due 10 uwrruptioru ill 1M HoUse, the Lok SabItG IIIljount4d tit 12.41 p.m. 

and R-QUembled tit 1.30 p.m.) 
After some discussion tbe motion was adopted and the Bill was introduced. 
(Due to COIItiItud interruptions ill tIw Ho"". tIw Lok SabIIa adjolU'Md at 

2.25 p.m.1IIIIl R-auembild at 4 p.m.) 

• MMe III 4.31 P.M. 
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4.07 P.M. 

9. MMten Uader Rale m 
(1) Shri Harin Pathak raised a matter reprdin, need to ensure early 

functionin, of Ahmedabad Railway Division. 
(2) Shri Dada Baburao Paranjape raised a matter relardin, need to 

ensure early completion of the bye-pass on National Hi,hway No. 
7 at Jabalpur in Madhya Pradesh. 

(3) Shri Rajendra A,nihotri raised a matter re,ardin, need to ensure 
facilities to the workers en,aaed by contractors in Bharat Heavy 
Electricals Limited at par with Permanent worken of the 
eompaay. 

(4) Shri Khappati Pradhani raised a matterre,ardi"l need to involve 
local representatives in development activities for removal of 
poveny in KB K district of Orissa. 

(5) Shri K.H.Nuaiyappa raised a maltCr re,ardin, need to release two 
thousaDd crores of rupees to State Govenunent of Klmataka to meet 
the damaJC caused due to heavy rains in the State. 

(6) Mohd. Ali Ashraf Fatmi railed a DWter re,ardin, need for early 
reconstilutioD of Haj Committee. 

(7) Shri Shakuai Chowdhary raised a matter re,ardin, need to direct 
State Govcnuncnt of Bihar for early election to Panchayau in the 
State. 

(8) Shri Nepal Chandra Du raised a matter fe,ardin, need to provide 
pant-in-aid to the Government of Assam to enable it to pay Salaries 
to iu employea. 

4.41 P.M. IOIK ..... U ......... 193 

nme takeR: 10 hours 15 minutes 

Discusaion reprdiD, atrocities committod on minorities in varioul parts 
of the country raised by Shri Arif Mohammad Khan on the 8th December. 
1998. continued:-
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The following members took pan in the debate:-

(I) Shri Madhukar Sirpotdar 

(2) Shri T. R. Baalu 
(3) Shri P. A. Sangma 

(4) Kumari Uma Bharati 

(5) Shri G. M. Banatwalla 

(6) Shri P. C. Thomas 

(7) Prof. Saifuddin SOl 

(8) Shri Amar Roy Pradhan 
(9) Shri Harin Pathak 

(10) Shri Joachim Baxla 

(11) Shri N. Dennis 
(12) Shri P. R. Kyndiah 

(13) Shrimati Bhavna Kardam Dave 

( J 4) Prof. A. K. Premajam 
( 15) Shri Shakuni Chowdhary 

(16) Shri Hira Lal Roy 

(17) Shri V. M. Sudheeran 

(18) Shri MotiJal Vora 

(19) Shri B. M. Mensinkai 

(20) Shri Francisco Sardinha 

The discussion was not concluded 

8.15 P.M. 
(Lok Sabha adjourned till 11.00 A.M. on Wednnday. the 16th 

December. 1998). 

S.GOPALAN. 
Secretary-General. 

MGlP(PLU)MRND-37261..S-15-12-1998. 



LOK SABRA 

BULLETIN-PARI' I 

(Brief Record of Proc:eedinp) 

Wednesday. December 16, 1998/Asrahayua 25. 1920 (sUa) 

No. 59 
11 A.M. 
I. Starred QaeIdoas 

Starred Question Nos. 241-243 were orally answered. Replies to Starred 
Question Nos. 244-260 were laid on the Table. 
2. Short Notice Queslioa 

Short Notice Question No.1 addressed to the Prime Ministerreprdiq Crop 
of Soyabean was orally answered by the Minister of State for ApiculIIIIe and 
aupplementa,ies thereon were also answered. 
3. U ............ QaeIdoas 

Replies to Unstarred Question Nos. 2713-2942 were laid on tile Table. 
12.05 P.M. 
4. I'IIpen laid oa tile Table 

The followin, papers were laid on the 1Bble:-
(1) (i) A copy of the Annual Report (Hindi and En,1ish versions) of tile 

Construction Industry Development Council. New Delhi. for the 
year 1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Construction Industry 
Development ~cil, New Delhi. for the year 1997-98. 

(2) A copy of the Annual Plan for the year 1997-98 (Hindi and En,lisb 
venions) of Plannins Commission. 

(3) Statement (Hindi and English versions) showin, reasons for delay 
in layin, the papen mentioned at (2) above. 

1 
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(4) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 
1956:-

(a) (i) Review by the Government of the workinl of the 
Telecommunications Consultants India Limited. New Delhi. 
for the year 1997-98. 

(ii) Annual Report of the Telecommunications Consultants India 
Limited. New Delhi for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(b) (i) Review by the Government of the workinl of the Mahanagar 
Telephone Nilam Limited. New Delhi. for the year 1997-98. 

(ii) Annual Report of the Mahanapr Telephone Nigam Limited. 
New Delhi. for the ycm' 1997-98. alonawith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(c) (i) Review by the Govemmentofthe workinl ofthc m Limited. 
Banplore. for the year 1997-98. 

(ii) Annual Report of the m Limited. Ban,alore. for the year 
1997-98. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

-(5) (i) A copy of the Annual Report (Hindi and En,lish versions) of the 
National Remotc Sensinl Agency. Hyderabad. for the year 
1997-98. alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regning Review by the 
Government of the working of the NaUonaI Rcmoce Sensinl Agency. 
Hyclcrab8d. for the ycm" 1997-98. 

(6) (0 A copy or the Annual Report (Hindi and English versions) of the 
National MST Radar Facility Gadanki. for the ycar 1997-98. 
aIongwith Audited Accounts. 

(ii) S&aIemcnt (Hindi and English versions) reprdina Review by the 
Government of the workill of the Nllional MST RIdar Facility. 
QedenIri. for Ibc Yell" 1997-98. 

eAl.5.34p.M. 
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(7) (i) A copy of the Annual Report (Hindi and English versions) of the 
Physical Research Laboratory, Ahmedabad, for the year 
1997-98, aJongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Physical Researcl1 Labondory, 
Ahmedabad. for the year 1997-98. 

(8) A copy each of the following papers (Hindi and English versioDl) 
under sub-section (1) of section 619A of the Companies Act, 
1956:-

(a> (i) Review by the Government of the worting of the Antrix 
Corporation Limited, BangaJore, for the year 1997-98. 

(ii) Annual Report of the Anbix Corporation Limited, Bangalore, for 
the year 1997-98. aJongwith Audited Accowats and comments of 
the Comptroller and Auditor General thereon. 

(b) (i) Statement regarding Review by the Government of the worki ... of 
the Indian Rare Earths Limited. Mumbai. for the year 1997-98. 

(ii) Annual Report of the Indian Rare Earths Limited, Mumbai, for 
the year 1997-98. aJongwith Audited Accounts and comments of 
the Comptroller and Auditor General thereon. 

(c) (i) Statement regarding Review by the Government oflile working of 
the Uranium Corporation of India Limited. Jaduguda. for the year 
1997-S8. 

(ii) AnnuaJ Report of the Uranium Corporation of India Limited. 
Jaduguda, for the year 1997-98. alongwith Audited Accounts ad 
comments of the Comptroller and Auditor General thereon. 

(9) (i) A copy of the Annual Report (Hindi and English versions) oftbe 
Institute of Physics. Bhubaneswar. for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the Institute of Physics. Bhubaneswar. for the year 1997-98, topIber 
with Audit Report thereon. 

(iii) Statement regarding Review (Hindi and English versions) by the 
Government of tile working of the Institute ofPbysic:a. BbubaDeIwaF, 
for the year 1997-98. 
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(10) A copy of the Puapons (Amendment) Rules, 1998 (Hindi and 
English versions) published in Notification No. O.S.R'. 6OS(E) in 
Gazette of India dated the 8th October. 1998. under sub-section 
(3) of section 24 of the Passport Act, 1967. 

(11) A copy each of the followinS papen (Hindi and En,lish venions) 
under section 619A of the Companies Act. 1956:-

<a) (i) Review by Ibe OoVCl'lUDellt of Ibe workin, of the Kerala Apo 
IndUIIries CorparaIion Limited. Thiruvanantbapuram. for Ibe year 
1994-95. 

(ii) Annual Report of the KeraIa Agro Industries Corporation Limited. 
Thiruvananlhlpunm, for abe year 1994-95, alon,wilh Audited 
Accounll aad COIDIIIeDts of Ibe Comptroller and Auditor 0eneraI 
IbaeoD. 

(b) (i) Review by Ihe Oownunent of the workinS of the Uttar Pradesh 
Stale AIfO IndusIriaI Corporation Limited. Lucknow, for the year 
1995-96. 

(ii) Auual Report of the Uttar Pradesh State Agro Industrial 
Corporation Umited, Lucknow. for the year 1995-96, alongwith 
Audited AccouaIs &ad comments of the Compttollcr and Auditor 
Ocncrallbcreon. 

(c) (i) Review by theGovemment of the workin, of the Punjab AJIO 
Industries Corporation Limited, Chandi,arh, for the year 
1996-97. 

(ii) Annual Report of Ibe Punjab Apo Industries Corporation Limited. 
Oumdiprh. for the)'ell' 1996-97, aIonpilh Audited Ac:counts and 
c::omments of the Comptroller and Auditor General thereon. 

(d) (i) Review by the Oovemment of me Workin, of the Tamil Nadu Agro 
IDdusIries CorporIIion Limited, OIennai, for the year 1996-97. 

(ii) Annual Report of the Tamil Nadu Agro Industries Corporation 
Limited, Chennai, for the year 1996-97, alon,with Audited 
Accounll and comments of Ihe Compb'Oller and Auditor General 

. thereon. 
(e) (i) Review by the Government of the womns of the Gujarat Apo 

ladustries Corporation Limited, Ahmedabad, for the year 
1993-94. 
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(ii) Annual Report of the Qujarat Agro Industries Corporation Limited, 
Ahmedabad. for the year 1993-94. a10ngwith Audited Accounts 
and commen&s of the Comptroller and Auditor General thereon. 

(I) (i) Review by the Government of the working of the Gujarat Agro 
Industries Corporation Limited. Ahmedabad. for the year 
1994-95. 

(ii) Annual Report of the Gujarat Agro Industries Corporation Limited, 
Ahmedabad. for the year 1994-95. alongwith Audited Accounts 
and comments of the Comptroller and Auditor General thereon. 

(g) (i) Review by the Government of the working of the Gujarat Agro 
Industries Corporation Limited. Ahmedabad, for the year 
1995-96. 

(ii) Annual Repon of the Gujarat Agro Industries Corporation Limited. 
Ahmedabad. for the year 1995-96. a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General thereon. 

(h) (i) Statement regarding review by the Government of the working of 
the Madhya Pradesh Stale Dairy Development Corporation Limited, 
Bhopal. for the year 1997-98. 

(ii) Annual Report of the Madhya Pradesh State Dairy Development 
Corporation Limited. Bhopal. for the year 1997-98. alongwith 
Audited Accounts and comments of the Comptroller and Auditor 
General thereon. 

(i) (i) Statement regarding review by the Government of the working of 
the Rajasthan Stale Dairy Development Corporalion Limited, Iaipur. 
for the year 1997-98. 

(ii) Annual Report of the Rajasthan State Dairy Development 
Corporation Limited. Jaipur. for the year 1997-98. a10ngwith 
Audited Accounts and comments of the Comptroller and Auditor 
General thereon. 

(12) Eight statements (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at <a) to (h) of item No. (11) 
above. 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Agricultural Cooperative Marketing Federation of India 
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Limited. New Delhi. for the year 1997-98. alongwitb Audited 
Accounts. 

(ii) A copy of the Review (HiDdi and Englisb venions) by tbe 
Government of the working of tbe National Agricultural 
Cooperative Marketing Federation of India Limited. New Delhi. 
for the year 1997-91. 

(14) (i) A copy oftbe Annual Report (Hindi and English versions) of abe 
National Federation of Labour Cooperatives Limited. New Delhi. 
for the year 1997-98. alongwitb Audited Accounts. 

(ii) A copy of the Review (Hindi and Englisb venions) by the 
Government of the workinl of the National Federation of lAbour 
Cooperatives Limited. New Delhi. for the year 1997-98. 

(15) (i) A copy of abe Annual Report (Hindi and Enslisb versions)'of the 
HalioDai Oilseeds and Vegetable Oils Development Board. 
Ourpon. for the year 1997-98. alongwilb Audited AccouDts, under 
IUb-IeCtioD (4) of seeliODS 14 and 16 of the National Oilseeds and 
VoptabIe Oils DevelopmcDt Board Act. 1983. 

(ii) A copy of the Review (Hindi and Enllish venions) by the 
Gowmment of the working of the National 0i1Jeeds and VoptabIe 
Oils Development Board. Gurpoa. for abe year 1997-98. 

(16) (i) A copy of the Annual Report (Hindi and Enllisb versions) of the 
Brahmaputra Board for the year 1997-91. aloDpith Audited 
AccouatI. 

(ii) A copy of the Review (Hindi aad EDglish venion.) by tbe 
(JoqaanleDt oflbe WOItins of the Brahmaputra Board. for the ye. 
1997-98. 

(17) (i) A copy of abe Annual Report (Hindi mel English versions) of the 
National Federation of Urban Cooperative Banks and Credit 
Societies Limited, New Delhi. for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and BRllish versions) of 
the National Federation of Urban Cooperative Banks and Credit 
Societies Limited. New Delhi. for the year 1997-98 together with 

. Audit Report thereon. 
(iii) A copy of the Review (Hindi and English versions) by the 

GoVCl'lllDCllt of the working of the Nllional Fedtration of Urban 
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Cooperative Banks and Credit Societies Limited, New Delhi, for 
die year 1997-98. 

(18) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Federation of State Cooperative Banks Limited, Navi 
Mumbai, for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the National Federation of State Cooperative Banks Limited, Navi 
Mumbai, for the year 1997-98 together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the workinl of the National Federation of State 
Cooperative Banks Limited. Navi Mumbai, for the year 1997-98. 

(19) A copy of the Cauvery Water (Implementation of the Order of 1991 
and all subsequent related orders of the Tribunal) Scheme, 1998 
(Hindi and English versions) published in Notification 
No. S.O. 67S(E) in Gazette of India dated the 11 th August, 1998, 
under sub-section (7) of section 6A of the Inter-State Water 
Disputes Act, 19S6. 

(20) A copy of the Memorandum of Understanding (Hindi and English 
versions) between the Water and Power Consultancy Services (I) 
Limited, and the Ministry of Water Resources for tbe year 
1998-99. 

(21) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (1) of section 37 of the Administrative 
Tribunals Act, 1985:-
(i) The Madhya Pradesh Administrative Tribunal (Salaries and 

Allowances and Conditions of Service ofCWnnan. Vace-OuUnnan 
and Members) AmcQdnlent Rules, 1998 published in Notification 
No. G.S.R. 471 (E) in Gazette of India dated the 4th August, 1998. 

(ii) The Himachal Pradesh Administrative Tribunal (Salaries and 
Allowances and Conditions of Service ofOuUnnan, Vaco-Qairman 
and Members) Atqendment Rules, 1998 published in Notification 
No. G.S.R. 472(E) in Gazette oflndia dated the 4th August, 1998. 

(iii) The West Bengal Administrative Tribunal (Salaries and Allowances 
and Conditions of Service of Chairman. Vice-Chairman and 
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Members) Amendment Rules. 1998 published in NotifICation No. 
G.S.L 473(E) in Gazette of India dated the 4th August, 1998. 

(iv) n.e Andhra Prldesh Administrative Tribunal (Salaries and 
Allowances and Conditions of Service ofOuUnnan. Vice-Olainnan 
and Members) Amendment Rules. 1998 published in Notification 
No. O.S.R. S28(E) in Gazette of India dated the 
27th August, 1998. 

(v) The Orissa Adminislndive nibunal (Salaries and Allowances and 
Conditions of Service ofOiairman. Vtce-Chainnan and Members) 
Amendment Rules. 1998 published in NotifICation No. G.S.R. 
564(E) in' Gazette of India dated the 8th September. 1998. 

(vi) The MaharasbbaAdminislrative liibunal (Salaries and Allowances 
and Conditions of Service of Chairman. Vice-Chairman and 
Members) Amendment Rules. 1998 published in Notification No. 
o.s.L 565(£) in Gazette of India daIed the 8th SeplCmber. 1998. 

(22) (i) A copy of the Annual Report (Hindi and En,Ush versions) of the 
Software TechnololY Parks of India. New Delhi for the year 
1997-98. alonpitb Audited Aceounts. 

(ii) A copy of tbe Review (Hindi and En.lish versions) by the 
Govanment of the worIcin, of &he Software TechnololY Parks of 
ladia. New Delhi. for the year 1997-98. 

(23) (i) A copy of the Annual Report (Hindi and En,lish versions) of the 
Society for Applied Microwave Electronics EnJineering and 
Retearch (SAMEER). Mumbai. for the year 1997-98. alongwith 
Audited ~nts. 

(ii) A copy of the Review (Hindi and En,lish venions) by the 
Govenunent of the wortin, of~ Society for Applied Microwave 
Electronics Eqineerin, and Research (SAMEER). Mumbai. for 
the ye. 1997-98. 

(24) (i) A copy of the Annual Report (Hindi and En,lish versions) of the 
DOEACC Society. New Delhi for the year 1997-98. alon.with 
Audited ~nts. 

(ii) A copy of the Review (Hindi and En,tish versions) by the 
Government of the wortina of the DOEACC Society. New Delhi. 
for the year 1997-98. 
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(2S) (i) A copy of the Annual Repon (Hindi and English versions) of the 
Centre for Liquid Crystal Research. Bangalore for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Liquid Crystal 
Research. Bangalore. for the year 1997-98. 

(26) (i) A copy of the Annual Repon (Hindi and English versions) of the 
Centre for Materials for the Electronics Technology (C-MET>. Pune. 
for the year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Materials for the 
Electronics Technology (C-MET>. Pune. for the year 1997-98. 

(27) (i) A copy of the Annual Repon (Hindi and English versions) of the 
Centre for Development of Advanced Computing (C-DAC). Pune. 
for the year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Development of 
Advanced Computing (C-DAC). Pune. for the year 1997-98. 

(28) (i) A copy of the Annual Repon (Hindi and English versions) of the 
Centre for Electronics Design and Technology of India. New Delhi. 
for the year 1997-98. a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Electronics Design 
and Technology of India. New Delhi. for the year 1997-98. 

(29) (i) A copy of the Annual Report (Hindi and English versions) of the 
Grih Kalyan Kendra. New Delhi. for the year 1997-98. alongwith 
Audited Accounts. 

(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Grih Kalyan Kendra. New Delhi. 
for the year 1997-98. 

(30) A copy ofthe following papers (Hindi and English Versions) under 
sub-section (I) of section 619A of the Companies Act. 1956:-
(i) Review by the Government of the working of the CMC Limited. 

New Delhi. for the year 1997-98. 
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(ll) Annual Report of the CMC Limited. New Delhi. for the year 1997-
98. alonpith Audited Accounts and comments of the Comptroller 
and Auditor General thereon. 

(31) A copy of the Memorandum of Undentandin, (Hindi and En,lish 
versions) between the CMC Limited and the Department of 
Electronics for the year 1998-99. 

S. Measaae""" Raba SUba 
Secretary-General reported a messap from Rajya Sabha that at its sittin, 

held on the ISth December. 1998. Rajya Sabha a,reed without any 
amendment to the Export-Import Bank of India (Amendment) Bill. 1998. 
pused by Lok Sabha on the 2nd December. 1998. 

6. RepoI't fIIlbe IbdIwa)' ea. ....... CewwIHee 
Shri Bijoy Krishna Handique pretented Fint Report (Hindi and En,lisb 

venions) of the Railway Convention Committee on 'Action Taken by 
Government on the Recommendations contained in the Second Report of 
the Railway Convention Committee (1996) on Ninth Plan Penpective - . 
Infruttuctural Requirement of Indian Railways' alonpith Minutes relatin, 
thereto. 

2.12 p.m. 
7. Matters IIIIIIer RIde m 

1. Slui ChandreIb Palel raised a matter reprdinJ need 10 ensure proper 
fuactioaia, of telephones in Jamnapr disuict, GujanL 

2. Sbri Anand Ratna Maurya raised a malta' reprdin. need to defer release 
of amount for Gap Action Plan Pbase-D at Varanasi till the matter is 
fully qreed to by the concemcd orpnisations. 

3. Sm Ram NAn Meena railed a malta'reprdin, need to ensure proper 
maintenance and modernisation of canals of Chambal irripled areas. 

4. Dr. Sbakeel Ahamed raised a matter re.ardin, need to provide 
reaervlllioo facilities 10 the members of muslim community doins IimiJ.-
vocation as bein. done by SC &: rn in Hindu community. 
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5. Shri Ajoy Mukhopadhyay raised a matter regarding need to expedite 
eleclrification wmc of the railway Jines in Ranaghal-Oede and Ranaghal-
Bongaon sections in West Bengal. 

6. Prof. Ajit Kumar Mehta raised a malter regarding need to change the 
name of Vidyapati Nagar railway station in Samastipur district of 
Bihar as 'Vidyapati Dham' railway station. 

7. Shri Ramseth Thakur raised a matter regarding need to provide 
adequate funds to State Government of Maharashtra to compensate 
people affected by cyclone in Raiprh district. 

8. Shri Punnulal MohaJe raised a matter regarding need to sanction 
Maisajhar and Arpa irrigation projects of Bilaspur district. Madhya 
Pradesh and release adequate funds for the purpose. 

9. Sbri Rajo Singh raised a matter regarding need for speedy implemen-
tation of rural electrification programme in Begusarai Parliamentary 
constituency in Bihar. 

10. Sbri Braja Kishorc 'I\ipathy raised a matter regarding need to declare 
'Purl'in Orissa as B-2 class city. 

2.28 p.m. 

"s. Goftl'llDlellt BDI- Pused 

/ The Coffee (Amendmelll) Bil~ 1998. 

Discussion on the motion for consideration of the BiU moved by Sbri SompaJ 
OD the 14th December, 1998, continued. 

The foDowing Members took part in the debate:-
*(1) Shri Sompal 

(2) Sbri Varkala Radhakrishnan 
(3) Sbri V. Dhananjaya Kumar 
(4) Sbri P.C. Chacko 
(5) Shri Bikram Keshri Dco 

• Wid! pamiIIioD of cbe CIIir. befcn Shri VubI. RadhakrisIIa.a coaId IeIUIIIe his IpeIICh 
Shri SompII made • brief ....... 011 cbe motiaD for c:GIIIIidInIiaD of die Bill. 



(6) Shri Mohan Singh 
(7) Shri V.V. Raghavan 

Shri Sompal ~plied to the debate. 
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The mocioa for consideration was adopted and clausc-by-clausc consideration 
ofthc Bill was taken up. 

Clauses 2 to 25 we~ adopted. 
Clause I. the Enactin, Formula and the Lon,l1t1e were also adopIed. 
The motion that the Bill be passed was moved by Shri Sompal. 
The motion was adopted and the Bill was passed. 

3. 48 p.m. 

/_ Geftl"llllleld BIII-Vader ca •• """ 
Time taken: 2 Hrs. 11 Mts. 

The Hip Coun and Sapreme Court ludlCs (Salaries and Conditioas of Ser-
vice) Amendment Bill. 1998. 

The motion forconsidcnlioa of the Bill was moved by Dr. M. Thambi Durai. 

The following members took pan in the debate:-

( I ) Shri Motilal Vora 

(Discussion was held over and resumed ~'ide para 11 below). 

4 p.m. 

10, Discussion UDder Rule 193 / . TIme taken: 12 Hrs. 02 MIs. 

Discussion regarding atrocities committed on minorities in various pans of 
the counlry raised tty Shri Arif Mohammad Khan on the 8th December. 1998. 
continued:-

Prof. P.l. Kurien took part in the debate. 

Shri L.K. Advani replied to the discus»ion. 

The discussion was concluded. 
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5-11 p.m. 

~ Government Bill-Under consideration 

The discussion on the item of Business at para no. 9 above was resumed. 

(2) Shri Vaidya Vishnu Dan 

(3) Shri Ajay Chakraborty 

(4) Shri Prabhunath Singh 

(5) Shri Hira Lal Roy 

(6) Shri Chandrashekhar Sahu 

(7) Prof. P.J. Kurien 

(8) Prof. Jogendra Kawade 

(9) Shri Thawar Chand Gehlot 

(10) Shri N.K. Premachandran 

(II) Shri Konijeti Rosaiah 

(12) Shri Satya Pal Jain 

(13) Shri T.R. Baalu 

(14) Shri B.M. Mensinkai 

(15) Prof. Ajit Kumar Mehta (Speech IUljinished) 

The discussion was not concluded. 

7.06 p.m. 
(LoIcSabhaadjoumedtill 11.00A.M. onTlumday. the 17th December, 1998.) 

MGlP(PLU)MRND-375OL&-16-12-98. 

S.GOPALAN, 
Secretary-GeneraL 



II A.M. 

LOK SA88A 

BULLETIN-PARI' I 

(Brief Record of Proceedings) 

Thursday, December 17, 1998/Agrahayana 26,1920 (Saka) 

No.liO 

I. Starnd Questions 

Starred Question Nos. 261-264 were orally answered. Replies 10 Starred 
Question Nos. 26S-280 were laid on the Table. 
2. UIIIIIiIn'ed QI ....... 

Replies to Unstarrecl Question Nos. 2943-3172 were laid on the 'IabIe. 
12.00 Hours. 

~ by Mae MiDiIfer 
The Prime Minister rr.ade a statement on developments relating to Iraq. 

12.05 P.M. 

4. PIIpen Wd oa the Table 

The following papers were laid on the Table:-

(1) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act, 19S6:-
(i) Review by the Government of the working of the Air India 

Limited, New Delhi, for the year 1996-97. 

(ii) Annual Report of the Air India Limited, New Delhi. for the year 
1996-97. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(2) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (1) above. 
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(3) A copy each of the followi.., papers (Hindi and English versions) 
uDder sub.seclion (I) of section 619A of the Companies Act. 1956:-
(i) Review by the Government of the working of the Airline Allied 

Services Limited. New Delhi. for the year 1996-97. 
(ii) Annual Report of the Airline Allied Services Limited. New Delhi. 

for the year 1996-97. a10ngwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(4) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (3) above. 

(5) A copy of the Notification No. S.R.O. I S3 (Hindi and English versions) 
published in Gazelle of India dated the 28th November. 1998 
specifying the eligibility of women appointment 8$ officers in the 
Indian Navy in certain branches mentioned in the Notification issued 
under sub-section (2) of section 9 of the Navy Act. ) 957. 

(6) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 1956:-
(i) Review by the Govemr.nent of the workinl of the Hindustan 

Aeronautics Limited. Banlalore. for the year 1997-98. 
(ii) Annual Report of the Hindustan Aeronautics Limited. Banaalore. 

for the year 1997-98. alongwith Audited Accounts and climmen:J 
of the Comptroller and Auditor General ~n. 

(7) (i) A copy of the Annual Report (Hindi and English verSions) of the 
Aeronautical Development Alency. Banlalore. for the year 
)997~98. alongwith Audited Accounts. 

(ii) Stalcmcnt (Hindi and Enllish versioM-) regardin. Review by the 
(iQvemment of the working of the Aeronautical Development 
.A,ency, BIDgalore. for the year 1997-98. 

(8) A copy of the Urban Land (Ceiling and Regulation) Amendment 
Rules, 1998 (Hindi and En,lish versions) published in Notification 
No. G.S.R. 91 in Gazette of India dated the 2Sth April. 1998. under 
sub-section (3) of section 46 of the Urban Land (Ceiling and 
Re,ulalion) Act, J976, tOSCther with an Explanatory Memorandum. 

(9) A copy of the Annual Report (Hindi and English versions) of the 
Delhi Urban Art Commission. New Delhi. for the year 1997-98. under 
section 19 of the Delhi Urban Art Commission Act. 1973. 



3 

(10) A copy of the Annual Accounts (Hindi and Englisb versions) of the 
Delhi Urban Art Commission. New Delhi. for the year 1997-98. 
together with Audit Report ~n. under sub-section (4) of section 
20 of the Delhi Urban Art Commission Act, 1973. 

(II) (i) A copy of the Annual Report (Hindi and Englisb versions) of the 
Centre for Railway Information System. New Delhi. for the year 
1996-97. a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Railway Information 
System. New Delhi. for the year 1996-97. 

(12) Statement (Hi~i and English versions) showing reasons for delay in 
laying the papers mentioned at (11) above. 

(13) A copy each of the following papers (Hindi and English versions) 
under sub-section (1) of section 619A of the Companies Act. 1956:-
(a) (i) Review by the Government of the working of the Rashtriya 

Ispat Nigam Limited, Visalchapatnam. for the year 1997-98. 

(ii) Annual Report of the Rashtriya Ispat Nigam Limited. 
Visakhapatnam. for the year 1997-98. a10ngwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(b) (i) Review by the Government of the working of the Hindustan 
Zinc Limited. Udaipur. for the year 1997-98. 

(ii) Annual Report of the Hindustan Zinc Limited. Udaipur. for 
the year 1997-98. a10ngwith Audited Accounts and comments 
of the Comptro),l,or and Auditor General thereon. 

(c) (i) Review by the Government of the working of the National 
Aluminium Company Limited. Bhubaneswar. for the year 
1997-98. 

Oi) Annual Report of the National Aluminium Company 
Limited. Bhubaneswar. for the year 1997-98. alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(d) (i) Review by the Government of the working of the Bharat 
Aluminium Company Limited. New Delhi. for the year 
1997-98. 
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(ii) Annual Report of the Bharat Aluminium Company Limited. 
, New Delhi, for the year 1997-98. a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(e) (i) Review by the Govermncnt of the working of the BharatGold 
Mines Limited, Oorgaum. for the year 1997-98. 

(ii) Annual Report of the Bharat Gold Mines Limited, Oorgaum, 
for the year 1997·98, alongwith Audited Accounts and 
comments of the Comptroller and Auditor General theRon. 

(f) (i) Review by the Government of the working of the Manganese 
Ore (India) Limited, Nqpur, for the year 1997-98. 

(ii) Annual Report of the Manganese Ore (India) Limited. 
Nagpur, for the year 1997-98, a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(g) (i) Review by the Government of the wodcing of the Kudremukh 
Iron Ore Company Limited, Bangalore, for the year 
1997-98. 

(ii) Annual Report of the Kudremukh Iron Ore Company 
Limited, Bangaiore, for the year 1997-98, a10ngwitb Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(ta) (j) Review by the Government of the working of the MSTC 
Limited. Calcutta, for the year 1997-98. 

(ii) Annual Report of the MSTC Limited. Calcutta, for the year 
1997-98, a10ngwith Audited Accounts and comments of the 
CompttolJer and Auditor General lhercon. 

(14) (i) A copy of the Annual Report (Hindi and English versions) of the 
Jawaharlal Neluu Aluminium Research Development and Design 
Centre, Nagpur, for the year 1997-98, alongwith Audited 
Accounts. 

(ii) A copy of the Review (Hindi' and English versions) by the 
Government of the working of the Jawaharlal Nehru 
Aluminium Research Development and Design Centre, Nagpur, 
for the year 1997·98. 
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(IS) A copy each of the following ~ (Hindi and English versions) under 
sub-section (I) of section 619A of the Companies Act. 
1956:-

(i) Review by the Government of the working of the Mineral 
Exploration Corporation Limited, Nagpur. for the year 1997-98. 

(ii) Annual Report of the Mineral Exploration Corporation Limited. 
Nagpur, for the year 1997-98. a10ngwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(16) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 1956:-

(i) Review by the Government of the working of the National 
Informatics Centre Service Inc .• New Delhi. for the year 1997-98. 

(ii) Annual Report of the National Informatics Centre Service 
Inc., New Delhi, for the year 1997-98, alongwith Audited 
Accounts and comments of the Comptroller and Auditor General 
thereon. 

(17) (i) A copy of the Annual Report (Hindi and English versions) 
of the Regional Computer Centre, Chandigarh, for the year 1997-
98, a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Regional Computer Centre, 
Chandigarh, for the year 1997-98. 

5. Statemems of Estintates Commitfee 
Shri Madhukar Sirpotdar laid on the Table Statements (Hindi and 

English versions) of action taken or proposed to be taken by Government 
on the recommendations contained in the following Action Taken Reports: 

(I) Fifth Report of the Estimates Committee (Eleventh Lok Sabha) 
regarding action taken by Government on their Fifty-second 
Report (Tenth Lok Sabha) on the Ministry of Finance (Department 
of Economic Affairs-Banking Division)-Credit Facilities to 
Weaker Sections of the Society. 
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(2) Sixth Report of the Estimates Committee (Eleventh look Sabha) 
regarding action taken by Government on their Forty-eighth 
Report (Tenth Lot Subha) on the Ministry of Home Affairs-
Modernisation of Police and Para-Military Forces. 

(3) Seventh Report of the Estimates Committee (Eleventh Lot Sabha) 
regarding action taken by Government on their Fifty-seventh 
Report (Tenth Lot Sabha) on the Ministry of Coal-Production 
and DiSlribution of Coal. 

(4) Ninth Report of the Estimates Committee (Eleventh Lot Sabha) 
regarding action taken by Govemment on their Forty-sixth Report 
('ICnth Lok Sabba) on the Ministry of Surface Transport-Coastal 
Shipping. 

~ Report of Can'".''' 011 Pubic VDder1aIdDp 
~ Sbri Manbendra Shah presented the First Report (Hindi and English 

versions) of the Committee on Public Undertakings on Action Taken by 
Government on the recommendations contained in their Eleventh Report 
(Eleventh Lot Sabha) on "Sickness in Public Undertakings". 

7. Report oftbe CommIHee 011 Go'e ..... Alma ..... 

Sbri E. Abamed presented the Second and Third Reports (Hindi and English 
vmions) of the Committee on Government Assurances. 

8. Reports oItbe CoaunIIW 011 Papers. ~ 011 tbe Table 

Shri Arjun Char8Il Sethi presented the Fint, Second and Third Reports 
(Hindi and English versions) of the Committee on Papers Laid on the Table 
(1998-99) and Minutes relating thereto. 

/- Report of die StandInI eoou· ... tee 011 Home AiIIIn 
Shri Motila1 Vora laid the Forty-ninth Report (Hiftdi and English versions) 

of the Standing Committee QIl Home Affairs on the Code of Civil Procedure 
(Amendment) Bill. 1997. 
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12.07 p.m. 

10. Motions for Election of Deputy Speaker 

(1) Shri Atal Bihari Vajpayee moved the following motion: 

"That Shri P.M. Sayeed, a member of this House, be chOsen as the 
Deputy Speaker of this House." 

Shri Sharad Pawar seconded the motion. 
(2) Shri Ajit Jogi moved the following motion: 

"That Shri P.M. Sayeed, a member of this House. be chosen as the 
Deputy Speaker of this House." 

Shri Manoranjan Bhakta seconded the motion. 
(3) Shri ·P. A. Sangma moved the following motion: 

''That Shri P.M. Sayeed, a member of this House, be chosen as the 
Deputy Speaker of this House." 

Shri K. Rosaiah seconded the motion. 
(4) Shri Mufti Mohammad Sayeed moved the following motion: 

"'That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House." 

Shri Moti Lal Vora seconded the motion. 
(5) Shri Bhubaneswar Kalita moved the following motion: 

''That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House . ." 

Shri Bhaskar Rao Nadendla seconded the motion. 
(6) Prof. Saifuddin S'o'Z'moved the following motion: 

''That Shri P.M. Sayeed, a member of this House, be chosen as the 
Deputy Speaker of this House." 

Prof. A.K. Premajam seconded the motion. 

(7) Shri K. Yerrannaidu moved the foUowing motion: 
"That Shrl P.M. Sayeed, a member of this House. be chosen as the 
Deputy Speaker of this House." 

Shri K. Vijayabhaskara Reddy seconded the motion. 
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(8) Smt. Krishna Bose moved the following motion: 

''T1w Shri P.M. Sayeed, a member of this House. be chosen as the 
I)qMIty Speaker of this House." 

Sbri T.R. Baalu seconded the motion. 

(9) Shri Basudeb Acharia moved the following motion: 

"That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House." 

Smt. Geeta Mukherjee seconded the motion. 

(10) Shri R. Muthalib moved the following motion: 

'That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House." 

Shri Arjun Charan Sethi seconded the motion. 

(Ii) Shri Ram Vilas Paswan moved the following motion: 

"ThaI Shri P.M. Sayeed. a member of this House, be chosen as the 
Deputy Speaker of this House. H • 

Shri N. Janardhana Reddy seconded the motion. 

(J 2) Dr. T. Subbarami Reddy moved the following motion: 

"That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House." 

Dr. Rqhubansh Prasad Singh seconded the motion. 

(13) Shri Prabhunath Singh moved the following motion: 

'That Shri P.M. Sayeed. a member of this House. be chosen as the 
Deputy Speaker of this House." 

Shri Shakuni Chaudhary seconded the motion. 

(14) Dr. Subramanian Swamy moved the following motion: 

"That Shri P.M. Sayeed. a member of this House. be chosen IS the 
Deputy Speaker of this House." 

Shri Surender Singh seconded the motion. 
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(IS) Shri Murasoli Maran moved the foliowiRl motion: 
"That Shri P.M. Sayced, a member of this House, be chosen as the 
Deputy Speaker of this House." 

Shri Madhukar Sirpotdar seconded the motion. 
(16) Shri Amar Roy Pradhan moved the foliowiRJ motion:-

"That Shri P.M. Sayced, a member of this House, be dlosen as the 
Deputy Speaker of this House." 

Shri P.R. Kyndiah seconded the motion. 
The motion moved by Shri Atal Bibari Vajpayec and seconded by Shri st.ad 

Pawar was adopted unanimously and stui P.M. Sayeed was chosen.the Deputy 
Speaker. 
12.IS P.M. 

~F"""" to tile DepaIy Sp_ker 
The following members offered felicitations to the Deputy Speaker:-
( I) Shri AlaI Bibari Vajpayee 
(2) Shri Sharad Pawar 
(3) Shri Indrajit Gupta 
(4) Shri Chandra Shekhar 
(S) Shri Inder Kumar Gujral 
(6) Shri P.A. Sangma 
(7) Shri Basudeb Acharia 
(8) Shri Raghuvansh Prasad Sinsh 
(9) Shri K. Yerrannaidu 
(10) Smt. Krishna Bose 

( II) Shri R. Muthaiah 
(12) Shri Murasoli Maran 
(13) Shri Shakuni Choudhary 
(14) Shri Naveen Paauik 
(I S) Prof. Prem Singh Chandumajra 
(16) Shri Madhukar Sirpotdar 



(17) $hri- Saut· Kumar Mandai 

(18) Shri Arif Mohammed Khan 
(19) ~hri' It:$: -Ga~li 

(20) Prof, Saifuddin Soz 
(21) Shri E. Ahamed 
(22) Shri Amar Roy Pradhan 

(23) Shl-i Surender Singh 
(24) Dr. Subramanian Swamy 
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(25) ShrlKdhan Sinah Sangwan 
(26) Shrf Sultan Salahuddin Owaisi 
(27) Shri A. GaneShamurthi 
(28) Shri Buta Singh 
(29) ShriT. Chaoba Singh 
(30) Stiri 'B.M. Mensinkai 
(31) Dr.' Bafram Jakhar 
The Speaker also offered felicitation. 
The Dep"JlY Speaker in reply. thaRked the Speaker and the members. 

I.SS P.M. 
I¥Se 1 .... by MIDiIIer 

/ The Minister of COO'Imunications made a statement regarding the Extra 
-nep.t.meaIaJ Apnts of the Depar1nieat of Posts. 

(Lok Sob"" adjoum«l at 2.20 P.M. and rttUlmrbhd at 3.26 P. M. ) 
13. MIIaIn UIIder .. m 

1. Shri Fagan Singh Kulaste raised a matter rqarding need to ensure that 
fwIdIu.lioned for the welfare ofSTs are used for their welfare only particularly 
in Madhya ~sh. 

2. Shri AshOk Aljal raised • matter re~ need for construction of a 
bridp on river Cbambal at Udesghat ia Morcu passing throup Uttar Pradesh 
and Mldhya Pradesh. ' 
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3. Shri Bhanu Pratap Singh Venna raised amatterFllpl'ditig nCed to increase 
the relay capacity of Dooromhan Kendra at U~ U.f,. 

4. Shri Sushil Kumar Shinde raised a m~~r .re~n, .need to clear the 
proposal of Government of Maharashtra for construction of dweling units for 
Beedi workers in Solapur. . 

5. Shri Girdhari Lal Bhargava raised a mautr regarding need to lay 
broadgaugc railway line between Bandakui and Agra.. 

6. Shri Bhaskar Rao Nadendla raised a matter regarding need to revive 
IDPL and bring it under administrative control ofMiriistiy of Health and Family 
Welfare. 

7. Shri Ashok Namdeo Mohol raised a matter regarding need for early 
functioning of telephone exchanges in Pune district. M~arashtra. 

8. Shri N.N. Krishnadas raised a matter regarding need to~move the burden 
of liabilities imposed on Palaghat unit of Instruinentation Ltd. and allow its 
continuance as a Public Scctor. 

9. Shri M.C. Damotharan raised a matter reg8rdirig· need to lay a new 
railway line between TIndivanam and Cuddalorc via Po~ichcrry. 

10. Shri Sudip Bandyopadhyay raised a m!lttcr t:eJ~nl need to take steps 
to solve the unemployment problem in the cou'n.ry: .'.. . 

II. Prof. Premsingh Chandumajra raised a matter'regittding need to release 
more funds to State Government of Punjab for early completion of TIleen Dam 
Projcct. 

3.42 P.M. . ... 

~ Gownuueat BII--InIrocIuce 
/ The Leaders and Chief Whip~ of Recogriisea Parties and Groups in 

Parliament (Facilities) Bill. 1998. 

3.9 P.M. 
,AS. GmailDWilt 8111-.,... 

'.' ......... 

Time taik'cn: 5 hts. 57 mts. 
'. ::..~ ;- • I' 

(i) 1M High Corm and SuprerM Court Judges (Sakuies and Conditions 
of Service) A.rMndm~nt Bill. 1998. -. -

Discussion on the motion for consideration of tbe Bill moved by Dr. M. 
Thambi Durai on the 16th December. 1998. continued. 
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1"hc foHowiac _ben took part ill the ..,.:-

(1) Prof. Ajit KIIIIIIr Mehta 
(2) Shri S. Mallibljuuillh 

(3) Sbri V. R.IdIuIIcriIhun 
(4) Shri K. a..,mtju 

(5) rrm:. SaifuddiII Soz 

(6) Sbri Bhap. Shaabr Kawat 
(7) Shri Rqhuv ..... Pnud SiaJh 
(I) Dr. Subi&lh&llia S..ay 

Dr. M. Thambi Durai Replied to the debate. 

The IDOIion far considcratioD was.adopted and clause-by-clause 
considention of the Bill was taken up. 

Clauses 2 to 11 wen: adopIcd. 

Clause I. the Enactilll Formula and the LonS ntle were also adopted. 

The motion that abe Bill be passed was moved by Dr. M. Thambi Duni. 

11ac moIioa was IIdopIed and the Bill was passed. 

S.3S P.M. 
, TIme Taken : I hrs. 38 mts. 

~ The Explosive Substances (Amendment) Bill. 1998 

The motiOR for considenlion of the Bill was moved by Shri L.K. Advui. 

The foUowiq members took part in the dcbatc:-
( I) S1ui Motilal Von 
(2) Prof. Cbaman LaI Gupta 
(3) Prof. R.R. Pramanik 
(4) Shri itapuvush Prasad Sib'" 
(5) Shri IQunbeIa Swain 

(6) Shri s. Sudhakar Reddy 



(7) Shri C. Kuppusami 
(8) Shri K.S. Rao 

(9) Sbri Mohan Rawale 
(10) Shri C. GopaJ 
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Shri L.K. Advani replied 10 Ihe deba. 

'. 

The motion for consideration was adopred and cJause..by-c1ause 
consideration of the Bill WII taken up. . 

Clauses 2 to S were 1Idopfcd. 
Clause 1. abc Enactin, Formula aad the Lon, Title were also adopted. 

The motion that the Bill be passed was moved by Shri L.K. Advani. 
The moUOII WII .topeed and Bill was passed. 

7.13. P.M. 
(Lot SabIrG adjourned tilill.DO A.M. 011 Friday, the 18th December, 1998) 

MGIP(P1..U)MRND-37117.12.1188. 



LOK SABRA 

BULLETIN-PART I 

(Brief Recotd of Proceedings) 

Friday, December IS, 1995/Agrahayana 27, 1920 (Saka) 

No. 61 

11.03 A.M. 

1. Starred Questioas 

Starred Question Nos. 281. 283-285 were orally answered. Replies to Starred 
Question Nos. 282. 2S~300 were laid on the Table. 

2. U..tam!d Questioas 

Replies to UnstarTed Question Nos. 3173-3402 were laid on the Table. 

3. Papers laid on the Table 

The foUowing papers were laid on the Table:-

(I) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act, 
1956:-

(i) Statement regarding Review by the Government of the working of 
the National Small Industries Corporation Limited. New Delhi, 
for the year 1997-98. 

(ii) Annual Report of the National Small Industries Corporation 
Limited, New Delhi, for the year 1997-98, alongwith Audited 
Accounts and c9mments of the Comptroller and Auditor 
General theJeon. 

(2) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (6) of section 3 of the Essential 
Commodities Act. 1955:-
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(i) S.O. l037(E) published in Gazette of India dated the 
3rd December. 1998 notifying the Mls.Emami Paper Mills Limited. 
Balasore. as a mil) producing newsprint. 

(ii) S.O. I038(E) published in Gazette of India dated the 
3rd December. 1998 notifying the M/s.Apex Paper Mills. Nagpur. 
as a mill producing newsprint. 

(iii) S.O. l039(E) published in Gil2JeUe ofIndiadated the 3rd December. 
1998 notifying the Mis. Sangal Papers Limited. Meerut. as a mill 
producing newsprint. 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 
Cenb"aIFootwear Training Institute. Agra, for the year 1997-98. 
alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the workins of the Central Footwear Trainins 
Institute. Asra. for the year 1997-98. 

(4) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Institute of Hand Tools. Jalandhar. for the year 1997-98. 
alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Central Institute of Hand Tools. 
JabnJhar. for the year 1997-98. 

i:), (If A copy of the Annual Report (Hindi and English versions) of the 
Ccnual Manufacturing Technology Institute. Bangalore. for the 
year 1997-98. alongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Central Manufacturing 
Technology Institute. Bangalore. for the year 1997-98. 

(6) (i) A copy of the Annual Report (Hindi and English versions) of the 
Fragrance and Flavour Development Centre. Kannauj. for the year 
1997·98. aJongwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Fragrance and Flavour 
Development Centre. Kan~uj. for the year 1997-98. 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the 
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Process cum Product Development Centre. Meerut, for the year 
1997-98. a10ngwitb Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the workin, of the Process cum Product 
Deve)opment Centre. Meerut. for the year 1997-98. 

(8) (i) A copy oftbe Annual Report (Hindi and EnsJish versions) of the 
Central Footwear Training Institute. Chennai. for the year 
1997-98. a10ngwitb Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by the 
Government of the working of the Central Footwear Training 
Institute. Chennai, for the year 1997-98. 

(9) A copy of the Notification No. S.O. 10S1(E) (Hindi and English 
versions) published in Gazette of India dated the 9th December, 
1998 making certain amendments in the Notification No. S.O. 
97S(E) dated the 6th November, 1987 so as to impose cess on 
export of Spices at a Uniform rate of five percent ad-valorem 
issued under section 3 of the Spices Cess Act. 1986. 

(10) (a> (i) Review by the Government of the working of the MMTC 
Limited. New Delhi, for the year 1997-98. 

(ii) Annual Report of the MMTC Limited, New Delhi, for the 
year 1997-98. a10ngwith Audited Accounts and comments of 
the Comptroller and Auditor General thereon. 

(b) (i) Review by the Government of the working of the State Trading 
Corporation of India Limited. New Delhi. for the year 1997-
98. 

(ii) Annual Report of the State Trading Corporation of India 
Limited. New Delhi. for the year 1997-98. a10ngwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(c) (i) Review by the Government of the working of the PEe Limited. 
New Delhi. for the year 1997-98. 

(ii) Annual Report of the PEC Limited. New Delhi. for the year 
1997-98. a10ngwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 
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(11) (i) A copy of the Annual Report (Hindi and English versions) of die 
. Spices Board, Coc:hin, for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English vcnions) of 
the Spices Board. Cochin, for the year 1997-98, toactha' with Audit 
Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Spices Board, Cochin, for the 
year 1997-98. 

(12) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Foreign Trade, New Delhi, for the year 
1997-98, a10ngwith Audited Aa:ounts. 

(ii) A copy of the Review (Hindi aDd English yenion.) by the 
Government of the working of the 1ndi1ll1nsti1UlJe ofFoieip Tnde. 
New Delhi, for the year 1997-98. 

(13) A copy each of the following papers (Hilldi and English version.) 
under sub-section (I) of section 619A of the Companies Act, 
19S6:-

<a) (i) Review by the Government of the working of the National 
Handloom Development Corporation Limited, Lucknow, for the 
year 1997-98. 

(ii) Annual Report of the National Handloom Development 
Corporation Umited. Lucbow, for the year 1997-98, aloopilb 
Audited Accounts and C01IUDCIIts of abe CompIroller _ AudiIClr 
General thereon. 

(b) (i) Review by the Government of the working of the Central Couap 
Industries Corporation of India Umited. New Delhi, for the year 
1997-98. 

Cii) Annual Report of the Central Cottage Industries Corporation of 
India Limited, New Delhi, for the year 1997-98, a10ngwith 
Audited Accounts and comments of the Comptroller and Auditor 
General thereOD. 

(c) (i) Review by the Government of the working of the North Eastern 
Handicrafts and Handlooms Development Corporation Umited, 
Guwahati, for the year 1997-98. 
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(ii) Annual Report of the North Eastern Handicrafts and Handlooms 
Development Corporation Limited. Guwahati. for the year 
1997-98. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(d) (i) Review by the Government of the working of the Handicrafts and 
Handlooms Exports Corporation of India Limited. New Delhi. for 
the year 1997-98. 

(ii) Annual Report of the Handicrafts and Handlooms Exports 
Corporation of India Limited. New Delhi. for the year 1997-98. 
a10ngwith Audited Accounts and comments of the Comptroller 
and Auditor General thereon. 

(14) (i) A·copy of the Annual Report (Hindi and English versions) of the 
All India Handloom Fabrics Marketing Cooperative Society 
Limited. New Delhi. for the year 1997-98. alongwith Audited 
Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the All India Handloom Fabrics 
Marketing Cooperative Society Limited. New Delhi. for the year 
1997-98. 

(15) (i) A copy of the Annual Report (Hindi and English versions) of the 
Textiles Committee. Mumbai. for the year 1997-98. a10ngwith 
Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by tbe 
Government of the working of the Textiles Committee. Mumbai. 
for the year 1997-98. 

(16) (i) A copy of the Annual Report (Hindi and English versions) of the 
Bxport Promotion Council for Handicrafts. New Delhi. for the 
year 1997-98. a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Export Promotion Council for 
Handicrafts. New Delhi. for the year 1997-98. 

(17) (i) A copy of the Annual Report (Hindi and English versions) of the 
Wool Researclt Association. Thane. for the year 1997-98. a10ngwith 
Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Wool Research AssOciation, 
Thane, for the year 1997-98. 

(18) A copy each of the following Notifications (Hindi and BnSlish 
versions) under sub-section (4) of section 19 of the Banking 
Companies (Acquisition and Transfer ofUndertakinls) Act, 1970 
and 1980:-

(i) : The Bank of Baroda Officer Employees' (Discipline and Appeal) 
(Amendment) Regulations, 1998 published in Notification 
No. HO: OSR & IR. : Al10113J871 in Gazette of India dated the 
8~ August, 1998. 

(ii) The Andhra Bank OffICeI' Employees' (Discipline and Appeal) 
Amendment Resuiations, 1998 published in Notification No. 6661 
2MRIS30 in Gazette of India dated the 2nd May, 1998. 

,(iii) Notification No. 1 129/0089IPD: JRD(O) published in Gazette of 
India dated the 2nd May, 1998 containing corrigendum 
(in English version only) to the Syndicale Bank Officer Employees' 
(Discipline and Appeal) (Amendment) Regulations, 1997 
published in Notification No. 20771SiOO891PD~0) dated the 
13th September, 1997. 

(iv) Notification No. 1 128J0089IPD:JRD(0) published in Gazette of 
India dated the 2nd May, 1998 containing corrigendum (in Hindi 
version only) to the Syndicate Bank OffICer Employees' (Discipline 
and Appeal) (Amendment) Regulations, 1997 published in 
Notification No. 20771S/OO89IPD: (RD(O) dated the 13th 
September. 1997. 

(19) A copy each of the following Notifications (Hindi and English 
versions) under section IS9 of the Customs Act. 1962:-

(i) S.O. 41S(E) published in Gazette of India dated the 15th May, 
1998 together with an explanatory memorandum regarding revised 
rates of exchanse for conversion of certain foreign currencies into 
Indian currency or vict-versa for tbepurposes of assessment of 
Imports. 

(il) S.O. 471(E) published in Gazette of India dated the 28th May, 
1998 together with an explanatory memorandwn regarding revised 
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rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 

(iii) S.O. 472(E) published in Gazette of India dated the 28th May, 
) 998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian cu~ncy or vice-versa for the purposes of assessment of 
Exports. 

(iv) S.O. 493(E) published in Gazette of India dated the 6th June, 
) 998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into .. 
Indian currency or vice-versa for the purposes of assessmenfOf 
Imports. 

(v) S.O. S27(E) published in Gazette of India dated the 23rd June, 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 

(vi) S.O. 537(E) published in Gazette of India dated the 26th June, 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 

(vii) S.O. 538(E) published in Gazette of India dated the 26th June, 
1998 tOgether with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 

(viii) S.O. 638(E) published in Gazette of India dated the 29th July, 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or ."ice-versa for the purposes of assessment of 
Imports. 

(ix) S.O. 639(E) published in Gazette of India dated the 29th July, 
1998 together with an explanatory memorandum regarding revised 
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rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 

(x) S.O. 690(E) published in Gazette of India dated the 13th August. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of cenain foreign currencies ;nto 
Indian currency or vice-venG for the purposes of assessment of 
Imports. 

(xi) S.O. 691(E) published in Gazette oflndia dated the 13th August. 
1998 together with an explaDatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 

(xii) S.O. 726(E) published in Gazette oflndia dated the 27th August. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of cenain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 

(xiii) S.O. 727(E} published in Gazette of India dated the 27th August. 
1998 together with an explanatory memonndum regarding revised 
rates of exchange for conversion of cenain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 

(xiv) S.O. 791 (E) published in Gazcne oflndia dated tbe8thSeptember, 
1998 together with an explanatory memorandum reprding revised 
rates of ex~hange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 

(xv) S.O. 790(E) published in Gazette of India dated the 8th September. 
1998 together with an explanatory memorandum regardin, revised 
rates of exchange for conversion of certain foreisn currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 
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(xvi) S.O. 828(E) published in Gazette of India dated the 17th 
September,' 1998 together with an explanatory memorandum 
regarding revised rates of exchange for conversion of certain 
foreign currencies into Indian currency or vice-versa for the 
purposes of assessment of Imports. 

(xvii) S.O. 829(E) published in Gazette of India dated lhl: 17th 
September. 1998 together with an explanatory memorandum 
regarding revised rates of exchange (or conversion of certain 
foreign currencies into Indian currency or vice-versa for the 
purposes of assessment of Exports. 

(xviii) S.O. 854(£) published in Gazette of India dated the 24th 
September. 1998 together with an explanatory memorandum 
regarding revised rates of exchange for conversion of certain 
foreign currencies into Indian currency or vice-versa for the 
purposes of assessment of Imports. 

(xix) S.O. 855(E) published in Gazette of India dated the 24th 
September. 1998 together with an explanatory memorandum 
regarding revised rates of exchange for conversion of certain 
foreign currencies into Indian currency or vice-versa for the 
purposes of assessment of Exports. 

(xx) S.O. 886(£) published in Gazette of India dated the 7th October. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa fot the purposes of assessment of 
Imports. 

(xxi) 5.0. 887(E) published in Gazette of India dated the 7th October. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Exports. 

(xxii) S.O. 892(E) published in Gazette of India dated the 9th October. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-versa for the purposes of assessment of 
Imports. 
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(xxiii) S.O. 893(E) published in Gazelte of India dated lite 9th October. 
1998 together with an explanatory memorandum regarding revised 
raleS of exchange for conversion of certain foreign currencies into 
Indian currency or vice-vena for lite purposes of assessment of 
Exports. 

(xxiv) S.O. 932(B) published in Gazelle of India dated lite 28th Oct.r. 
1998 together with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-vena for lite purposes of assessment of 
Imports. 

(ov) S.O. 933(8) published in Gazette ofIndia dated the 28th October. 
1998 toaelhcr with an explanatory memorandum regarding revised 
rates of exchange for conversion of certain foreign currencies into 
Indian currency or vice-vena for the purposes of assessment of 
Exports. 

(xxvi) The Customs Valuation (Determination of Price of Imported 
Goods) Amendment Rules. 1998 published in Notific;ation No. 
G.S.R. 77(8) in Gazette of India dated lite 19th February. 1998 
together with an explanatory memorandum. 

(xxvii) G.S.R. SS4 (8) published in Gazelle of India dated the 3rd 
September. 1998 together with an explanatory memorandum 
seeking to waive duty of Customs leviable on maintenance spares 
imported alongwith the goods required for initial setting up of an 
industrial unit for the manufacture of Electronic items for lite 
period from the 27th November. 1983 to lst July. 1992. 

(20) A copy each of the following Notifications (Hindi and Bnglish 
venioas) under section 296 of the Income-tax Act. 1961:-
(i) S.O. No. 2035 published in Gazette of India dated the 14th 

November. 1998 regarding exemption to "Chief Minister's 
Earthquake Relief Fund. Mumbai" under section 10(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
years 1997-98 to 1999-2000 subject to certain conditions. 

(li) S.O. No. 2036 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to ''Madhya Pradesh Council 
for Child Welfare. Bhopal" under section 10(23C) of the Income 
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Tax Act, 1961 for the period covered by the Assessment years 
1990-91 to 1992-93 subject to certain conditions. 

(iii) S.O. No. 2037 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Society of Sisters of 
Charity of Saint B. Capitanio and Saint V. Gerosa. Calcutta" under 
section 10(23C) of the Income Tax Act, 1961 for the period covered 
by the Assessment years 1998-99 to 2000-01 subject to certain 
conditions. 

(iv) S.O. No. 2038 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Homi Bhabha 

. Fellowships Council. Mumbai" under section 10(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
years 1997-98 to 1999-2000 subject to certain conditions. 

(v) S.O. No. 2039 ~ublished in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Institute of Rail 
Transport (Regd.). New Delhi" under section 10(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
years 19%-97 to 1998-99 subject to certain conditions. 

(vi) S.O. No. 2040 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "West Bengal Council 
for Child Welfare. Calcutta" under section 1 0(23C) of the Income 
Tax Act, 1961 for the period covered by the Assessment years 
1997-98 to 1999-2000 subject to certain conditions. 

(vii) S.O. No. 2041 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Indian Council for 
Research on International Economic Relations. New Delhi" under 
section 10(23C) of the Income Tax Act, 1961 for the period covered 
by the Assessment years ·1998-99 to 2000-01 subject to certain 
conditions. 

(viii) S.O. No. 2042 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "The Institute of 
Company Secretaries oflndi&, New Delhi" under section 10(23C) 
of the Income Tax Act. 1961 for the period covered by the 
Assessment years 1995-96 to 1997-98 subject to certain conditions. 
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(ix) S.O. No. 2043 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Shri Durgiana 
Conuninee (Regd.). Amritsar" under section 10023C) ofrhe Income 
Tax Act. 1961 for the period covered by the Assessment years 
1996-97 to 1998-99 subject to certain conditions. 

(x) S.O. No. 2044 published in Gazette of India dated the 14th 
November. 1998 ~prding exemption to "Sir Dorabji Tala Trust. 
Mumbai" under section 10(23C) of the Income Tax Act. 1961 for 
the period covered by the Assessment years 1996-97 to 
1998-99 subject to certain conditions. . 

(xi) S. O. No. 204S published in Gazette of India dated the 14th 
November. 1998 ~prdina exemption to "Lady Tata Memorial 
Trust. Mumbai" under section 10(23C) of the Income 'lax Act. 
1961 for the period covered by the Assessment Years 1996-97 to 
1998-99 subject to certain conditi~. 

(xii) S. O. No. 2046 published in Gazette of India dated the 14th 
November. 1998 ~garding exemption to "The lata Agricultural 
and Rural Training Centre for the Blind. Mumbai" under section 
10(23C) of the Income Tax Act. 1961 for the period covered by 
the Assessment Years 1998-99 to 2000-01 subjcc;t to certain 
conditions. 

(xiii) S. O. No. 2047 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "The Muncherjee 
Nowrojee ~ Industrial Home for Blind. Mumbai" under 
section 1 0(23C) of the Income lax Act. 1961 for the period covered 
by the Assessment Years 1996-97 to 1998·99 subject to certain 
conditions. 

(xiv) S. O. No. 2048 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Joint Plant Committee. 
Calcutta" under section 10(23C) of the Income Tax Act. 1961 for 
the period covered by the Assessment Years 1993-94 to I99S-96 
subject to certain conditions. 

(xv) S. O. No. 2049 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "National Institute of 
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Public Finance and Policy, New Delhi" under section 10(23C) of 
the Income Tax Act, 1961 for the period covered by the Assessment 
Yean 1996-97 to 1998-99 subject to certain conditions. 

(xvi) S. O. No. 2050 published in Gazeue of India dated the 14th 
November, 1998 regarding exemption to "His Holiness The Dalai 
Lama Charitable TllISt, Dharmasala, H.P." under section 10(23C) 
of the Income Tax Act, 1961 for the period covered by the 
Assessment Years 1993-94 to ] 995-96 subject to certain conditions. 

(xvii) S. O. No. 2051 published in Gazette of India dated the 14th 
November, ]998 regarding exemption to "Spastics Society of 
Eastern India, Calcutta" under section ] 0(23C) of the Income Tax 
Act. ]96] for the period covered by the Assessment Years 
1998-99 to 2000-01 subject to certain conditions. 

(xviii) S. O. No. 2052 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Victoria Technical 
Institute. Chennai" under section 1 0(23C) of the Income Tax Act, 
1961 for the period covered by the Assessment Years 1995-96 to 
1997-98 subject to certain conditions. 

(xix) S. O. No. 2053 published in Gazeue of India dated the 14th 
November. 1998 regarding exemption to "Indian Institute of 
Foreign Trade, New Delhi" under section ]0(23C) of the Income 
Tax Act. 1961 for the period covered by the Assessment Yean 
1995-96 to 1997-98 subject to certain conditions. 

(xx) S. O. No. 2054 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Bal Sahyog, New Delhi" 
under section 10(23C) of the Income Tax Act, 196] for the period 
covered by the Assessment yean ] 996-97 to 1998-99 subject to 
certain conditions. 

(xxi) S. O. No. 2055 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Swaminarayan 
Aksharpith. Ahmedabad" under section 10(23C) of the Income 
Tax Act, 1961 for the period covered by the Assessment Years 
1996-97 to 1998-99 subject to certain conditions. 
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(xxii) S. O. No. 2OS6 published in Gazette of India dated the 14th 
. November. 1998 regarding exemption to "National Centre for the 
Performing Arts. Mumbai" under section 10023C) of the Income 
Tax Act, 1961 for the period covered by the Assessment Years 
1992-93 to 1994-9S subject to certain conditions. 

(xxiii) S. O. No. 2OS7 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Ramana Maharshi 
Centre for Learning. Bangalore" under section 10(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
Years 1999-2000 to 2001-02 subject td certain conditions. 

(xxiv) S. O. No. 2058 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "The Tribune Trust, 
ChaRdi.II'h" under section 10(23C) of the Income 1U Act, 1961 
for the period covered by the Assessment Years 1998-99 to 
2000-01 subject to certain conditions. 

(uv) S. O. No. 2059 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to ''Harijan Sevak Sangh. 
Delhi" under section 10(23C) of the Income 1U Act. 1961 for the 
period covered by the Assessment Years 1997-98 to 
1999-2000 subject to certain conditions. 

(xxvi) S. O. No. 2060 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Centre for Science and 
Environment. New Delhi" under section 10{23C) of the Income 
To Act. 1961 for the period covered by the Assessment Years 
1997-98 to 1999-2000 subject to certain conditions. 

(xxvii) S. O. No. 2061 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Jamnalal Bajaj 
Foundation. New Delhi" under section I 0(23C) of the Income To 
Act. 1961 for the period covered by the Assessment Years 1996-
97 to 1998-99 subject to certain conditions. 

(xxviii) S. O. No. 2062 publisM4 in Gazette of India dated the 14th 
November. 1998 regarding exemption to ''1be Asiatic Society of 
Bombay. Mumbai" under section 10(23C) of the Income To Act. 
1961 for the period covered by the Assessment Years 1998-99 to 
2000-01 subject to certain conditions. 
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(xxix) S. O. No. 2063 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Wildlife Association of 
South India (WASI). Bangalore" under section 10 (23C) of the 
Income Tax Act. 1961 for the period covered by the Assessment 
Years 1995-96 to 1997-98 subject to certain conditions. 

(xxx) S. O. No. 2064 published in Gazelle of India dated the 14th 
November, 1998 regarding exemption to "National Centre for the 
Performing Arts, Mumbai" under section 10(23C) of the Income 
Tax Act. 1961 for the period covered by the Assessment Years 
1995-96101997-98 subject to certain eonditions. 

(xxxi) S. O. No. 2065 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Rasbtriya Mahila Kosh, 
New Delhi" under section 10(23C) of the Income Tax Act, 1961 
for the period covered by the Assessment Years 1997-98 to 
1999-2000 subject to certain conditions. 

(xxxii) S. O. No. 2066 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "German Liprosy Relief 
Association Rehabilitation Fund. Chennai" under section 1 0(23C) 
of the Income Tax Act, 1961 for the period covered by the 
Assessment Years 1996-97 to 1998-99 subject to certain conditions. 

(xxxiii) S. O. No. 2067 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Jal Phiroj Cluhwala Dar-
E-Mehar. Chennai" under section 10(23C) oflhe Income Tax Act, 
1961 for the period covered by the Assessment Years 1997-98 to 
1999-2000 subject to certain conditions. 

(xxxiv) S. O. No. 2068 published in Gazelle of India dated the 14th 
November, 1998 regarding exemption to. "Family Planning 
Association of India, Mumbai" under section 1O(23C) of the 
Income Tax Act, 1961 for the period covered by 'the Assessment 
Years 1996-97 to 1998-99 subject to certain conditions. 

(xxxv) S. O. No. 2069 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Sanjay Gandhi Memorial 
Trust. New Delhi·' under section I 0(23C) of the Income Tax Act. 
1961 for the period covered by the Assessment Years 1996-97 to 
1998-99 subject to certain conditions. 
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(xxxvi) S. O. No. 2070 published in Gazette of India dated the 14th 
November, 1998 ~garding exemption to "Indian People Natural 
Calamities Trust;' New Delhi" under section I 0(23C) of the Income 
Tax Act, 1961 for the period covered by the Assessment Years 
1996-97 to 1998-99 subject to certain conditions. 

(xxxvii) S. O. No. 2071 published in Gazette of India dated the 14th 
November, 1998 ~garding exemption to "Hindu Women's Welfare 
Society, Mumbai" under section 1 0(23C) of the Income Tax Act, 
1961 for the period covered by the Assessment Years 1996-97 to 
1998-99 subject to certain conditions. 

(xxxviii) S. O. No, 2072 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Voluntary Health 
Association of India, New Delhi" under section 10(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
Years 1995-96 to 1997-98 subject to certain conditions. 

(xxxix) S. O. No. 2073 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "The Delhi Parsi 
Anjuman, New Delhi" under section 10(23C) of the Income Tax 
Act, 1961 for the period covered by the Assessment Years 
1991-92 to 1993-94 subject to certain conditions. 

(xl) S. O. No. 2074 published in Gazette of India dated the ) 4th 
November, 1998 regarding exemption to "Maratha Mandir, 
Mumbai" under section 10(23C) of the Income Tax Act, 1961 for 
the period covered by the Assessment Years 1996-97 to 
1998-99 subject to certain conditions. 

(xli) S. O. No. 2075 published in Gazette of India dated the 14th 
November, 1998 ~garding exemption to "The J.R.D. Tala Trust, 
Mumbai" under section 10(23C) of the Income Tax Act, 1961 for 
the period covered by the Assessment Years 1995-96 to 
1997-98 subject to certain conditions. 

(xlii) S. O. No. 2076 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "The J.R.D. and Thelma 
J. Tala Trust, Mumbai" under section 10(23C) of the Income Tax 
Act, 1961 for the period covered by the Assessment Years 
1995-96 to 1997-98 subject to certain conditions. 
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(xliii) S. O. No. 2077 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "S.O.S. Children's 
Villages ofIndia, New Delhi" under section 10(23C) of the Income 
Tax Act, 1961 for the period covered by the Assessment Years 
1997-98 to 1999-2000 subject to certain conditions. 

(xliv) S. O. No. 2078 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Institute of Rural 
Management, Anand, Gujaraf' under section 1O(23C) of the 
Income Tax Act, 1961 for the period covered by the Assessment 
Years 1996-97 to 1998-99 subject to certain conditions. 

(xlv) S. O .. No. 2080 published in Gazette of India dated the 14th 
November. 1998' regarding exemption to "Nai Talim Samiti. 
Sevagram. Wardha. Maharashtra" under section 10(23C) of the 
Income Tax Act. 1961 for the period covered by the Assessment 
Years 1996-97 to 1998-99 subject to certain conditions. 

(xlvi) S. o. No. 2079 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Shri Gadge Maharaj 
Mission. Mumbai" under section 1 0(23C) of the Income Tax Act. 
1961 for the period covered by the Assessment Years 1997-98 to 
1999-2000 subject to certain conditions. 

(xlvii) S. O. No. 2081 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Sevagram Ashram 
Pratishthan. Sevagram (Wardha) Maharashtra" under section 
10(23C) of the Income Tax Act, 1961 for the period covered by 
the Assessment Years 1997-98 to 1998-99 subject to certain 
conditions. 

(xlviii) S. o. No. 2082 published in Gazette of India dated the 14th 
November, 1998 regarding exemption to "Mobile Creches for 
Working Mothers' Children, New Delhi" under section 10(23C) 
of the Income Tax Act, 1961 fOT the period covered by the 
Assessment Years 1996-97 to 1998-99 subject to certain conditions. 

(xlix) S.O. No. 2083 published in Gazette of India dated the 14th 
November, 1998 ·regarding exemption to "Gujarat Ecological 
Education and Research (GEER) Foundation, Gandhinagar" under 
section 1 0(23C) of the Income Tax Act, 1961 for the period covered 
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by the Assessment Years 1996-97 to 1998-99 subject to certain 
conditions. 

(I) S.O. No. 2084 publisbed in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Benp) Social Service 
Leque. Calcutta" under section 10(23C) of the Income Tax Act. 
1961 for tile period covered by the Assessment Years 1991t-99 to 
2000-01 subject to certain conditions. 

(Ii) S.O. No. 2085 publisbcd in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Anandasbram Trust. 
Anandashram P.O., Kanhongad. Kasargod, Kenla" under section 
I 0(23C)'of the Income Tax Act. 1961 for the period covered by 
the Assessment Years 1996-97 to 1998-99 subject to certain 
conditions. 

(Iii) S.O. No. 2087 publisbcd in Gazette of India dated the 14th 
November. 1998 regarding exemption to "The Institute of 
Chartered Accountants of India, New Delhi" under section 10(23C) 
of the Income Tax Act. 196J Jor the period covered by the 
Assessment Years 1993-94 to 1995-96 subject to certain conditions. 

(lill) S.O. No. 2088 published in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Federation of Indian 
Export Organisations. New Delhi" under section 10(23C) of the 
Income Tax Act. 196 1 for the period covered by the Assessment 
Years 1995-96 to 1997-98 subject to certain conditions. 

(liv) S.O. No. 2089 publisbcd in Gazette of India dated the 14th 
November. 1998 regarding exemption to "Asian Institute of 
Transport Development. New Delhi" under section 10(23C) of 
the Income Tax Act. 1961 for the period covered by the Assessment 
Years 1999-2000 to 2001-02 subject to certain conditions. 

(Iv) S.O. No. 2086 published in Gazelle of India dated the 14th 
November. 1998 making certain modification in the 
Notification No. 10445 (F.No. 1971127/97-ITA-I) dated the 
2 t st October. 1997 notifying Jal Phiroj Clubwala Dar-E-Mehar. 
Chennai. o-.P 

(21) A copy of the Ad-hoc Exemption Order No. 731l1198-CX (Hindi 
and English versions) published in Gazelle of India dated the 7th 
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December, 1998 together with an explanatory memorandum 
regarding exemption to underwater cable from so much of duty of 
excise leviable thereon when purchased by Vivekananda Rock 
Memorial and Vivekananda Kendra, under sub-section (2) of 
section 38 of the Central Excise Act, 1944. 

(22) A copy of the Results of the Twenty-eighth Valuation of the Ufe 
Insurance Corporation of India as on 31st March, 1998 (Hindi and 
English versions) under section 29 of the Life Insurance 
Corporation Act, 1956. 

(23) A copy each of the following papers (Hindi and English versions) 
under sub-section (1) of section 619A of the Companies Act, 
1956:-
<a) (i) Statement regarding Review by the Government of the working 

of the National Insurance Company Limited, Calcutta, for the 
year 1997-98. 

(ii) Annual Report of the National Insurance Company Limited, 
Calcutta, forthe'year 1997-98, a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Statement regarding Review by the Government of the working 
of the United India Insurance Company Umited, Chennai, 
for the year 1997-98. 

(ii) Annual Report of the United India Insurance Company 
Limited. Chennai. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(c) (i) Statement regarding Review by the Government of the working 
of the Oriental Insurance Company Limited, New Delhi, for 
the year 1997-98. 

(ii) Annual Report of the Oriental Insurance Company Limited, 
New Delhi, for the year 1997-98. a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(d) (i) Statement regarding Review by the Government of the working 
of the New India Assurance Company Limited, MlDDbai, for 
the year 1997-98. 
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(ii) Annual Report of the New India AssUf'lDCe Company limited, 
Mumbai. for the year 1997-98, alongwilb Audited Accounts 
and comments of the Comptroller and Auditor Gcnenl 
~. 

(e) (i) Stalemcnt repnling Review by the Govcnuncnt ofthc working 
of the Gcncral Insurance Corporation of India, Mmnbai. fOl' 
the year 1997-98. 

(ii) Annual Report of the Gcncrallnsurance Ccxporation oflndia, 
Mumbai, for the year 1997-98, a10ngwitb Audited Accounts 
and comments of the ComptroUer and Auditor Gcacral 
thereon. 

(24) (i) A copy of the Annual Report (Hindi and English versiODS)ofthc 
Life Insurance CorporaIion ofIndia for the year 1997-98. alongwith 
Audited Accounts, under section 29 of the Ufe Insurance 
Corporation Act, 1956. 

(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Life Insurance Corporation of 
India for the year 1997·98. 

(25) (i) A copy of the Annual Report (Hindi and English versions) oflhe 
National Institute of Public Finance and Policy, New Delhi. for 
the year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Institute of Public 
Finance and Policy, New Delhi, for the year 1997-98. 

(26) A copy each of the following Annual Report and Accounts (Hindi 
and English versions) of the Regional Rural Banks for the year 
ended on the 31st March, 1998, together with Auditor's Report 
thereon:-

(i) Tungabhadra Gramin Bank, Denary (Kamataka) 
(ii) South Malabar Gramm Bank, Malappuram (Korala) 
(iii) Jamuna GramiD Bank. Agra (Uttar Pradesh) 
(iv) Sahyadri Gramin Bank. Shimoga (Karnataka) 

(v) Chitradurga Gramin Bank, Chitradurga (Kamataka) 
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(vi) Aligarh Gramin Bank. Aligarh (Uttar Pradesh) 

(vii) Kolar Gramin Bank, Kolar (Karnataka) 

(viii) Elah Gramin Bank, Blah (Uttar Pradesh) 

(ix) Devi Patan Ksbdriya Gramin Bank, Gonda (Uttar Pradesh) 

(x) Kisan GnmiD BaDk, Budaun (Uttar Pradesh) 

(xi) Amhab XumksbeJa. GRmin Bank, Ambala (Haryana) 

(m) Raai '...""i Bai Xlhctriya Gramin Bank., Jhansi (U.P.) 

(xiii) M • pr ~i,a Gramia Bank, Muzaffarnagar (Uttar 
PI ' .*) 

1siv) ........ 0.-. Bank, Sitar (Rajasthan) 

,(w) B ........ o..nia Buk., AlTah (Bihar) 

(Pi' Vapdha..ia", Gay. (Bihar) 
(xvii) KllpudbalaFilmpur Jtshctriya Gramin Bank, Kapurthala (Pu.'ljab) 

{mD) HindoD Gnmia BB, Ghaziabad (Uttar Pradesh) 

(xix) Hisar Sirsa Kshetriya Gramin Bank, Hisar (Haryana) 

(xx) Shivalik Kshetriya Gramin Bank, Hoshiarpur (Punjab) 

(xxi) Patliputra Gramin Bank, Patna (Bihar) 

(xxii) Himachal Gramin Bank, Mandi (Himachal Pradesh) 

(xxiii) Nalanda Gramin Bank, Nalanda (Bihar) 

(xxiv) Haryana Kshctriya Gramin Bank, Bhiwani (Haryana) 

(xxv) Vidur Gramin Bank, Bijnore (Uttar Pradesh) 
)xxvi) Alwar Bharatpur Anchalik Gramin Bank, Alwar (Rajasthan) 
(xxvii) Gurdaspur Amritsar Kshetriya Gramin Bank, Gurdaspur(Punjab) 

(xxviii) Puri Gramy. Bank, Pipli (Orissa) 
(xxix) Dhenkanal Gramya Bank, Dhenkanal (Orissa) 
(xxx) Adhiyaman Grama Bank, Dharmapuri (Tamil Nadu) 

(xxxi) Kanakadurga Grameena Bank, Gudivada (Andhra Pradesh) 
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(xxxii) Sbet Venkalcsbwara Oramccna Bank, Chittor (A.P.) 
(xxxiii) Pinakini Gramecna Bank, NeUorc (A.P.) 
(xxxiv) Nettavati Grameena Bank, Manplorc (Kamataka) 

(xxxv) VanIa Grmnecna Bank. Kumta (Kamataka) 

(xxxvi) Malaprabha Gramecna Bank, Dharwad (Kamataka) 

(xxxvii) Bijapur Gramecna Bank, Bijapur (Karna1aka) 

(xxxviii) Gurzaon Gramin Bank. Gurgaon (Haryana) 
(xxxix) Srec Anantha Grameena Bank. Ananthapur (A.P.) 

(xl) Prathama Bank, Moradabad (Uttar Pradesh) 
(xli) Rayalaseema Gramecna Bank, Cuddapah (A.P.) 
(xlii) North Malabar Gnmecna Bank. Kannur (Kerala) 

(27) A copy each of the following papers (Hindi and English versions) 
under sub-section (1) of section 6J9A of the Companies Act, 
19S6:-
(a) (i) Statement regarding Review by the Government of the worting 

of Ihe Neyvcli Lignite Corporation Limited. Neyveli. for the 
year 1997-98. 

(ii) Annual Report of the Neyveli Lignite Corporation Limited, 
NeyveJi. for Ihe year 1997-98. a10npitb Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b)" (i) Review by the Government of Ihe working of the Singareni 
Colleries Company Limited. Kothagudem. for the year 
1997-98. 

(ii) Annual Report of the Sinpreni Colleries Company Umited. 
Kothaaudem. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(28) (i) A copy of the Annual Report (Hindi and Bngli.h versions) of the 
Coal Mines Provident Fund. Coal Mines Family Pensioas and Coal 
Mines Deposit Linked Insurance Schemes. Dbanbad. for the year 
1996-97. a10npidl Audited Accounts. 
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(ii) A copy of the Review (Hindi and Bnglish venions) by the 
Government of the working of the Coal Mines Provident Fund, 
Coal Mines Family Pensions and Coal Mines Deposit Unbd 
Insurance Scheme, Dhanbad, for the year 1996-97. 

(29) Statement (Hindi and Bnglish versions) showing reasons for 
delay in laying the papen mentioned at (28) above. 

(30) A copy each of the following papers (Hindi and Bnglish venions) 
under sub-section (I) of section 619A of the Companies Act, 
19S6:-
(a) (i). Review by the Government of the working of the Pondicberry 

Ashok Hotel Corporation Limited, Pondicberry, for the year 
1997-98, alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(ii) Annual Report of the Pondicheny Ashok Hotel Corporation 
Limited, Pondicherry, for the year 1997-98, alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(b) (i) Review by the Government of the workinl of the Madhya 
Pradesh Ashok Hotel Corporation Limited, Bhopal, for the 
year 1997-98. 

(ii) Annual Report of the Madhya Pradesh Ashok Hotel 
Corporation Limited, Bhopal, for the year 1997-98, alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(31) (i) A copy of the Annual Report (Hindi and English versions) of the 
Indian Institute of Tourism and Travel Management, Gwalior, for 
the year 1996-97, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and Bnglish versions) by the 
Government of the working of the Indian Institute of Tourism and 
Travel Management, Gwalior, for the year 1996-97. 

(32) Statement (Hindi and Bnglish versions) showing reasons for delay 
in laying the papers mentioned at (31) above. 

(33) (i) A copy of the Annual Report (Hindi and Bnglish versions) oftbe 
Indian Institute of Tourism and Travel Management, Gwalior, for 
the year 1997-98 alongwith Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Tourism and 
Travel Management. Gwalior, for the year 1997-98. 

(34) A copy each of the following papers (Hindi and English versiOlls) 
under sub-section (I) of section 619A of the Companies Act, 
19S6:-

(a) (i) Statement regarding Review by the Government of the working of 
the Reh.bilitation Industries Corporation Limited, Calcutta. for 
the year 1997-98. 

(ii) Annual. Report of the Rehabilitation Industries Corporation 
Limited, Calcutta, for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Statement regarding Review by the Government of the working of 
the Engineering Projects (India) Limited, Ranchi. for the year 1997-
98. 

(ii) Annual Report of the Engineering Projects (India) Limited, Ranchi. 
for the year 1997-98. a10ngwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(c) (i) Statement regarding review by the Government of the working of 
the Andrew Yule and Company Limited. Calcutta. for the year 
1997-98. 

(ii) Annual Report of the Andrew Yule and Company Limited. 
Calcutta. for the year 1997-98. a10ngwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(d) (i) Statement regarding review by the Government of the working of 
the Bharat Leather Corporation Limited. Agra. for the year 1997-
98. 

(ii) Annual Report Of the Bharal Leather Corporation Limited. Agra, 
for the year 1997-98. a10ngwith Audited Accounts and comments 
of the COl1)ptroller and Auditor General thereon. 

(e) (i) Statement regarding review by the Government of the working of 
the National Instruments Limited, Calcutta. for the year 1997-98. 

(ii) Annual Report of the National Instruments Limited. Calcutta, for 
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the year 1997-98. alongwith Audited Accounts and comments of 
the Comptrol1er and Auditor General thereon. 

(f) (i) Statement regarding review by the Government of the working of 
the Hindustan Paper Corporation Limited. Calcutta. for the year 
1997-98. 

(ii) Annual Report of the Hindustan Paper Corporation Limited, 
Calcutta, for the year 1997-98, alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

4. Statements of the Public Accounts Committee 
Shri Manoranjan Bhakta laid on the Table (Hindi and English versions) of 

the Statements showing action taken by Government on the recommendations 
contained in Chapter-I and final replies in respect of Chapter-V of the .following 
Reports: 

(I) 98th Report (Seventh· Lok Sabha) on Wasteful expenditure on 
procurement of imported aircraft spares and·infructuous expenditure 
on procurement of defective ammunition. 

(2) 13Sth Report (Seventh Lok Sabha) on 8adarpur Thennal Power 
Project Stage-II. 

(3) 176th Report (Seventh Lok Sabha) on under utilisation of 
production capacity of an ordnance factory. 

(4) 19th Report (Eighth Lok Sabha) on National Malaria Eradication 
Programme. 

(5) 31st Report (Eighth Lok Sabha) on lawahar Lal Nehru University. 
(6) I 60th Report (Eighth Lok Sabha) on National Book Trust. 
(7) 177th Report (Eighth Lok Sabba) on Avoidable unnecessary 

imports. 
(8) 182nd Report (Eighth Lok Sabha) on Frauds committed by extra 

departmental staff. 
(9) 18th Report (Ninth Lok Sabha) on Defecti'w'e ammunition. 

(10) 40th Report (Tenth Lok Sabha) on working of Land and 
Development Office. 
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/S;~:ReportofS""'" ea..dttee_ eo- .'C ..... 

Shri K.L. Sharma presented the Seventh Report (Hindi and Bu,lish 
versions) of the StandiDJ Committee on Communications on Workin, of All 
IDdia Radio Network relatiDJ.to the Ministry of Information and BI'OIIdcutiDJ. 
6 •.. _1 e.t..,. ..... 

The Minister of Parliamentary Affain made a statement re,ardin, 
Government Business for the remainiD, part of the Current Session. 
12.IS p.m. 
7. Report of ... Bartne. Ad......., Con 'C'Nt 

Sbri Madan La! JChunaa presented the EiJhth Report of Business Advisory 
Committee. 

(ld SDbNlIllljtJtuMJlIll J.JO P.M. GIld reas.relflbletl Ql2.39 P.M.) 

2.AOp.m. 

)'" Goftl1lllll!lll" '-'ed 
1'Ite Letlt:krs GIld CIIiIf WNp.r of ,.coglliMl ptIIfiu tI1IIl gtrnlpS in ItuIitmtent 

(Facilitk.r) BiU. J998. 

1be motion for consideraIioa of Ibe BiU wu JDOVed by Sbri Madan La! 
Khurana. 

Tbe foJ1owia8IN1Pben took part in Ibe debate:-

. (1) Sbri O.M. B8IIIIWaIIa 
(2) Shri v.v. RqbavIn 

:. (3) Sbri V.bJa RadbakriaIman 

(4) Prof. Nit ICulurMeida 

(5) Sbri B.M. Mensinkai 

(6) Sbri P.C. a.cto 
(7) Sbri IlIjo Siqh 

Sbri MIIdaa La! Khunaa replied to die date. 
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The motion for consideration was adopted andclausc-~~Ieuse consideration ' 
of the Bill was taken up. ' -

Clauses 2 to S were adopted. 

Clause I, the Enacting Formula and the Long nde were also adopted. ---'" 

The motion that the Bill be passed was moved byShrl M~ LaI Khuraria.'~ 

The motion was adopted and Bill was passed. 

3.12 p.m. 

9. Private Memben' BiB-1atrodaced 

The Constitution (Amendment) Bill, 1998 (InsertiOil of new articles 
ISlA to ISIC), by Smt. Panabaka Lakshmi. 

~) The Price COntrol BiU, '1998, by Smt. Panabaka Laksluni 

/(3) 1bePrivateScbools (Regulatioo)Bill,I998,bySmt.PanabakaLaksbmi . 

.,)4) The Ban on Cow Slaughter Bill, 1998, by Shri Adityimath . 

. (~ The Protection of Property Rights of WomeD Bill, 1998, by 
/ Smt. Panabaka Lakshmi. 

/(6) The Constitution (Amendment) Bill. 1998, (Subaitution of new article 
for article ] 98). by Shri K.C. Kondaiah. 

/-(7) The Population Control Bill. 1998, by SmL Sukhda Mishra. 

)"> The Indian Citizens Abroad (Voting Right at Eledions) Bill, 1998, by 
Shri E. AhamecI . 

...,A9) The Unorganised Labour Welfare Fund Bill, I 998.by ,Shri E. Ahamed 

;to) The Hoarding and Profiteering Prevention B~II, 1998, by 
Sbri E. Ahamed. 

'(11) The Constitution (Amendment) Bill. 1998 (A~endmeDt of 
/ ,Preamble etc.) by Shri Harpal Singh Sathi. 
~ The National Parks Bill, 1998, by Dr. Ulhas Vasud'eo PatiJ. 

(13) The Tourism Promotion Bill, 1998, by Dr. UIhas Vasudeo Patil. 
.,/ 
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(14) The Nationalisation of Inter-State Rivers Bill. 1998. by Dr. Ulhas 
/' Vasudeo Patil. 
/(lS) The Health Insurance Scheme Bill. 1998. by Dr. Ulhas Vasudeo 

... Patil. 

/"·(16) The Maintenance of National Register of Citizens Bill, 1998. by 
Shri Krishan La) Sharma. 

/(17) The Constitution (Amendment) Bill, 1998 (Amendment of article 
8S) by Shri Raghuvansh Prasad Singh. 

~(18) The Elec:tion Laws (Amendment) Bill, 1998. by Shri Krishan La) 
... SharmL 

L·(I9) The Constitution (Amendment) Bill, 1998 (Substitulioa of DeW 
Schedule for TeRtit "Sclaedale), by Shri KrishaD La1 Sbana. 

L ".(20) The Populatioa Coatrol-{Special" Provisions) Bin. 199.1. by 
Shri Satya Pal Jain. 

3.22 p.m. 

/6. Pm.1e MeaI.'s BIl-WidMlnnna 
" ne Land Acq,,;sitioll (Amnull_IIt' Bil1, 199B {S.".litatitM t1/.w 

section 1M section 16. nc.) by Slari Bugwdll SIuuaktu RawtIL 
Further discassioa on the motion for considentioD of the Bill moved by 

Shri 8hagwan "Shant .. Rawat on the 4th December. 1998. continued :-

The fonawing Members toot part in the debate :-
(1) Shri Varkala Radhabishnan 
(2) Shri Hira La! Roy 
(3) Shri Aditya Nath 
(4) Shri P.C. Chacko 
(5) Shri Kalpnath Raj 

(6) Shri Rajveer Singh 
(7) Shri Babagouda Patil 
Shri Bhapan Shankar Rawat replied to the debate. 
The Bill was withdrawn by leave of the House. 

-At421 P.M. 
--A 5.43 P.M. 
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4.24 pm. 

f 11. Private Member's BUI- Under consideration 

The Constitution (Amendment) Bill. 1998 (Insertion of new article 29A. etc.) 
by Shri Mohan Singh. 

'!be motion for consideration of the Bill, was mO\led by Shri Mohan Singh. 

1be following Members took part in the debate :-

(1) Shri Cbandrashekhar Sahu 
(2) Shri Varkala Radhakrishnan 
(3) Major General (Retd.) Bhuwan Chandra Khanduri (AVSM) 
(4) Shri Khagapati Pradhani 
(5) Shri Prabhunath Singh 
(6) Shri Hira La) Roy 
(7) Prof. Jogendra Kawade 

The discussion was not concluded. 

5.44 p.m. 

/" BaIf-an-Hour Discussion 

Shri K.S. Rao raised a discussion on points arising out of the answer given by 
the Minister of Food and Consumer Affairs on 1-12-1998 to Starred Question 
No. 32 regarding Hike in import duty on sugar. 

Shri Satyapal Singh Yadav replied to the discussion. 

6.29 p.m. 

~. Supplementary Demands for Grants (RaUways)-l998-99 
Time 'liken ;- 1 Hr. 34 Mts. 

Discussion on the Supplementary Demands for Grants Nos. 2 and 16, in 
respect of Budget (Railways) for 1998-99 commenced. 

The following Members took part in the debate:-

(l) Shri Madhav Rao Patil 
(2) Shri Rajveer Singh 
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(3) Shri Rapuvansb Pniad Sin'" 
(4) 8hri Konijeti RoWab 
(S) Sbri 8h1itendra KuIur 
(6) 8hri Ajay 0Iakrab0ny 

(7) 8hri Chinnappa GopaI 
. ~ ... (8) Sbri 8;$..~""~bm 

(9) Shri Ram Napna Mis .... 

(10) Sbri VarkaIa RadhIkrishaan 

... (II) Prof. Ajit Kumar Mehta 
(12) Shri ItS. Rao 
(13) Major GeaenI (ReId.) Bhuwan Chandra Khanduri (AVSM) 
(14) Sbri Bhapan S ....... Rawat 

(I S) 8hri PrabhudayaJ KIIberia 
(16) 8briMohanRawie 

(17) Shri Satya Pal Jain 
(18) 8hri Baju Ban Riyan 

(19) Shri H.P. Sin'" 
Shri Nitish Kumar replied to the debate. 

The Supplemenr.uy Demands for Grants Nos. 2 and 16 for the amounts 
shown under column 3 of the printed List ofSupplemenwy Demands for Grants 
(Railways)-I998-99 were voted in full. 

/14. Goftl'llllleat BlD-IDtndaced 
The Appropriation (Railways) No. " Bill. 1998. 

) S. GoftI'IIIMRI BUJ--P..ed 
1M Appmpriation (Railways) No. "Bilt 1998. 
The motion for consideration moved by Shri Nitish Kumar was adopted and 

c:lause-by-clause consideration of the Bill was taken up. 
Clauses 2. 3 and the Schedule were adopted. 
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C1ausea 2. 3 and the Schedule were adopted. 

CIauIc 1. the Enactinl Fonnula and the Lonl nde wae.also adopted. 

The motion Ihat the Bill be passed was moved by Slui Nitish Kumar. 

The motion was adopted and the Bill was passed. 

8.07 p.m. 
(Lole SabIuJ adjourned till II.OOA.M. 0" Montlay.·* 21lfDecember, 1998). 

S.GOPALAN. 
S«wtIJry-General. 

MGIP(PLU)MRND-3803LS-18.12.1998. 
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11.00 A.M. 

1. 0biII..,- nleatote 

The Speaker made reference to the passing away of Shri Abdul Hannan 
Ansari. a member of Eighth Lok Sabha. 

Thereafter the Members stood in silence for a short while as a mark of 
respect to the deceased. 

11.03 A.M. 
2. SCarred QueptIw_ 

Starred Question Nos. 301-303 were orally answered. Replies to Starred 
Question Nos. 304-320 were laid on the Table. 
3. UIIIWTed QuI .... 

Replies to Unstarred Question Nos. 3403-3632 were laid on the Table. 
4. Piapen laid ... the THie 

The following papers were laid on the Table:-
(I) A copy each of the following papers (Hindi and English versions) 

under sub-section (I) of section 619A of the Companies Act. 
1956:-

Ca> (i) Review by the Government of the working of the Bharat 
Dynamics Umitcd. Hyderabad. for the year 1997-98. 

(ii) Annual Report of the Bharat Dynamics Umitcd. Hydcrabad. 
for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 
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(b) (i) Review by the Government of the workin, of the Bharat 
Electronics Limited, Banplorc, for the year 19971-98. 

(ii) Annual Report of the Bhanl Electronics Limited, Banplorc. 
for the year 1997-98, alonpith Audited Accounts and 
comments of the Compcrollcr and Auditor GcncraI thereon. 

(c) (i) Review by the Oovenuncnt bfthc working of the Goa Shipyard 
Limited, Goa. for the ycar 1997-98. 

(ii) Annual Report of the Goa Shipyard Limited, Goa, for the year 
1997-98. aIonpilh Audited Accounts and comments of the 
Comptroller and Auditor 0cncraI thereon. 

. (2) (i) A copy of the Annual Report (Hindi and Bnalisb versiou) of the 
Nehru Institute of Mountainccrinl, Uttarbsbi, for the year 
1997-98. alonpitb Audited Accounts. 

(il) A copy of the Review (Hindi and BR,tish venions) by the 
GovernmeDt of the workin, of the Nehru Institute of 
MountaiDccrins, Uaarbsbi, for the year 1997-98. 

(3) (i) A copy of the Annual Report (Hindi and Bnltish versions) of the 
Jawahar Institute of Mountaineering and Wmter Sports, AN, for 
die ycar 1997-98, alongwith Audited Accounll. 

(il) A copy of the ReYiew (Hindi and Bnllish Yenions) by the 
Government of the working of the Jawahar Institute of 
Mountaineerinl and Winter Sports, AN, for the year 1997-98. 

(4) (i) A copy of the Anaual Report (Hindi aad Bagtish versions) of the 
Tcchnology Information, Forccastinl and Assessment .Council. 
New Delhi, for the year 1997-98, alongwith Auditcd Accounll. 

(ii) Statement regarding tbe Review (Hindi and English venions) 
by the Government of the workinl of the Technology 
Infonnation. Forecasting and Assessment Council, New Delbi, 
for the year 1997-98. 

(5) (i) A copy of the Annual Report (Hindi and Bnllish venions) of 
the Wadia Institute of Himalayan Geology, Dehraclun. for the 
year 1997-98. aloDgwith Audited Accounts. 
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(ii) Statement regarding the Review (Hindi and English versions) 
by the Government of the working of the Wadia Institute of 
Himalayan Geology. Dehradun for the year 1997-98. 

(6) (i) A copy of the Annual Report (Hindi and English versions) of 
the International Advanced Research Centre for Powder 
Metallurgy and New Materials. Hyderabad, for the year 
1997-98. alongwith Audited Accounts. 

(ii) Statement regarding the Review (Hindi and English versions) 
by the Government of the working of the International 
Advanced Research Centre for Powder Metallurgy and new 
Materials. Hyderabad, for the year 1997-98. 

(7) (i) A copy of the Annual Report (Hindi and English versions) of 
the Vigyan Prasar. New Delhi. for the year 1997~98, alongwith 
Audited Accounts. 

(ii) Statement regarding the Review (Hindi and English versions) 
by the Government of the working of the Vigyan Prasar. New 
Delhi. for the year 1997-98. 

(8) (i) A copy of the Annual Report (Hindi and English versions) of 
the Jawaharlal Nehru Centre for Advanced Scientific 
Research. Bangalore, for the year 1997-98, alongwith Audited 
Accounts. 

(ii) Statement regarding the Review (Hindi and English versions) 
by the Government of the working of the lawaharlal Nehru 
Centre for Advanced Scientific Research, Bangalore •. for the 
year 1997-98. 

(9) (i) A copy of the Annual Report (Hindi and English versions) of 
the Sree Chitra Tiranal Institute for Medical ScieJIces and 
Technology. Thiruvananthapuram, for the year 1997-98, 
alongwith Audited Accounts. 

, (n) Statement regarding the Review (Hindi and English versions) 
by the Government of the working of the Sree Chitra Tirunal 
Institute for Medical Sciences and Technology, 
Thiruvananthapuram. for the year 1997-98. 

(10) (i) A copy of.the Annual Report (Hindi and English versions) of 
the Kalakshetra Foundation, Chennai. for the year 1997-98. 
alongwith Audited Accounts. 
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(ii) A copy of the Revicw(Hindi and En,lish Yenions) by the 
Govemment of the workin, of the Kalakshetra Foundation. 
Chennai. for the year 1997·98. 

(11) (i) A copy of the Annual Report (Hindi and En,lish versions) of 
Shri Lal Bahadur Shastri Rashtirya Sanskrit Vidyapeetha. 
New Delhi. for the year 1997-98. 

(ii) Statement re,ardin, the Review (Hindi and Enllish versions) 
by the Government of the working of Shri Lal Bahadur Shastri 
Rashlriya Sanskrit Vidyapeetha. New Delhi. for the year 
1997·98. 

(I2)(i) A copy ofthe Annual Report (Hindi and English versions) of 
the Central Institute of Hi,her Tibetan Studies. Samath. for 
the year 1993-94. 

(ii) A copy of the Annual Aceouats (Hindi and ER,lish venions) 
of the Central Iutilu&e of HiJber Tibetan Studies. Samath. 
for the year 1993-94 toptbel with Audit Report thereon. 

(iii) A copy .of the Review (Hindi aDd En,lish versions) by the 
Gowrament of the workiq of the Centtallnstitute of Higher 
nbetan Studies. samlllh. for the year 1993-94. 

(13) Starement (Hindi and EapiIb versions) showinl reasons for delay 
in layin, the papers meIIIioaed at (12) above. 

(}4) (i) A copy of the Almual Repon (Hindi and Enltish versions) of 
the Gandhi Smrili and Danhan Samiti. New Delhi. for the 
year 1995-96. 

(ii) A copy of the Annual Ac:c:ounts (Hindi and Enllish versions) 
of the Gandhi Smriti and Darshan Samiti. New Delhi. for the 
year 1995-96. to,ether with Audit Report thereon. 

(iii) A copy of the Review (Hindi and En,lish veniORs) by the 
Govemment of the workin, of the Gandhi Smriti and Darshan 
Samiti. New Delhi. for abe year 1995·96. 

(15) StaIemeat (Hindi and BltJlilhwnions) showin, reucm for delay 
in Jayinl the ..... mentioned .• (14) .oovo. 

(16) (i) A copy of the Annual RepOn (Hindi and En,lish versions) of 
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the ConsuhancyJ)eYelopmeDt CeDIre. New Delhi. for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and" English versions) by the 
Govemmcnt of the working of the Consultancy Development 
Centre, New Delhi. for the year 1997-98. 

(17) (i) A copy of the AMuaI RepOrt (HiRdi and Bnglish versions) of 
the Karnataka Regional Engineering College, Surathkal. for 
the year 1997-98~ alangwitb Audited Accounts. 

(ii) A copy of the Review (Hindi and Bnglish versions) by the 
Government of the working o( the Karnataka Regional 
Engineering, College. Surathkal, for the year 1997-98. 

(18) (i) A copy of the Annual Report (Hindi and English versions) of 
the National Centre for Cell Science. Pune, (or the year 
1997-98. alongwith Audited Accounts. 

(ii) Statement regarding the Review (Hindi and English versions) 
by the Govemmcnt o( the working o( the National Centre (or 
Cell Science, Pune. for tbe year 1997-98. 

(l9)"(i) A copy of the Annual Rcport(HiDdi and English versions) of 
the Haryana Prathmik Shiksha Pariyojana Parishad, 
Chandigarh. for the year 1997-98, alongwith Audited 
Accounts. 

(ii) Stalement regarding the Review (Hindi and English versions) 
by the Government o( the working of the Haryana Prathmik 
Shiksha Pariyojana Parishad. Chandigarh, (or the year 1997-
98. 

(20) (i) A copy ofthe Annual Report (Hindi and English versions) of 
the Assam Prathamik Siksha Achani Parishad, Guwabati, (or 
the year 1997-98, a10ngwith Audited Accounts. 

(ii) Statement (Hindi and English versions) regarding Review by 
the Government of the working of the Assam Prathamik 
Siksha Acbani Parishad, Guwabati. for the year 1997-98. 

(21) (i) A copy o(the Annual Report (Hindi and SngUm venions) of 
the Centre for DNA Fingerprinting and Dignosticl, 
Hyderabad, (or the year 1997-98, a10ngwith Audited Accounts. 
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(ii) Statement (Hindi and English versions) regarding Review by 
the Government of the working of the Centre for DNA 
Fingerprinting and Dignoslics. Hyderabad. for the year 
1997-98. 

(22) Ci) A copy of the Allnual Report (Hindi and English versions) of 
the Nationallastitute of Immunology. New Delhi. for the year 
1997-98. alonpith Audited Accounts. 

(ii) Statement CHindi and English versions) regardiug Review by 
the Government of the working of the National Institute of 
Immunology. New Delhi,. for the year 1997-98. 

(23) A copy eaCh of the followinl papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 1956:-

Ca) Ci) Review by the Government of the working of the Central 
Electronics Limited. New Delhi. for the year 1997-98. 

(ii) Annual Report of the Central Electronics limited. New 
Delhi. for the year 1997-98. alongwith Audited Accounts 
aDd comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Governmenl of the working of the National 
Research Development Corporation. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the National Resc;arch Development 
Corporation. New Delhi. for the year 1997-98. alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(c) (i) Statement regarding Review by the Government of the 
working of the Indian Vaccines Corporation limited. 
Gurgaon. for the year 1991-98. 

(ii) Annual Report of lhe Indian Vaccines CorponIIioa Umited. 
Gurpon. for the year 1997-98. alonpitb Audiled Acc:ouats 
and comments of the Comptroller ad Auditor General 
dImoa. 
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(24) (i) A copy oftbe Annual Report (Hindi and Engli!lh Versions) of tile 
Indian Institute of Astrophysics, Bangalore, for the year 1997-
98. 

(ii) A copy of the Annual AccoUDts (Hindi and English versions) of 
the Indian Institute of Astrophysics, Bangalorc, for the year 
1997-98, together with Audit Report theRon. 

(iii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Indian Institute of Astrophysics, 
Bangalore, for the year 1997-98. 

(25) A coS;y of the Memorandum of Understanding (Hindi and English 
versions) between the Educational Consultants India Umited and 
the Ministry of Human Resource Development for the year 
1998-99. 

(26) A copy of the National Council for Teacher Education (Guidelines 
for B.Ed. through Correspondence for regular serving teachers) 
(Amendment) Regulations, 1998 (Hindi and English versions) 
published in Notification No. F. 28-~NCTE in Gazette of India 
dated the 25th April, 1998, under section 33 of the National Council 
for Teacher Education Act. 1993. 

(27) A copy of the Kalakshetra Foundation Rules, 1998 (Hindi and 
English versions) published in Notification No. G.S.R. 414(E) 
in Gazette of India dated the 29th July. 1998. under section 33 
of the Kalakshetra Foundation Act, 1993. 

(28) (i) A copy of the Annual Report (Hindi and English versions) of the 
Regional Engineering College, Kurukshetra. for the year 
1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Regional Engineering College, 
Kurukshetra, for the year 1997-98. 

(29) (i) A copy of the Annual Report (Hindi and English versions) of the 
North Eastern Hill University. Shillong, for the year 1997-98, 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the North Eastern Hill University. 
Shillang. for the year 1997-98. 
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(30) A copy each of tile foilowinS papen (Hindi and BRalim versions) 
under lub-section (1) of section 619A of the Companies Act. 
19'6:-

Ca) Ci) Review by the Government of the womns of the National 
HydroeJec:tric Power Corporation Limited. Faridabad. for the year 
1997-98. 

(ii) Annual Report of 'he National Hydroelectric Power 
Corporation Limited. Faridabad. for the year 1997-98. r ." alonpith Audited Ac:counts and comments of the Comptroller 
and Auditor General thereo ... 

Cb) (i) Review by the Government of the workin, of the Power Grid 
Corporation of India Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the Power Grid Corporation of India 
Limited, New Delhi. for the year 1997-98. alon,with Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(c) (i) Review by the GoVCl'lllllel1t of the worting of the North Eastern 
Electric Power Corporation Limited. ShilloDg. for the year 
1997-98. 

(ii) Annual Report of the North Eastern Elcct:ric Power Corporation 
Limited. Shillons. for the year 1997-98. alonpilh Audited 
Accounts and commeats of the Comptroller and Auditor General 
thereon. 

(d) Ci) Review by the GoVCl1llDCllt of the wortin, of the Central Power \ 
Research Institute. Banaalorc, for the year 1997-98. 

(ii) Annual Report of the Central Power Rcsearcb InItitule. BanplcR. 
for the year 1997-98. alonpiCh Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(e) (i) Review by the Government of the wortinS of the Tehri Hydro 
Development Corporation Limited. Tehri Garbwal. for the year 
1997-98. 

(ii) Annual Report of the 'ICtui Hydro Development Corporation 
Limited, Tebri Glrhwal. for the year 1997-98. aIonpiCh Audited 
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Accounts and comments of the Comptroller Ind Auditor General 
thereon. 

(31) (i) A copy of the Annual Report (Hindi and English versions) oflhe 
National Power Training Institute. Faridabad. for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Power Training 
Institute. Faridabad. for the year 1997-98. 

(32) A copy of the Notaries (Amendment) Rules. 1998 (Hindi and 
English versions) published in NotifK:alion No.G.S.R. ·S47(E)iD 
Gazette of India dated the 31st August. J 998. under sub-section 
(3) of section IS of the Notaries Act. 19S2. 

(33) A copy each of the following papers (Hindi and English versions) 
under sub-section (1) of section 619A of the Companies Act. 
19S6:-
(i) Review by the Government of the working of the Central Inland 

Water Transport Corporation Limited. Calcutta. for the year 
1996-97. 

(ii) Annual Report of the Central Inland Water Transport Corporation 
Limited. Calcutta. for the year 1996-97 alongwith Audited 
Accounts and comments of the Comptroller and Auditor GenenI 
thereon. 

(34) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (33) above. 

(3S) A copy each of the following Notifications (Hindi and English 
versions) under section 26 of the Environment (Protection) Act. 
1986:-

(i) The Chemical Accidents·(Emergency Planning, ~ and 
Response) Amendment Rules. 1998 pub1isbed in Notification No. 
G.S.R. S78(E) in Gazette ofIndia dated the 14th September. 1998. 

(ii) The Bio-Medical Waste (Management and Handling) Rules, 1998 
published in Notification No. S.O. 630(E) in Gazette of India 
dated the 27th July. 1998. 
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(iii) The Envirollment (Protection) AmendmenlRuIes.. 1998 published 
in Notification No. G.S.R. S04(B) in Gazette of India dared the 
21stAupst. 1998. 

(36) A copy of the Notification No. S.O. laS(E) (Hindi and English 
versions) published in Gazette of India dated the 10th March. 
1998 appointin, Officers of the National Capital Territory. Delhi 
for the purposes of the Environment (Protection) Act. 1986. issued 
under section 4 of the said Act. 

(37) A copy of the Notification No. S.O. 329(E) (Hindi and English 
versions) published in Gazette of India dated the ISth.April. 1997 
prohibiting the open burning of waste oil. throughout India with 
effect from the 15th April. J997. issued under section 6 of the 
Environment (Protection) Act. 1986. 

(38) A copy of the Notification No. S.O. 899(E) (Hindi and English 
versions) published in Gazette of India dated the 13th October. 
1998 prohibilinl import of hazardous wastes specified in the 
notification. issued under section 3 of the Environment 
(Protection) Act. 1986. 

(39) A copy of the Notification No.S.O. 609(E) (Hindi and English 
versions) published in Gazette of ladia dated the 20th July. 1998 
delegaling the powers vesled under section S of the Environment 
(Protection) Act. 1986 to the Slates of Arunachal Pradesh and 
Nagaland subject to certain conditions. issued under section 23 
of the said Act. 

(40) A copy of the Resolution containing National Zoo Policy. J998 
(Hindi and Bnllish versions) published in Notification 
No. S.O. 936(B) in Gazette of India dated the 29th October. 1998. 

(41) (i) A copy of the Annual Report (Hindi andEnalish versions) of the 
G.B. Pant Institute of Himalayan Environment and Development, 
Almon. for the year 1996-97, alonlwith Audited Accounts. 

(ii) A copy of the Review (Hiadi and English versions) by the 
Govemment of the worltin. of the G.B. Pant Institute of 
Himalayan Environment and Development. Almon, for the year 
1996-97. 
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. (42) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (41) above. 

(43) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Pollution Control Board. Delhi for the year 1997-98. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Central Pollution Control 
Board. Delhi. for the year 1997-98. 

(44) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 
1956:-

(a) (i) Review by the Government of the working of the Hindustan 
Shipyard Limited. Visakhapatnam. for the year 1997-98. 

(ii) Annual Report of the Hindustan Shipyard Limited. 
Visakhapatnam. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Government of the working of the Cochin Shipyard 
Limited. Kochi. for the year 1997-98. 

(ii) Annual Repon of the Cochin Shipyard Limited. Kochi. for the 
year 1997-98. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

5. Messages from Rajya Sabha 
Secretary-General reponed the following messages from Rajya Sabha. 

(1) That at its sitting held on the 17th December. 1998. Rajya Sabha 
agreed without any amendment to the Railway Claims Tribunal 
(Amendment) Bill. 1998. passed by Lok Sabha on the 7Jh 
December. 1998. 

(2) That at its silting held on the 17th December. 1998. Rajya Sabha 
agreed without any amendment to the Collon Ginning and Press-
ing Factories (Repeal) Bill. 1998. passed by Lok Sabha on the 8th 
December. 1998. 

(3) That at its sitting held on the 17th Dece~ber. 1998 •. Raj~a Sabha 
agreed without any amendment to the High Denomination Bank 
Notes (Demonetisation) Amendment Bill. 1998. passed by Lok 
Sabha on the 10th December. 1998. 
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/6."" Report oIEdlDiate eo..lttee 
Shri Madhukar Sirpotdar presented the Fourth Repon (Hindi and En,lish 

versions) or the Estimates Committee onMinistry or Textiles- Sicknesal 
Closure or Textile Industry. 

~. Report of tile CoImaittee 08 dae Welfare of Scla .. aled Cates ... 
SdIechded TriItes 

Shri ICariya Muada presented a copy of the Ei,hth Report (Hindi and 
En,lish versions) of the Committee 011 die Welfare of Scheduled Castes 
and Scheduled Tribes on Ministry of Information and BroadcDtin.-
"Reservation for and employment or Scheduled Castes and Scheduled Tribes 
in All India Radio and Doordarshan" incladin, Minules (Hindi and Enllish 
versions) of the sinin,s of the Committee relalinl thereto. 

/8. Report of dae S ....... C_ittee 011 Def_ce 

Sqn. Leir. Kamal Chaudhary presented the Third Report (Hindi and 
Enllish versions) ofthe Standing Committee on Defence on 'Upp-adation 
and Modernisation of Naval Fleet'. 

9 ........ ., ... sa ..... Qa ...... " ...... ChI ............... bUc: 
4 .... ....... 

Shri Rqhuvansh Prasad Sin'" presented die followin, Reports (Hindi 
and En,tish versions) of the S18ndin, Committee 011 Food, Civil Supplies 
and Public Distribution:-

;-t) Fifth Report on the Action Taken by the Government on the 
V Rec:ommendationslObaervations contained ia the Second Report 

of the COIIIIDittee on DemaDda for Grants (1998-1999); 

(2) "sixth Report on the Action Taken by the Government on the J RecommendationslObservations contaiaed in the Third Report of 
the Committee on Demands for Gran" (1998-1999); and 

(3~venth Report on the Action Takea by the Government on the 
/ ~mmendationslObservations contained in the Fourth Report 

on Demands for Grants (1991-1999). 
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10...,..Report of the Staadiaa eo. ...... on Urban aDd Rural DeveloplDeat 
/ (1998-99) 

ShriKishan Sin'" Sanpan presented the 1Welfth Report (Hindi imd English 
versions) of the Committee on Urban & Rural Development on the Urban 
Land (Ceiling & Regulation) Repeal Bill. 1998. 

;r ~oftheS""''''~OIICoaunerce:. . 
Shn Amar Pal Singh laid on the Table of Lok Sabha a copy of Thirty-

Seventh Report (Hindi and English versions) of the Stading Committee 
on Commerce. On Powerloom. Handloom and Handicrafts sectors. 

12. ~A"'tioa 
/ Shri Ram Villas Paswan called the attention of the Minister of Home 
Affairs to the situation arising out of reported burning of some tribal women 
and children in Nikhrel Village in Purnea district of Bihar on 14 December. 
1998 and the action taken by the Government in regard thereto; 

The Minister of Home Affairs made a statement in rcaard thereto. 
13. Motion ....... EiaIdh Report oftbe Business Advisory CoIDmittee 

Shri Madan LaI Khurana moved the following motion:-
'1'hat this House do agree with the Eighth Report of the Business Advisory· 
Committee presented to the House on the 18th Dec:emhor.I998." 

The motion was adopted. 

12.37 P.M. 
14. Government B. -1atnMIaftd 
~) Th~ Commod;t;~s Boords and D~vdopmt'nt AUlhoritit's' (E:c~mp­

'ion from InC'om~ Tax) Bill. 1998. 

&til Th~ Customs (Am~ndm~nt) Bill. 1998. 

Afli'f The Income-lax (Second Amendm~nt) Bill. 1998. 

y' CoaaratulatiOD to Iadiu Hockey 1tam 
The Minister of Parliamentary Affairs and the Deputy Speaker on behalf of 

the House congratulated the Indian Hockey Team and other Indian 
Sportspcrsons who won gold medals in the recently concluded Bangkok 
Asiad. 
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16. Ma&tenU ...... m 
(I) Dr: Mahadeepak Singh Shakya raised a matter !'Cgarding need 

for reconstruction of the railway bridge at Kaehhila .... t on 
Kasganj-Badaun road. 

(2) Shri Gangacharan Rajput raised a matter !'Cgarding need to clear 
irrigation projects of Hamirpur Mahoba in UP and sanction ad-
equate funds for the purpose. " 

(3) Dr. Prabha Thakur raised a matter regarding need to take strin-
gent action against the Police Personnel responsible for deaths in 
Police lock up. 

(4) Shri Bhukar Rao Nadendla raised a matter regarding need for 
establishment of Dr. Ambedkar National Public Library at Janpath. 
New Delhi. 

(5) Shri Daroga Pruad Saroj raised a matter regarding need to en-
sure protection of SCs and Backward Class people particularly 
in Ajamgarh and adjoining areas in U.P. 

(6) Shri C. Gopal raised a malter regarding need to sanction Metto 
underground and Metro Electric Trains for Southern Railway re-
gion. 

(1) Mohd. Ali Ashraf Patmi raised a matter !'Cpdins need to provide 
suftic:ient staff to the office of General Manager. Telec:ommunication 
in. Darbbanga Parliamentary Constituency. Bihar. 

(8) Shri Sansuma KhungJUf Bwiswmuthiary raised a matter regarding 
need for early creation of separate 'Bodoland' State. 

12.51 P.M. 

/' ........... 17 DauDds 'or G ....... (GeDenI)-t998-99 
lime taken: 3 Mrs. 54 t.fts. 

Discuuion on the Supplementary Demands for Grants NOI. 5. 6. 9. 16.24. 
lS.26, 30. 31. 3S. 38.40.44.45.48.49. SO. 51. S2.S4. SSt 59.62.63.67.69. 
76.77.71.79, SO, 81. 82. 84. 87. 89. 99. 100. 101, 102 cll03. in respect of 
Budpt (GeaeraI) for 1998-99. CODlIIIOnCCCl. 

1Wo cut motions (1 cl 2) were moved. 
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The following members took pan in the debate:-
(1) Sbri Raja Singh 
(2) Dr. Lumi Narayan Panday 
(3) Shri Mohan Singh 
(4) Kumari Mamata Banerjee 
(S) Shri Ra,huvansh Prasad Singh 
(6) Shri Chetan Chauhan 
(7) Shri Varkala Radhakrishnan 
(8) Dr. V. Saroja 
(9) Shri G.M. Banatwalla 

(10) Shri K.D. Sultanpuri 
(11) Dr. Ramkrishna Kusmaria 
(12) Shri T.R. Baalu 
(13) Shri Kalpnath Rai 
(14) Shri Pramothes Mukherjee 
(IS) Shri Samik Lahiri 
(16) Prof. P.l. Kurien 
(17) Shri V. V. Raghavan 
(18) Shri Ramdas Athawale 
(19) Shri Mitra Sen Yadav 

Shri Yashwant Sinha replied to the debate. 
All the cut motions moved were withdrawn by leave of the House. 
All the Supplementary Demands for Grants Nos. S, 6,9, 16,24, 2S, 26, 30, 

31, 35,38,4O,44,4S.48,49,SO,5I,S2. 54,SS, 59,62,63,67,69, 76, 77, 78, 
79, 80, 81, 82, 84. 87. 89. 99, 100, 101. 102 & 103 (Both Revenue Account 
and Capital Account) for the amounts shown under column 3 of the printed 
List of Supplementary Demands for Grants (General) for 1998-99 were voted 
in full. 
4.45 P.M. 

("18. Gu+&i6DtIIl Bm-IJdroduced 
!J- Appropriation (No.4) BiU, 1998. 

...... 1'9.' Gcn......-t BiII-PasIed 
---

The motion for consideration of the Bill was moved by Shri Yashwant Sinha. 

Shri Manoranjan Bhakta took part in the debate. 
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Shri Yahwant Sinha replied to the debate. 

The motion forconsidcnlion was adopIed and cJause..by-c1ause consideration 
of the Bill was taken up. 

Clauses 2. 3. and the Schedule were adopled. 

Clause I. The Enactin. Formula and the Lon. nde were also adopIed. 

The motion that the Bill be passed was moved by Shri Yashwant Sinha. 

The followina Members took pan in the debate:-
( I) Dr. Subramanian Swamy 
(2) Shri Yuhwant Sinha 

The Motion was adopIed and the Bill was passed. 

S.04P.M. 

20. Dllcl 'v V ........ 193 

~ nme pennissiblc 
nme taken 
Balance 

2Hn. 
I Hr. 29. MiS. 
39Mts. 

Smt. Geeaa Mukherjee raised a discussion rcprdina cJama,e to crops due 
tonaaural calamities such as floods. cyclones, etc. 

The foilowillJ Members took pan in the debale:-
( I) Shri Su~nder Sin,h 
(2) Shri KoS. Rao 

(Discussion was held over and resumed vide para 22 below) 

S.31 P.M. ,r. ......... DIIc I'. 
Dr. Laxminarayan Pandey raised a discussion on points arisinl out of the 

answer liven by the Minister of Textiles on 4-12-1998 to Staned Question No. 
81 reprdinl Revival of NTC Mills. 

Shri KIShi Ram Kana replied to the discussion. 
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22. Discussion under Rule 193 

The discussion on the item of Business at para 20 above was resumed. 
(3) Shri lanardan Prasad Mishra 
(4) Shri Shailendra Kumar 
(5) Shri Laksbman Chandra Seth 

(6) Sbri P.S. Gadhavi 

(7) Sbri Buta Singh 

(8) Shri Surendra Prasad Yadav 

(9) Shri Kishan Singh Sangwan 

TIle discussion was not concluded. 

7 P.M. 
(Lot Sabha adjourned till 11.00 A.M. on Tuesday, the 22nd December, 

1998.) 

S.GOPALAN. 
Secretary-General. 

MGIP(PLU)MRN[)-3849LS-21-12-1998. 



LOK SABRA 

BULLETIN-PART I 

.(Brief Record of Proceedings) 

Tuesday, December 22, 1998/Pausa I, 1920 (Saka) 

No. 63 

11.00 a.m. 

1. Obituary Refenoce 

The Speaker made reference to the passing away of Shri Harinath Misra. 
a member of Seventh Lok Sabha. 

c·. 
Thereafter the Members stood in silence for a short while as a mark of 

respect to the deceased. 

2. Questions 

Due to interruptions in the House, Questions could not be called for oral 
answer. Starred Question Nos. 321-340, put down in the Order Paper for the 
day were, therefore, treated as Unstarred and their replies together with replies 
to the Unstarred Question Nos. 3633-3862, would be printed in the official 
Report for the day. 
3. Short Notice Question 

Short Notice Question No.2 addressed to the Minister of Defence regarding 
Dubious deals in I.A.F. also could not be taken up orally due to disruptions in 
the House. The written reply of the same would be printed in the Official 
Report for the day. 

(Due to interruptions in the House, Lok Sabha adjourned at I 1.20 a.m. and 
re-assembled at 12.15 p.m.) 

(Due to continued interruptions in the House. Lul Sabha adjourned at 
12.16 p.m. and re-assembled at J p.m.) 

, 
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4 ............. _ die TIIIIIe 

The followm, papers were laid on the Table:-

(1) A'copy of the Intelligence Organisation (Restriction of Ripts) Rules, 
1998 (Hindi ud Eallish versions) published in Notification NO. G.S.R. 
112 in Gueue of India dated the 27th June. 1998 under lub-section 
(2) of Section 7 of the Intellipacc Organisation (Restriction of Ri",ts) 
Act. 1985. 

(2) StIllemeDt (Hindi and English versions) showing reasons for delay in 
Ia)'ina the papers mentioned at (I) above. 

(3) A copy oftbe Natiooal Sccw'ity Guard (Group 'D' posts) Recruitment 
(Amendment) Rules, 1998 (Hindi and English versions) published in 
Nolificaaion No. G.S.R. 233 in Gazette of India dated the 5th Decem-
ber. 1998. under sub-section (3) of Section 139 of the National Security 
Ourd Act. 1986. 

(4) (i) A copy of the AnDual Report (Hindi and English venions) of the 
Repatriates Cooperative Finance and Development Bank. Limited. 
0IenDai for the year 1997-98. alongwith audited accounts. 

(ii) A copy of the Review (Hindi and English venions) by the 
. GoYemment of the working of the Repauiatcl Cooperative 

Finaace and Development Bank Limited. Chemlai, for the year 
1991-98. 

(S) SbItemeat* (Hilldi and English versions) showing reasons for delay in 
layin, the Border Security Force (Seniority. Promotion and 
Supcntanuation of Otfaccrs) (Amendment) Rules, 1998 published in 
Notification No. G.S.R. 98 in Gazette of India dated the 
23rd May. 1998. 

(6) Statcma'- (Hindi and Eqlish versions) showing reasons for delay in 
IayiDl die Arms (Amendment) Rules.. 1998 published in NotiflC8liOll 
No. O.S.R. 99 in Oazcac of India dated the 23n1 May. 1998. 

(7) A copy each of the followins papers (Hindi and EnSlilh versions) 
UDder lub-section (I) of Section 619A of tbe Companies Act. 
1956:-

"TIle It .... were Wd OIl the Table of the Houac OIl I· 12· 1 991. 
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(i) Review by the Government of the working of the Rehabilitation 
Plantations Limited. Punalur for the year 1997-98. 

(ii) Annual Report of the Rehabilitation Plantations Limited. Punalur 
for the year 1997-98. alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(8) Statement (Hindi and English versions) (i) correcting the reply given 
on the 14th July. 1998 to Starred Question No. 382 by Sarvastui D.S. 
Ahire and C.D. Gamit regarding fencing at Indo-Pak Border; and (il) 
giving reasons for delay in correcting the reply. 

(9) A copy each ofthe following papers (Hindi and English versions) under 
sub-section (I) of section 619A of the Companies Act. 1956:-

(i) Review by the Government of the working of the Garden Reach 
Shipbuilders and Engineers Limited. Calcutta. for the year 
1997-98. 

(ii) Annual Report of the Garden Reach Shipbuilders and Engineers 
Limited. Calcutta, for the year 1997-98, alongwith Audited 
Accounts and comments of the Comptroller and Auditor General 
thereon. 

(10) (i) A copy of t.he Annual Report (Hindi and English versions) of tile 
Himalayan Mountaineering Institute, Darjeeling, f"r the year 
1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Himalayan Mountaineering 
Institute. Darjeeling. for the year 1997-98. 

(11) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act, 1956:-

(a) (i) Review by the Government of the working of the Fertilizer 
Corporation of India Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the Fertilizer Corporation ofIndia Limited, 
New Delhi. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 
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(b) (i) Review by the Government of the working of the Hindustan 
Fertilizer Corporation Limited, New Delhi, fO{ the year 
1997-98. 

:oi) Annual Report of lhe Hindustan Fertilizer Corporation 
Limited, New Delhi, for the year 1997-98, alonlwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(e) (i) Review by the Government of the workinl of the Rashtriya 
Chemicals and Fertilizer Limited, Mumbai for the year 
1997-98. 

(ii) Annual Report of the Rashtriya Chemicals and Fertilizers 
limited, Mumbai. for the year 1997-98. alonpith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(d) (i) Review by the Government of the working of the Madras 
Fertilizers Limited, Chennai. for the year 1997-98. 

(ii) Annual Report of the Madras Fertilizers Limited. Chennai. 
for the year 1997-98. alonlwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(e) (i) Review by the Go~mment of the workinl of the Projects 
and Development India Limited. Dhanbad, for the year 
1997-98. ' 

(ii) Annual Report of the Projects and Development India 
Limited. Dhanbad, for the rear 1997-98. aloapitb Audited 
Accounts and comments of'dIe Comptroller and Auditor 
GcaeraI thereon. 

(12) (i) A ~y of the Annual Report (Hindi and English versions) of the 
Institurc of Pesticide Formulation TedlnoiOlY. OurgaoD. for the 
year 1997-98. alonpilh Audited Accounts. 

(ii) Stalcment rqarding Review (Hindi and English versions) by the 
Government of the working of the Institute of Pesticide 
Formulation Technology. Oursaon. for the year 1997-98. 

( 13) A copy of the stalemcnt (Hindi and English versions) of action taken 



5 

are proposed to be taken on the International Labour Organisation 
Convention No. 177 and Recommendation No. 184 concerning Home 
Work adopted at the 83rd Session of the International Labour 
Conference (1996). 

(14) A copy of the Building and Other Construction Workers (Regulation 
of Employment and Conditions of Service) Central Rules. 1998 (Hindi 
and English versions) published in Notification No. G.S.R. 689(E) 
in Gazette of India dated the 19th November. 1998. Under sub-
section(3) of section 62 of the Building and other Construction 
Workers (Regulation of Employment and Conditions of Service) Act, 
1996. 

(15) A copy each of the following papers (Hindi and English versions) 
under sub-section (1) of section 619A of the Companies Act. 1956:-

(a) (i) Review by the Government of the working of the Steel 
Authority of India Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the Steel Authority of India Limited, New 
Delhi. for the year 1997-98. alongwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Government of the working of the Sponse 
Iron India Limited. Hyderabad. for the year 1997-98. 

(ii) Annual Report of tho Snonge Iron India Limited. Hyderabad, 
for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(c) (i) Review by the Government of the working of the. 
Metallurgic8l and Engineering Consultants (India) Limited. 
Ranchi. for the year 1997-98. 

(ii) Annual Report of the Metallurgical and Engineering 
Consultants (India) Limited. Ranchi. for the year 1997-98. 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(d) (i) Review by the Government of the working of the National 
Mineral Development ~orporation Limited. Hyderabad, fQl' 
the year 1997-98. 
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(ii) Annual Report of the National Mineral Development 
Corporation Limited, Hyderabad, for the year 1997-98, 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(16) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Institute of Rock Mechanics. for the year 1997-98. 
alonpitb Audited Accounts. 

(ii) A copy of the Review (Hindi and En,lish versions) by the 
Government of the workin, of the National Institute of Rock 
Mechanics. for the year 1997-98. 

(17) (i) A copy of the Annual Report (Hindi and En,llsh versions) of the 
MauJana Azad Education Foundation. New Delhi, for the year 
1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the Maulana Azad Education Foundation. New Delhi. for the 
year 1997-98. tolCther with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Maulana Azad Education 
Foundation, New Delhi, for the year 1997·98. 

(18) (i) A copy of the Annual Report (Hindi and Eqlish versions) of the 
Animal Welfare Board of India. Chennai, for the year 1997-98, 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and En,lish versions) by the 
Government of the workin, of the Animal Welfare Board of India. 
Chennai, for the year 1997-98. 

(19) A copy each of the foUowin, Nritifications (Hindi and En,tish 
versions) under sub-section (2) of section 23 of the Prevention of Food 
Adulteration Act. 1954:-

(i) The Prevention of Food Adulteration (8th Amendment) Rules, 
1998 published in Notification No. O.S.R. 171CE) in Gazette of 
India dated the 6th April. 1998 to,ether with a corripndum 
thereto published in Notification No. O.S.R. 477(E) dated the 
7th Augu51, 1998. 
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(ii) The Prevention of Food Adulteration (9th Amendment) Rules, 
1998 published in Notification No. G.S.R. 174(E) in Gazette of 
India dated the 6th April. 1998 together with a corrigendum 
thereto published in Notification Nos. G.S.R. 476(E) and G.S.R. 
646(E) dated the 7th August. 1998 and 28th October, 1998 
respectively. 

(iii) The Prevention of Food Adulteration (2nd Amendment) Rules, 
1998 published in Notification No. G.S.R. 178(E) in Gazette of 
India dated the 6th April, 1998 together with a corrigendum 
thereto published in Notification No. G.S.R. 479(E) dated the 
7th August, 1998. 

(20) (i) A copy of the Annual Report (Hindi and English versions) of the 
Population Research Centre. New Delhi, for the year 1997-98, 
alongwith Audited Accounts. 

(U) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Population Research Centre. 
New Delhi, for the year 1997-98. 

(21) (i) A copy of the Annual Report (Hindi and English venions) of the 
International Institute for Population Science, Mumbai, for the 
year 1997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the International Institute for 
Population Science, Mumbai, for the year 1997-98. 

(22) (i) A copy of the Annual Report (Hindi and English versions) of 
the New Delhi Tuberculosis Centre, New Delhi, for the year 
1996-97, along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the New Delhi Tuberculosis Centre, 
New Delhi, for the year 1996-97. 

(23) Statement (Hindi and English versions) showing reasons for delay in 
laying the papers mentioned at (22) above. 

(24) (i) A copy of the Annual Report (Hindi and English versions) 
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of the National Institute of Mental Heallh and Neuro 
Sciences. Banlalorc. for the year 1996-97. alongwith Audited 
Accounts. 

(ii) A copy of the Review (Hindi and Enllish versions) by the 
Government of the working of the National Institute of Mental 
Health and Neuro Sciences. Rangalore. for the year 1996-97. 

(25) Stalement (Hindi and Enslish versions) showing reasons for delay in 
laying the papers mentioned at (24) above. 

(26) A copy each ofthe followinl papers (Hindi and English versions) under 
sub-section (I) ofsection 619A of the Companies Act, 1956:-

(a> (i) Review by the Government or the working of the Hindustan 
Latex Umited. Thiruvananthapwam. for the year 1997-98. 

(ii) Annual Report of the Hindustion Latex Limited. 
Thiruvananthapuram, for the year 1997-98. alonlwith 
AudilCd Accounts and comments of the Comptroller and 
Auditor General Ihcreon. 

(b) (i) Review by the Government of the working of the Hospital 
Services Consultancy Corporation (I) Umited. New Delhi. 
for the year 1997-98. 

(ii) Annual Report of the Hospital Services Consultancy 
Corponbon (I) Umited. New Delhi. for the year 1997-98, 
aJonlwith Audited Accounts and comments of the 
CompIrOI1er and Auditor General thereon. 

(27) A copy of the Memorandum of Understanding (Hindi and En.lish 
VClSions) between the Hospital Services Consultancy Corporation 
(India) Limited and the Ministry of Health and Family Welfwe. for 
the year 1998-99. 

(28) (i) A copy of the Annual Report (Hindi and Enalish versions) of the 
Pasteur Institute of India. Coonoor. for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and En.Hsh versions) of 
the Pasteur Institute of India. Coonoor. for the year 1997-98. 
lOFther with Audit Repon thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
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Government of the working of the Pasteur Institute of India. 
Coonoor. for the year 1997-98. 

(29) (a) 0) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Chennai for the year 1997-98. 
alongwith Audited Accounts. 

(ii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering and Nutrition. 
Ahmedabad. for the year 1997-98. alongwith Audited 
Accounts. 

(iii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering and Nutrition. 
Gurdaspur. for the year 1997-98. alongwith Audited 
Accounts. 

(iv) A copy of the Annual Report (Hindi and English versions) 
of the National Council for Hotel Management. Catering 
Technology. New Delhi. for the year 1997-98. alongwith 
Audited Accounts. 

(v) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Hyderabad. for the year 1997-98. 
a10ngwith Audited Accounts. 

(vi) A copy of the Annual Repon (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Guwahati. for the year 1997-98. 
alongwith Audited Accounts. 

(vii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Jaipur. for the year 1997-98. 
alongwith Audited Accounts. 

(viii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Bhopal. for the year 1997-98. 
alongwith Audited Accounts. 

(ix) A copy of the Annual Report (Hindi and English versions) 
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of the Dr. Ambedkar Institute of Hotel Management. 
Catering and Nutrition. Chandigarh. for the year 1997-98. 
alongwith Audited Accounts. 

(x) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotcl Management. Catering Technology 
and Applied Nutrition. Luclcnow. for the year 1997-98. 
alongwith Audited Accounts. 

(li) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management, Caterins Technology 
and Applied Nutrition. Calcutta, for the year 1997-98. 
alongwith Audited Accounts. 

(xii) A copy oftbc Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Owalior. for the year 1997-98. 
alonswith Audited Accounts. 

(xiii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Managcmcnt. Catering Technology 
and Applied Nutrition. Bangalore. for the year 1997-98. 
alongwith Audited Accounts. 

(xiv) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Catering and Nutrition. 
New Delhi. for the year 1997-98. alonswith Audited 
Accounll. 

(xv) A copy of the Annual Report (Hindi and EnSlilh versions) 
of the Institute of Hotel Management. Catering Technology 
and Applied Nutrition. Mumbai. for the year 1997-98. 
alongwith Audited Accounts . 

. (xvi) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel Management. Caterina Technology 
and Applied Nutrition. Ooa. for the year 1997-98. alongwith 
Audited Accounts. 

(xvii) A copy of the Annual Report (Hindi and English versions) 
of the Institute of Hotel M~agemenl. Catering and Applied 
Nutrition. Patn&, for the year 1997-98. alongwith Audited 
Accounts. 
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(30) A copy of &he Review (Hindi and English versions) by the Government 
of the working of the Institutes of Hotel Management. Catering 
Technology and Applied Nutritions at Mumbai. Chennai. Goa. 
Calcutta. Guwahati. Bangalore. Lucknow. Hyderabad. Ahmedabad. 
Jaipur. Bhopal. Gwalior. Chandigarh. Gurdaspur and National Council 
for Hotel Management at Patna and Delhi for the year 1997-98. 

(31) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Cooperative Housing Federation of India. New Delhi 
for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the National Cooperative Housing Federation of India. New Delhi. 
for the year 1997-98. together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Cooperative Housing 
Federation of India. New Delhi. for the year 1997-98. 

(32) (i) A copy of the Annual Report (Hindi and English versions) of the 
Building Materials and Technology Promotion Council. New 
Delhi. for the year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Building Materials and 
Technology Promotion Council. New Delhi. for the year 1997-
98. 

(33) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Government Employees Welfare Housing. Organisation. 
New Delhi. for the year 1997-98. alongwith Audited Accounts. 

(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Central Government Employees 
Welfare Housing Organisation. Ne¥' Delhi. for the year 1997-98. 

(34) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 1956:-
(i) Review by the Government of the working of the Hindustan Prefab 

Limited. New Delhi. for the year 1997-98. 
(ii) Annual Report of the Hindustan Prefab Limited. New Delhi. for 

the year 1997-98. alongwith Audited Accounts and comments of 
the Comptroller and Auditor General thereon. 
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(3S) A copy each of the following papers (Hindi and English versions) 
under sub- section (I) of section 619A ofthe Companies Act. 19S6:-
(a) (i) Review by the Government of the working ofthe Indian Oil 

Corporation Limited. Mumbai. for the year 1997-98. 
(ii) Annual Repon of the Indian Oil Corporation Limited, 

Mumbai. for the year 1997-98. a10ngwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Government of the working of the Bongaigaon 
Refinery and Petrochemicals Limited. Bongaigaon, for the 
year 1997·98. 

(ii) Annual Report of the Bongaigaon Refinery and 
Petrochemicals Limited. Bongaigaon. for the year 1997-98. 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(c) (i) Review by the Government of the working of the Lubrizol 
India L:mited. Mumbai. for the year 1997-98. 

(il) Annual Repon of the Lubrizollndia Limited, Mumbai, for 
the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(d) (i) Review by the Government of the working of the Engineers 
India Limited. New Delhi. for the year 1997-98. 

(ii) Annual Repon of the Engineers India Limited. New Delhi, 
for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(e) (i) Review by the Government of the working of the Gas 
Authority of India Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Repon of the Gas Authority of India Limited. 
New Delhi. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(f) (i) Review by the Government of the working of the IBP 
Company Limited, CalC1iua,·for the year 1997-98. 
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(ii) Annual Repon of the IBP Company Limited. Calcutta. for 
the year 1997-98. alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(g) (i) Review by the Government of the working of the Sieceo 
Lawrie Limited. Calcutta. for the year 1997-98. 

(ii) Annual Repon of the Siecco Lawrie Limited. Calcutta, for 
the year 1997-98. alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(h) (i) Review by the Government of the working of tOe Madras 
Refineries Limited. Chennai for the year 1997-98. 

(ii) Annual Repon of the Madras Refineries Limited. Chennai 
for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(i) (i) Review by the Government of the working of the Hindustan 
Petroleum Corporation Limited. Mumbai. for the year 
1997-98. 

(ii) Annual Repon of the Hindustan Petroleum Corporation 
Limited. Mumbai. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(j) (i) Review by the Government of the working of the Cochin 
Refineries Limited. for the year 1997-98. 

(ii) Annual Repon of the Cochin Refineries Limited. for the year 
1997-98. a10ngwith Audited Accounts and comments of 
the Comptroller and Auditor General thereon. 

(k) (i) Review by the Government of the working of the Bharat 
Petroleum Corporation Limited. Mumbai. for the year 
1997-98. 

(ii) Annual Report of the Bharat Petroleum Corporation Limited. 
Mumbai. for the year 1997-98. alongwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(I) (i) Review by the Government of the working of the Oil and 
Natural Gas Corporation Limited. New Delhi. for the year 
1997-98. 
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(ii) Annual Report of the Oil and Natural Gas Corporation 
Limited. New Delhi for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(m) (i) Review by the Government of the working of the Oil India 
Limited. Dibrugarh. for the year 1997-98. 

(ii) Annual Report of the Oil India Limited, Dibrugarh. for the 
year 1997-98. alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. 

(36) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 
1956:-

(i) Review by the Government .of the working of the Indian 
Petrochemicals Corporation Limited. Vadodara, for the year 
1997-98. 

(ii) Annual Report of the Indian Petrochemicals Corporation Limited. 
Vadodara for the year 1997-98. alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

/Repolt f1I die Public ACCOUDII Comll'iaPe 

Shri Manoranjan Bhakta presented the Third Report (Hindi and English 
versions) of the Public Accounts Committee on Union Government 
Appropriation Accounts-Railways (1996-97). 

6. sw--m.dIe Public AcaadI 0 ........ 
Shri Manoranjan Bhakta laid on the Table (Hindi and English versions) of 

the Swements showing action taken by Government on the recommendations 
contained in Chapter-I and final replies in respect of Chapter-V of the following 
Reports: 

(J) 55th Report (Tenth Lok Sabha) on Trade Development Authority. 

(2) 70th Repon (Tenth Lolc Sabha) on Auessment of Small Scale 
Industrial Undertakings. 
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(3) 76th Report (Tenth Lok Sabha) on Doordarshan's Commercial 
Services. 

(4) 90th Report (Tenth Lok Sabha) on Assessment of Lottery Business. 

(5) 93rd Report (Tenth Lok Sabha) on Collection and recovery of Tax 
and arrears of demands. 

(6) I 14th Report (Tenth Lok Sabha) on Customs Receipts-Loss of 
revenue due to non-availability of a provision in the act. 

(7) 1l6th Report (Tenth Lok Sabha) on Union Excise Duties System 
defects in working of Chief Accounting Offices. 

(8) l18th Report (Tenth Lok Sabha) on Tube making plant at Jabalpur. 

(9) 3rd Report (Eleventh Lok Sabha) on National Cancer Control 
Programme. 

(10) 10th Report (Eleventh Lok Sabha) on Injudicious leasing of aircraft. 

7. Report of the Committee of Privileges 

Shri P. Shiv Shankar presented the First Report (Hindi and English 
versions) of the Committee of Privileges. 

8. Report of Committee OD Absence of Members from the Sittings of the 
House 

Shri T. Govindan presented the First Report (Hindi and English 
versions) of the Committee on Absence of Members from the Sittings of 
the House. 

9. Report of the Committee OD Petitions 

Shri Ajoy Mukhopadhyay presented the First Report (Hindi and English 
versions) of the Committee on Petitions (Twelfth Lok Sabha). 

10. Minutes of the Committee OD Petitions 

Shri Ajoy Mukhopadhyay laid on the Table of the House the Minutes 
(Hindi and English versions) of the Seventh to Seventeenth Sittings of the 
Committee on Petitions of Eleventh Lok Sabba. 
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~I. Report 01 tbe Staadinl Committee on Seieace and TecbDoloay. 
EDviroRlDeDt aad Forests 

Captain Jai Narayan Prasad Nishad laid on the Table a copy (Hindi and 
English versions) of the Sixtieth. Sixty-first and Sixty-second Reports of 
the Standing Committee on Science and Technology. Environment and 
Forests on the Action taken by the Departments of Bio-technology. 
Scientific· & Industrial Research and ElectroRlcs on Committee's Fifty-
fourth. Fifty-sixth and Fifty-eighth report on Demands for Grants (1998-
99) of the Departments of Bio-technology. Scientific & Industrial Research 
and Electronics respectively. 

J 2. CaDi,.. Atteation 
/ Shri Rajesh Pilot called the allentior. of the Minister of Home Affairs 

to the deteriorating condition of internal security in the country especially 
the recent killings in North East and Jammu and Kashmir arid the steps 
taken by the Government in regard thereto. 

The Minister of Home Affairs made a statement in regard thereto. 

13. Statal ..... by MiDiIta' 
*( 1) The Minister of Home Affairs made a statement regarding bomb 
/ blasts in Assam. 

··(2) The Minister of External Affairs laid on the Table a copy of the 
Indo-Russian Press Statement (Hindi and English versions) issued 
on &be official visit to India by the Chairman of the Government of 
the Russian Federation. 

1.57 p.m. 

14. M ..... froID a.uya Sabba 
Secretary-General Reported the following messages from Rajya Sabha:-
(1) 1baI at ill sitting held on the 21st December. 1998. Rajya labba 

passed the Marriage Laws (Amendment) Bill. 1998. 
(2) That at its sitting held on the 21st December. 1998. Rajya Sabha 

Passed the Indian Majority (Amendmept) Bill, 1998. 

• AI 1.35 p.m . 
•• At 2.26 p.m. 
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(3) That at its sitting held on the 21st December. 1998. Rajya Sabha 
Passed the Administrators-General (Amendment) Bill. 1998. 

(4) That at its sitting held on the 21st December. 1998. Rajya Sabha 
passed the Merchant Shipping (Second Amendment) Bill. 1998. 

(5) That at its sitting held on the 21st December. 1998. Rajya Sabha 
agreed without any amendment to the Leaders and Chief Whips of 
Recognised Parties and Groups in Parliament (Facilities)BiII. 1998. 
passed by Lok Sabha on the 18th December. 1998. 

(6) That Rajya Sabha has no recommendation to make to Lok Sabha in 
resard to the High Coun and Supreme Coun Judges (Salaries and 
Conditions of Service) Bill. 1998. passed by Lok SabbJ on the 17th 
December. 1998. 

Bills as passed by the Rajya Sabha-Laid on tlte Table 
(1) The Martiale Laws (Amcndme.t) BiU. 1998. 
(2) The Indian Majority (Amendment) Bill. 1998. 

(3) The Administrators-General (Amendment) Bill. 1998. 
(4) The Merchant Shipping (Second Amendment) Bill, 1998. 

15. Government BiDs-introduced 
A I) The Election Laws (Amendment) Bill. 1998 
,Ai) The Companies (Amendment) Bill, 1998. 

The motion for leave to introduce the Bill moved by Dr. M. Thambi Durai 
was opposed. 

The motion was adopted and the Bill was introduced. 

16. Statement Reprdiac OrdiDaDce-Laid on the 'DIble 
An explanatory statement (Hindi and English versions) showins reasons 

for immediale legislation by the Companies (Amendment) Ordinance. 1998, 
was laid on the Table. 
17. Government BW .. lntroduced 
/'(1) The Uttar Pradesh Re~rgan;sation Bill. /998. 

The motion for leave to introduce the Bill moved by Shri L. K. Advani was 
opposed. 
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'I1Ie aaacioa was Idopted and the Bill was introduced. 
Ii. copy eICh of Ibe foliowiD, pIpCI"I (Hindi and Baalish versions) was also 

011 the 1W»Ie:-

(i) l.ilt of ...,..aiaas as accepccd by the Unu Pradesh Lqislative 
AlIe.abIy on the Uuar Pradesh ReorpniJation Bill. 1998; aad 

(Ii) Lilt of ...... ons 8S IICCepeed by the Uuar Pradesh LqisIaIive 
ec-cil 011 abe U ..... Pmdesb ReorpniJatiOll Bill. 1998. 

(2) De ""."" PradnII ReoIflCll'iltlli"" Bill, 1998. 
A CGpJ of tbe ,... (HiDcIi and Bnltish versions) containin.Jist of 

..... I&ioas _1CCepfed by the Madhya Pradesh J..eaislative Assembly) on die 

.....,. PndeIb RearpaiAIion Bill. 1998 was also laid on the 'IWJIe. 

(I) Sbri Suresb Chandel raised a matter reprdin. need to provide 
fiDucial auistMc:e to Stale Govemment of Himachal Pradesh for 
CODIIructioa of five overbridps on lakes between Bhatradam aad 
Aubar aDd Mada to MandwL 

(2) Dr. Vallabbbbai lCathiria railed a matter reprdin. need to set up a 
Boada of Gajlrat HiJb Court at RajkoL 

(3) Sbri Japlvir Siqh Drona raised a matter re.arding need to pro-
vide ~ore air facilities at Kanpur Airport. Uttar Pradesh. 

(4) Sbri Satyapal Jain raised a matter re.arding need to take steps 10 

IOIve the power problem of Chandi.uh. 
(5) SIari Madhab RajbaDashi raised a matter re.ardin. need to com-

milsioa tbeAUlndia Radio Station at Tezpur in Assam. 
(6) Sbri S. NaY Kamer raised a matter reprdiq need for early com-

plc&ion of eJec:trifaca&ioD work of the Sboranur-Kochi railway liDe 
ill K.eralL 

(7) Sbri Pnldeep Yadav raised a mauer reprdin. aeed (or implemen-
1liiian of recOlDlllClldation o( Backward Clasa Commission for in-
clasia of certain cutes in backward class list. 

(8) Shri Sushil Kumar Sin.h raised a matter re,ardin. need for COlll-
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plelion of Nabinagar Super Thermal power project ill AuraDpW. 
Bihar during Ninth Five Year Plan. 

(9) Dr. (Smt) C. Suguna Kumari raised a matter reprdiD, aeed for 
construction of a fly-over bridge on railway level crouiq betweea 
Peddapali and Manthani, Andbra Pradesh. 

(10) Shri K. Pary Mohan raised a matter reprd.inJ need to restore the 
passenger facilities at Mettur Railway Statioa. 

(11) Prof. Saifuddin Soz raised a matter relardin, need to sactioa 
necessary funds for translation of the Constitution of India iato 
Kashmiri language. 

(12) Shri Prithviraj D. Chavan raised a matter re,ardiD, need to pr0-
vide better facilities at Pune Railway Zone. 

19. Goftl1lllleat BOla ...... 

/(i) Tltt! Customs (AmelltllMnt) Bill. 1998. 
The motion for consideration of the BiU wu moved by shri YasbwaDt Siaba. 
Shri Motilal 'lora took part in the debate. 

Shri Yashwant Sinha replied to the debate. 

The motion for consideration was adopted and clause-by-clause 
consideration of the Bill wu taken up. 

Clause 2 wu adopted. 

Clause I, the Enactin, Formula and the Lona nde were alto adopted. 
The motion that the Bill be paaed wu mowd by Sbri Yuhwat SiDba. 

The motion was adopted and the BiU was passed. 

Z) ~ Tht! Incotnt!-tiU (Second Ament.llMIII) BiU, 1998. 
The motion for considcnltion of the BiU was moved by Sbri Yllbwant Sinha. 
The following Members took part in the debate:-

(1) Sbri Madhav Rao Patil 
(2) Shri Sansuma KhUDagur Bwiswmuthiary 

(3) Shri B.M Mensinkai 

Shri Yashwant Sinha replied to the debate. 
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The motion for consideration was adopted and clause-by-clause 
coasideration of the Bill was taken up. 

Clauses 2 to 8 were adopted. 

Clause 1, the Enacting Formula and the I..oaa Tide were allG 1ICIqiIed . 
.., JDOIioa tIat the BiD be .-.. .. moWId by Shri Y .... _ Siaba. 

'DIe ..... _1dapIcd iad die Bill ... s--L 
".DIIII ' ......... 113 

Sbri ....... Pal aised • disculsion on the stldernent made by the Prime 
Minister on the 151h December. ]991 on bilateral talks with United States. 

(Discussion was held over and resumed vide para 22 below) 

~ SCatatory Resoluticm-Adopted 
Shri L.K. Advani moved the following resolution:-
'"1bat this House approves the draft Ministers' (Allowances, Medical 

Treatment and other Privileges) Amendment Rules. 1998 framed 
under section 8 aod sub-secaion (I) of section II or the SaWies and 
Allowances of Ministers Act, 1952 (58 of ]952) and laid on the 1labIe 
of the House on the 15th December, ] 998.· 

The following Members took part in the debale:-

(I) Sbri Mohan Sinsh 

(2) Sbri P. Shiv Shankar 

The Resolution was adopted. y- oi.e. 111011 ....... Rule 193 
Tame taken: 2 Hn. 21 mlS. 
The diJcussion on the item or business at para 20 above was resumed. 
The fOUowinI Members root part in the deberes:-

(1) Sbri Vaiko 

(2) 8bri I. K. Gujral 

(3) Sbri E. Ahamed 
(4) Sbri Shivraj V. Patil 

(5) Sbri Cbinaappa GopaI 



(6) Shri V. V. Raghavan 
(7) Shri Krishna Bose 
(8) Shri Hannan Mollah 
(9) Shri P. A. Sansma 

(10) Shri Pramothes Mukherjee 
(11) Shri R. S. Quai 
(12) Prof. Saifuddin Soi 
(13) Shri KJIualteI. Swai • 
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• discussion was not concluded. 

~O'ftl1Ultalt ~ 
The Delhi Development Authority (Validation 0/ Disciplinary Powers) Bill. 

/998. ar passed by Raj)'Q Sabha 
The motion for cODSiderali~ moved by Shri Ram lethmalani was adopted 

and Cause by Causc consideration of the Bill was taken up. 
Clauses 2 and 3 were adopted. 
Clause 1. the EnlCling Formula and the Long Title were also adopted. 
The motion that the Bill be passed was moved by Shri Ram lethmalani. 
The motion was adopted and the Bill was passed. 

***24. Statutory Resolatioa-Nepdved 
Slui Ram Narain Meena moved the following resolution:-

"That this House Disapproves of the Companies (Amendment) 
Ordinance. 1998 (No. 19 of 1998) Promulgaled by the Pft:sident on 31 
October, 1998". 

After discussion as indicated in para 2S below, the Resolution was negatived . 
• ~. Goftl'lUDellt BBl-Vacier eo.Jdendoa 

'17Ie COIIt[JtI1Iies (AlMIIdIrtent) BilL 1998. 
'Ibe motion for consideration of the Bill was moved by Dr. M. ThImbi 

Durai • 

•• ·DiKr rt ......... 
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The followial members toot.,miD the CCIIIIbiaectdebale ma the ReIoIUIiaD 
(viM para 24 abcwe ad motion fOl' coasideration of tile 8iD):-

(I) Shri Rupcband PII 
(2) Sbri PramodIes Mukherjee 

(3) Shri Mukul Wanilt 
Dr. M. Thambi Dani replied to the de.,.. 
Shri Ram NAn Meena also spoke (by way of reply to his Stautory 

Resolution) 
The molion for consideration was adopted and cl .... -by-cl .... 

consideration of the Bill was taken up. 
The discussion WIS not concluded and tIw H __ MIl tIdjollrMII Jitw w41111 

of qllOf'IIIft. 

8.46 p.m. 
(Lolc StJbIta IIIljtlllm«l till I J .OOA.M. orr ~ ,. 23td ~ 1998>. 

S.OOPALAN. 
S«~ 



LOKSABHA 

BULLETIN-PART I 

(Brief Record of Proceedings) 

Wednesday, December 23, 1998/Pausa 2, 1920 (Saka) 

No. 64 

11.00 a.m. 

1. QuestioDs 

Due to interruptions in the House, Questions could not be called for oral 
answer. Starred Question Nos. 341-360. put down in the Order Paper for the 
day were, therefore, treated as Unstamd and their replies together with replies 
to the Unstarred Question Nos. 3863-4092, would be printed in the Official 
Report for the day. 

(Due to interruptions in the House, Lok Sabha adjourned at 11.11 a.m. and 
re-assembled at 12.19 p.m.) 

(Due to continued interruptions in the House, Lok Sabha adjourned at 
12.23 p.m. and re-assembled at 2.01 p.m.) 

2. Papen laid on the Table 

The following papers were laid on the Table:-

(1) A copy of the Aircraft (lst Amendment) Rules, 1998 (Hindi and 
English versions) published in Notification No. G.S.R. 182 in 
Gazette of India dated the 12th September. 1998. under section 
12A of the Aircraft Act, 1934, together with an explaDatory note. 

(2) (i) A copy of the Annual Report (Hindi and English versions) oftbe 
Centte for the Development of Glass Industry. F'uozabad, for the 
year 1997-98. alongwitb Audited Accounts. 
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(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Centre for the Development of 
Glass Industry, Firozabad, for the year 1997-98. 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 
Khadi and Village Industries Commission, Mumbai, for the year 
1997-98, under sub-section (3) of section 23 of the Khadi and 
Village Industries Commission Act, 1956. 

(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Khadi and Village Industries 
Commission, Mumbai, for the year 1997-98. 

(4) (i) A copy of the Annual Accounts (Hindi and English versions) of 
the Khadi and Village Industries Commission, Mumbai, for the 
year 1997-98 together with Audit Report thereon, under sub-
section (4) of section 24, of the Khadi and Village Industries 
Commission Act, 1956. 

(ii) SlaIcment regarding Review (Hindi and English versions) by the 
Government on the Audited Accounts of the Khadi and Village 
Industries Commission for the year 1997-98. 

(5) A copy each of the followin, papers (Hindi and EnJlish versions) under 
sub-section (1) of section 619A of the Companies Act, 1956:-

<a> (i) Review by the Government of the workin, of the Export 
Credit Guarantee Corporation of India Limited, Mumbai, 
for the year 1997-98. 

(ii) Annual Repon of the Export Credit Guarantee Corporation 
of India Limited, Mumbai. for the year 1997-98, aloDgwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(b) (i) Review by the Government of the working of the India Trade 
Promotion Organisation, New Delhi, for the year 1997-98. 

(ii) Annual Report of the India Trade Promotion Organisation, 
New Delhi, for the year 1997-98, alonpith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 
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(6) (i) A copy ofthe Annual Report (Hindi and English versions) of me 
Indian Institute of Packaging, Mumbai, for the year 1997-98, 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian InstiCute of Packaging. 
Mumbai, for the year 1997-.98. 

(7) A copy each of the following papers (Hindi and English versions) under 
sub-section (I) of section 619A of the Companies Act, 1956:-

(a) (i) Review by the Government of the working of the National 
Buildings Construction Corporation Limited. New Delhi. for the 
year 1997-98. 

(ii) Annual Report of the National Buildings Construction 
Corporation Limited. New Delhi for the year 1997-98, alongwith 
Audited Accounts and comments of the Comptroller and Auditor 
General thereon. 

(b) (I) Review by the Government of the working of the Housing and 
Urban Development Corporation Limited, New Delhi, for the 
year 1997-98. 

(ii) Annual Report of the Housing and Urban Development 
Corporation Limited. New Delhi. for the year 1997-98. a10ngwith 
Audited Accounts and comments of the Comptroller and Auditor 
General thereon. 

(8) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Council for Promotion of Urdu Language, New Delhi. 
for the year 1996-97. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working ofthe National Council for Promotion 
of Urdu Language. New Delhi. for the year 1996-97. 

(9) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (8). 

(10) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Council for Promotion of Urdu Language, New Delhi, 
for the year J997-98. 
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(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Council for Promotion 
of Urdu Language, New Delhi, for the year 1997-98. 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the 
Regional Engineering College, TJrUChirappaJli. for the year 1997-
98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and Bnglish veRions) by the 
Government of the working of the Regional Engineering College, 
TllUChirappalli, for the year 1997-98. 

(12) (i) A copy of the Annual Report (Hindi and English versions) of the 
National a.>uncil of Educational Research and Training. New 
Delhi, for the year 1997-98. 

(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working ofthc National Council of Educational 
Research and Training, New Delhi, for the year 1997-98. 

(13) A copy of the following papeR (Hindi and English veRions) under 
sub-sec:tion (1) of section 619A of the Companies Act, 1956:-

, .. f'~ . 

(i) Review by the Government of the working of the Rural 
Ele«:1rification Corporation Limited. New Delhi, for the year 
1997-98. 

(ii) Annual Report of the Rural Electrification Corporation Umited, 
New Delhi. for the year 1997-98, alongwith Audited Accounts 
and comments of the Compcrollcr and Auditor General thereon. 

(14) A copy each of the following papers (Hindi and English veRions) 
UDder sub-section (I) of section 619A of the Companies Act, 
1956:-

(a) (i) Review by the Government of the working ofthc Rail India 
Technical and Economic: Service Limited, New Delhi, for 
the year 1997-98. 

(ii) Annual Report of the Rail India Tecbnical and Economic: 
'Service Limited, New Delhi, for the year 1997-98 .. alonpith 
Audited Accounts and ~ments of the Comptroller and 
Auditor General thereon. 
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(b) (i) Review by the Government of the working of the Ircon 
International Limited. New Delhi. for the year 1997-98. 

(ii) Annual Report of the Ircon International Limited. New Delhi. 
. for the year 1997-98. along with Audited Accounts and 

comments of the ComptroJler and Auditor,Generai thereon. 

(c) (i) Re~iew by the Government of the working of the Container 
Corporation of India Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the Container Corporation of India Limited. 
New Delhi. for the year 1997-98. a10ngwith Audited Accounts . 
and comments of the Comptroller and Auditor General 
thereon. 

(d) (i) ~eview by the Government of the working of the Indian 
Railway Finance Corporation Limited. New Delhi. for the 
year 1997-98. 

(ii) Annual Report of the Indian Railway Finance Corporation 
Limited. New Delhi. for the year 1997-98. a10ngwith Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(15) A copy each of the following papers (Hindi and English versions) 
under sub-section (l) of section 619A of the Companies Act. 
1956:-

(i) Review by the Government of tile working of tile Hindustan Steel 
Works Construction Limited. Calcutta. for the year 1997-98. 

(ii) Annual Report of the Hindustan Steel Works Construction 
Limited. Calcutta. for the year 1997-98. alongwith Audited 
Accounts and comments of the Comptroller and Auditor General 
thereon. 

(16) A copy of the Notification No. S.O, 1076(E) (Hindi and English 
versions) published in Gazette of India dated the 15th December. 
1998 directing that the commodities mentioned therein shall be 
packed in jute packaging material. for supply or distribution. in 
such minimum percentage as specified therein with effect from the 
15th December. 1998 issued under sub-section( 1) of section 3 of 
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the Jute Packaging Materials (Compulsory Use in Packing 
Commodities Act, J 987). 

(17) A copy each of the following papers (Hindi and English versions) 
under sub-section( J ) of section 619A of the Companies Act, J 956:-

(i) A Review by the Government of the working of the Cotton 
Corporation of India Limited. Mumbai. for the year 1997-98. 

(ii) Annual Report of the Cotton Corporation of India Limited. 
Mumbai, for the year 1997-98 alongwith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(18) (i) A copy of the Annual Report (Hindi and English versions) of the 
Apparel Export Promotion Council, New Delhi. for the year 1997-
98. alongw.ith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Apparel Export Promotion 
Council. New Delhi. for the year 1997-98. 

(19) (i) A copy of the Annual Report (Hindi and English versions) of the 
Central Wool Development BbiIrd. Jodhpur. for the year 1997-98. 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Central Wool Development 
Board. Jodhpur. for the year 1997-98. 

(20) A copy each of the following Notifications (Hindi and English 
versions) under section 1 59 of the Customs Act, 1962. 

(i) G.S.R. 384(E) - published in Gazene of India dated the 10th 
July, 1998 together with an explanatory memorandum seeking to 
amend the notification No. 23J98-Cus., dated the 2nd June, 1998. 

(ii) G.S.R. 39O(E) - published in Gazc:ue of India dated the 16th 
July, 1998 making certain amendments in the notification No. 231 
98-Customs dated the 2nd June, 1998. 

(iii) G.S.R. 419(E) - published in Gazette of India dated the lst 
August, 1998 together with an explanatory memorandum 
con!:Uning effective I1Ites of special additional duty on various 
goods mentioned I:herein. 

(iv) G.S.R. 420(E) - published in Gazette of India dated the I It 
August, 1998 to,ether with an explanatory memorandum seeking 
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to exempt motor spirit commonly known as petrol when imported 
into India from so much of the additional duty leviable thereon. 

(v) G.S.R. 421(E) - published in Gazette of India dated the 1st 
August. 1998 together with an explanatory memorandum seeking 
to rescind certain notifications mentioned thereiD. 

(vi) G.S.R. S66(E) - published in Gazette of India dated the 8th 
September, 1998 together with an explanatory memorandum 
regarding exemption to kerosene imported by a manufacturer of 
linear alkly benzene for the purpose of extracting N-Paraffin from 
such Kerosene from the whole of the duty of Customs leviable 
tJlereon subject to certain conditions. 

(vii) G.S.R. S67(E) - published in Gazette of India dated the 8th 
September, 1998 together with an explanatory memorandum 
making certain amendments in the notification No. 23198-Cus., 
dated the 2nd June, 1998. 

(viii) G.S.R. S92(E) - published in Gazette of India dated the 25th 
September, 1998 together with a.n explanatory memorandum 
making certain amendments in the notification No. 23198.:cus., 
dated the 2nd June, 1998. 

(ix) G.S.R. 604(E) - published in Gazette of India dated the 8th 
October, 1998 together with an explanatory memorandum seeking 
to impose provisional antidumping duties on Calcium Carbide 
originating in or exported from China and Romania. 

(x) G.S.R. 607(E) - published in Gazette of India dated the 9th 
October. 1998 together with an explanatory memorandwn making 
certain amendments in the notification No. 23/98-Cus., dated 
the 2nd June. 1998. 

(xi) G.S.R. 608(E) - published in Gazette of India dated the 9th 
October, 1998 together with an explanatory memorandum seekins 
to impose safeguard duties on all imports of Carbon Black at the 
rate of 10% upto 28th February. 1999. 

(xii) G.S.R. 62S(E) - published in Gazette of India dated the 16th 
October, 1998 together with an explanatory memorandum making 
certain amendments in the notification No. 23198-Cus., dated 
the 2nd June, 1998. 
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(xiii) G.S.R. 6S2(B) - published. in Gazette of India dated the 2nd 
November, 1998 together with an explanatory memorandum 
seeking to exempt che whole of the basic custom duty leviable on 
pulses. 

(xiv) G.S.R. 6S9(E) - published in Gazette of India dated the 6th 
November, 1998 together with an explanatory memorandum 
making certain amendments in the notification No. 23198-Cus., 
dated the 2nd June, 1998. 

(xv) G.S.R. 661(E) - published in Gazette of India dated the 9th 
November, 1998 together with an explanatory memorandum 
making certain amendments in the notification No. 23198-Cus., 
dated the 2nd lune, 1998. 

(xvi) G.S.R. 363(E) - published in Gazette of India dated ~ 29th 
JUDe, 1998 together with an explanatory memorandum making 
certain amendments in the notification No. 23J98-Cus., dated 
the 2nd June, 1998; 

(xvii) G.S.R. 364(E) - published in Gazette of India dated the 29th 
June, 1998 together with an explanatory memorandum making 
certain amendments in the notification No. 12J97-Cus., dated 
the 1 st March, 1997. 

(xviii) G.S.R. 36S(E) - published in Gazette of India dated the 29th 
June, 1998 together with an explanatory memorandum making 
certain amendments in the notification No. 34198-Cus., dated 
the 13th June, 1998. 

(xix) G.S.R. 343(E) - publisbed in Gazette of India dated the 13th 
June, 1998 together with an explanatory memorandum seekins 
to supersede notification No. 29198-Cus., dated the 2nd June, 
1998 so u to exempt special additional customs duty on goods 
imported under specified export promotion schemes. 

(xx) G.S.R. 344(E) - published in Gazette of India dated the 13th 
June, 1998 together with an explanatory memorandum seekins 
to reduce the lena effective rate of special additional custom 
duty from 8% ad valorem to 4CJ1 ad valoma. 
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(21) A copy each of the following Notifications (Hindi and English 
versions) under sub-section (2) of section 38 of the Central Excise 
Act. 1944:....,.... 

(i) G.S.R. 35S(E) - published in Gazette of India dated the 24th 
June. 1998 together with an explanatory memorandum making 
certain amendments in the notification No. OS/'i8-CE .• dated the 
2nd June. 1998. 

(ii) G.S.R. 422(E) - published in Gazette of India dated the 1st 
August, 1998 together with an explanatory memorandum making 
certain amendments in the notification No. 0S/98-CE .• dated the 
2nd June. 1998. 

(iii) G.S.R. 423(E) - published in Gazette of India dated the 1st 
August, 1998 together with an explanatory memorandum seelcing 
to rescind certain notifications mentioned therein. 

(iv) G.S.R. 424(8) - published in Gazette of India dated the 1st 
August, 1998 tosether with an explanatory memorandum scclcing 
to define newsprint for the purposes of classification under chapter 
48 of the schedule to the Central Excise Tariff Act. 1 J8S. 

(v) G.S.R. 664 (E)-published in Gazetle of India dated the 10th 
November. 1998 together with an explanatory memorandum 
making certain amendments in the notification No. 05198 - CE .• 
dated the 2nd June. 1998. 

(vi) G.S.R. 555 (E)-published in Gazette of India dated the 3rd 
September. 1998 together with an explanatory memorandum 
making certain amendments in the notification No. 9/96 - CE .• 
dated the 23rd July. 1998. . 

(vii) G.S.R. 493 (E)-published in Gazette of India dated the 12th 
August. 1998 tosether with an explanatory memorandum 
regarding exemption to all goods produced or manufactured in a 
100% Export Oriented Unit or a free trade Zone or a Elcctronic 
Hardware Tcchnology Park or a Software 1echnology Park unit 
and allowed to be sold in domestic tariff area from so much of 
duty of excise leviable thereon. 

(viii). G.S.R. S68 (E)-published in Gazette of India dated the 8th 
September. 1998 together with an explanatory memorandum 
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making certain amendments in the notification No. 05198 - CE., 
dated the 2nd June. 1998. 

(ix) G.s.R. 587 (E)-published in Gazette of India dated the 21st 
September. 1998 together with an explanasory memorandum 
making certain amendments in the notifICation No. 0Sl98 - CE., 
dated the 2nd June. 1998. 

(22) A copy each of the following Notifications (Hindi and English 
versioft\lunder sub-section (7) of Section 9A of the Customs Tariff 
Act. 1975:-

(i) G.S.R. 359 (E) published in Gazette of India dated the 26th 
June, 1998 together with an explanatory memorandum seeking 
to impose anti~umping duties on Isobutyl Benzene imported 
into India from Peoples Republic of China at the rate of 
Rs. 12,465 per metric tonne. 

(il) G.S.R. 360 (E) published in Gazette of India dated the 26th 
June. 1998 to,ether with an explanatory memorandum seeking 
to rescind Notification No. 134195-Cus. dated the 31st August, 
1998. 

(iii) G.S.R. 371 (E) published in Gazette of India dated the 30th 
June. 1998 together with an explanatory memorandum seeking 
to impose provisional anti-dumping duties on Polystyrene 
imported from Malaysia. Republic: of Korea. Taiwan and Japan. 

(iv) G.S.R. 408 (E) published in Gazette of India dated the 24th 
July. 1998 togedlcr with an explanatory memorandum seeking to 
impose final anti~umping duties on Vitamin C imported into 
India. and originating in or exported from Japan and China at 
specified nIcs recommended by the designated Authority. 

(v) G.S.R. 644 (E) published in Gazelle of India dated the 27th 
October. 1998 together with an explanatory memorandum seeking 
to impose anti-dumpinl duty on metallurgical coke originatin, 
in or exported from China P.R. and imported into India. 

(vi) G.S.R. 645 (E) published in Gazette of India dated the 27th 
October, 1998 together with an explanatory memorandum seeking 
to rescind Notification No. 22198-Cus., dated the 6th May. 1998. 
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(23) A copy of the Notification No. G.S.R. 624(E) (Hindi and English 
versions) published in Gazette of India dated the 16th October. 
1998 regarding exemption from the whole of service tax the taxable 
service. other than certain se~viccs mentioned therein provided by 
a practising chartered accountant. practising company secretary or 
a practising cost accountant to a client in his professional capacity. 
issued under section 93 of the Finance Act. 1994. 

(24) A copy of the Regional Rural Banks (Appointment and Promotion 
of Officers and Other Employees) Rules. 1998 (Hindi and English 
versions) published in Notification No. S.O. 642(E) in Gazette of 
India dated the 29th July. 1998. under sub-section (3) of section 29 
of the R.egional Rural Banks Act. 1976. together with a corrigendum 
thereto published in Notification No. S.O. 1073(E) dated the 15th 
December. 1998. 

(25) A copy of the Life Insurance Corporation (Amendment) 
Regulations. 1998 (Hindi and English versions) published in 
Notification No. F. No.8 I (I )/INS-1I/97 in Gazette of India dated 
the 9th May. 1998. under sub-section (3) of section 49 of the Life 
Insurance Corporation Act. 1956. together with a corrigendum 
thereto published in Notification No. F. No. 81(1)/Ins.J1/97. dated 
the 12th December. 1998. 

(26) A copy each of the following Annual Reports and Accounts (Hindi 
and English versions) of the Regional Rural Bank for the year ended 
on the 31st March. 1998. together with Auditor's Report thereon:-

(i) Basti Gramin Bank. Basti (Uttar Pradesh) 
(ii) Ka Bank Nongkyndong Ri Khasi. Jaintia. Shilong (Meghalaya) 
(iii) Arunachal Pradesh Rural Bank. Pasighat (Arunachal Pradesh) 
(iv) Sri Visakha Grameena Bank. Sirkakulam. (Andhra Pradesh) 
(v) Balia Kshetriya Gramin Bank. Ballia (Uttar Pradesh) 

(vi) Mizoram Rural Bank. Aizawl (Mizoram) 
(vii) Gaur Gramin Bank. Maida (West Bengal) 

(viii) Aurangabad Jalna Gramin Bank. Aurangabad (Maharashtra) 
(ix) Mallabhum Gramin Bank. Bankura. (West Bengal) 
(x) Manipur Rural Bank. Imphal (Manipur) 
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(xi) Nadia Gramin Bank. Krisbnagar (West Bengal) 
(xii) Subansiri GaonUa Bank. North Lakhimpur (Assam) 

(xiii) Cachar Gramin Bank. Silchar (Assam) 
(xiv) Giridih Kshetriya Gramin Bank. Giridih (Bihar) 
(xv) ChandrapurGadchiroli Gramin Bllnk. Chandrapur (Maharashtra) 

(xvi) Nimar Kshetriya Gramin Bank. Khargone (M.P.) 
(xvii) Bhandara Gramin Bank. Bhandara (Maharashtra) 

(xviii) Dewas Shajapur Kshetriya Gramin Bank. Dewas (M.P.) 
(xix) Rataagiri Sindhudurg Gramin Bank. Ratnagiri (Maharashtra) 
(xx) Rajgarh Sehore Kshetriya Gramin Bank. Schore (M.P.) 

(xxi) Indore Ujjain Kshetriya Gramin Bank, Ujjain (M.P.) 
(xxii) Barabanki Gramin Bank, Barabanki (U.P.) 

(xxiii) SoJapur Gramin Bank. Solapur (Maharashtra) 
(xxiv) SinShbhum Kshetriya Gramin Bank. Chaibasa (Bihar) 
(xxv) Avadh Gramin Bank. Lucknow (U.P') 

(xxvi) Baitarani Gramin Bank. Baripada (Orissa) 
(xxvii) Farrukhabad Gramin Bank, Farrukhabad (U.P.) 

(xxviii) Jammu Rural Bank, Jammu (J&K) 
(xxix) Begusarai Kshetriya Gramin Bank. Bepsarai (Bihar) 
(xxx) Hownh Gramin Bank, Howrah (West Bengal) 

(xxxi) Bhagalpur Banb Kshetriya Gramin Bank. Bhagalpur (Bihar) 
(xxxii) Balasore Gramya Bank. Balasore (Orissa) 

(xxxiii) Mahakausbal Kshetriya Gramin Bank, NaninJhpur (M.P.) 
(xxxiv) ThaI' Aanchalik Gramin Bank. Jodhpur ~asthaD) 
(xxxv) Bardhaman Gramin Bank, Burdwan (West Benpl) 

(xxxvi) Monpyr Kahetriya Gnmin Bank, Munpl' (Bihar) 
(xxxvii) Jaipur Naaaur Aanchalik Onmin Bank, Jaipur (RajBllhan) 

(xxxviii) Cuuack Gramya Bank. Cuttack (Orissa) 
(xxxix) Durg Rajnand.1OD Gramin Bank, Rajnandpon (M.P.) 

(xl) Kutch Gramin Bank. Bhuj (Gujlnt) 
(di) Banaskantba Mehsana Onmin Bank. PItan (Ouj_) 
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(xlii) Sabarkantha Gandhinagar Gramin Bank, Himatnagar (Gujarat) 
(xliii) Golconda Grameena Bank. Hyderabad (A.P.) 
(xliv) Sri Sathavahana Grameena Bank. Karimnagar (A.P.) 
(xlv) Sri Rama Grameena Bank, Nizamabad (A.P.) 

(xlvi) Sri Saraswathi Grameena Bank. Adilabad (A.P.) 
(xlvii) Chaitanya Grameena Bank. Tenali (A.P.) 

(xlviii) Rushikulya Gramya Bank. Berbampur (Orissa) 
(xlix) Godavari Grameena Bank. Rajahmundry (A.P.) 

(I) Gopalganj Kshetriya Gramin Bank. Gopalganj (Bihar) 
(Ii) Ratlam Mandsaur Kshetriya Gramin Bank. Mandsaur (M.P.) 

(Iii) Gwalior Datia KsheU'iya Gramin Bank. Datia (M.P.) 
(liii) Yavaunal Gramin Bank. Yavaunal (Maharashtra) 
(Ii v) Surguja Kshetriya Gramin Bank. Ambikapur (M.P.) 
(Iv) Saran Kshetriya Gramin Bank. Chapra (Bihar) 

(Ivi) Buldhana Gramin Bank. Buldhana (Maharashtra) 
(Ivii) Shahdol Kshetriya Gramin Bank. Shahdol (M.P.) 

(lviii) Siwan Kshetriya Gramin Bank. Siwan (Bihar) 
(lix) Hadoti Kshetriya Gramin Bank. Kota (Rajasthan) 
(Ix) Akola Gramin Bank. Akola (Maharashtra) 

(ixi) Chambai Kshetriya Gramin Bank. Morena (M.P.) 
(Ixii) Madhubani Kshetriya Gramin Bank. Madhubani (Bihar) 

(lxiii) Mandla Balaghat Ks~ya Gramin Bank. Mandla (M.P.) 
(lxiv) Kshetriya Gramin Bank. Hoshangabad (M.P.) 
(lxv) Chhindwara Seoni Kshetriya Gramin Bank. Chhindwara (M.P.) 

(lxvi) Mithila Kshetriya Gramin Bank. Darbhanga (Bihar) 
(lxvii) Etawah Kshetriya Gramin Bank. Etawah (U.P.) 

(Ixviii) Vaishali Kshetriya Gramin Bank. Muzaffarpur (Bihar) 
(lxix) Kosi Kshetriya Gramin Bank. Purnea (Bibar) 
(lxx) Langpi Dchangi Rural Bank, Diphu (Assam) 

(lxxi) Alaknanda Gramin Bank, Pauri Garhwal (U.P.) 
(lxxii) Samastipur Kshetriya Gramin Bank. Samastipur (Bihar) 
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(Ixxiii) Ganga Yamuna Gramin Bank, Dehradun (U.P') 
(Ixxiv) Raiprh Kshebiya Oramin Bank, Raigarh (M.P.) 
(Ixxv) Nqarjuna Gramin Bank, Khammam (A.P.) 

(Ixxvi) Koraput Panchabati Gramya Bank, Jeypore (Orissa) 
(IXllVii) Bilaspur Raipur Kshctriya Oramin Bank. Bilaspur (M.P.) 
(Ixxviii) Damoh Panna Sagar Kshetriya Gramin bank, Damoh (M.P.) 

(Ixxix) Shivpuri Guna Gramin Bank, Shivpuri (M.P.) 
(Ixxx) Krishna Gramin Bank. Gulberga (Karnataka) 

(Ixxxi) Kalahandi Anchalika Gramya Bank, Bhawanipalan (Orissa) 
(lxxxii) Sangameshwara Grameena Bank, Mahbubnagar (A.P.) 

(lxxxiii) Parvatiya Gramin Bank, Chamba (Himachal Pradesh) 
(Ixxxiv) Bolangir AnchaJik Gramya Bank. Bolangir (Orissa) 
(Ixxxv) Gorakhpur Kshetriya Gramin Bank. Gorakhpur (U.P.) 

Oxxxvi) Bundelkhand Kshetriya Oramin Bank. Tikamgarh (M.P.) 
(Ixxxvii) Bastar Kshetriya Gramin Bank. Jagdalpur (M.P.) 
(IxXllviii) SanthaJParganas Gramin Bank. Dumka (Bihar) 
(Ixxxix) Kakathiya Grameena Bank, Hanamkonda (A.P.) 

(xc) PaJmau Kshetriya Gramin Bank, DaJtonganj (Bihar) 
(xci) Manjira Grameena Bank. Sangareddy (A.P.) 
(xcii) Nagaland Rural Bank. Kohima (Nagaland) 

(27) A copy of the Coinage (Standard Weight and Remedy of 
Commemorative Coins) of the One Hundred Rupees (containing 
Silver 50%. Copper 40%, Nikel S% and Zinc 5%) Fifty Rupees. 
Ten Rupees and Two Rupees (containing Copper 75% and Nickel (. 
25%) Coined in the· Memory of "SRI AUROBINDO" Rules, 1998 
(Hindi and English versions) published in Notification No. G.S.R. 
696(E) in Gazette of India dated the 20th November, 1998 under 
sub-section 3 of section 21 of the Coinage Act, 1906. 

(28) (i) A~y of the Annual Report (Hindi and English versions) of the 
Indian Investment Centre. New Delhi, for the year 1997-98. 
alonpilh Audited Accounts. . •. 
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(ii) Statement regarding Review (Hindi and English versions) by the 
Government of the working of the Indian Investment Centre. New 
Delhi. for the year 1997-98. 

(29) (i) A copy of the Annual Report (Hindi and English versions) of the 
Industrial Development Bank of India. Mumbai. for the year 
1997-98. alongwith Audited Accounts under sub-section 5 of section 
18 and 23 of the Industrial Development Bank of India Act, 1964. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Industrial DeveloPment Bank 
oflndia. New Delhi. for the year 1997-98. 

(30) (i) A copy of the Annual Report (Hindi and English versions) of the 
Small Industrial.Development Bank of India. Lucknow. for the 
year 1997-98. a10ngwith Audited Accounts. under sub-section 
(5) of section 30 of the Small Industries Development 13ank of 
India Act, 1989. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Small Industrial Development 
Bank of India, Lucknow. for the year 1997-98. 

(31) (i) A copy of the Annu,,1 Report (Hindi and English versions) of the 
Indian Nursing Council. New Delhi. for the year 1997-98. 
a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Nursing Council, New 
Delhi. for the year 1997-98. 

(32) (i) A copy of the Annual Report (Hindi and English versions) of the 
Gujarat Cancer & Research Institute. Alunedabad. for the year 
1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Gujarat Cancer & Research 
Institute. Ahmedabad. for the year 1997-98. 

(33) A copy each of the following papers (Hindi and English versions) 
und~r sub-section (I) of section 619A of the Companies Act. 
1956:-

(a) (i) Statement regarding Review by the Government of the 



16 

working of the Bharal Bhari UdyOS Nigam Limited. Calcutta, 
for the year 1997·98. 

(ii) Annual Report of the Bhant Bhari Udyo, Ni,am Limited. 
Calcutta. for the year 1997-98. alonpith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

'(b) (i) Statement R,ardin, Review by the Government of the 
workinl of the National Bicycle Corporation oflndia Limited. 
Mumbai. for the year 1997-98. 

(ii) Annual Report of the National Bicycle Corporation of India 
Limited. Mumbai. for the year 1997·98. alonpith Audited 
Accounts and comments of the Comptroner and Auditor 
General thereon. 

(c) (i) Statement relardinl Review by the Government of the 
working of the Heavy En,incering Corporation Limited. 
Ranchi, for the year 1997·98. 

(ii) Annual Repon of the Heavy En,ineerin, Corporation 
Limited, Ranc:hi. for the year 1997·98. aIonpith Audited 
Accounts aad comments of the Comptroller and Auditor 
General thereon. 

(d) (i) Statement R,ardin, Review by the Government of the 
womn. of the Cycle Corporation of India Limited. Calcutta, 
for the year 1997-98. 

(il) Annual Report of the Cycle Corporation of India Limited. 
CaJcuua. for the year 1997-98. alonpith Audited Accounts 
and comments of the Comptroller and Auditor General 
tbereoa. 

(e) (i) Statement rclardin. Review by the Government of the 
workin, of the Hindustan Salts Limited. Jaipur. for the year 
1997-98. 

(ii) Annual Repon of the Hindustan Salts Limited, Jaipur. for 
the year 1997·98, alODpith Audited Accounts and comments 
of the Compb'OlIcr and Auditor General thereon. 



17 

(f) (i) Statement regarding Review by the Government of the 
working of the ScoolelS India Limited, Lucknow, for the year 
1997-98. 

(ii) Annual Report of the Scooters India Limited, Lucknow, for 
the year 1997-98, alongwith Audited Accounts and comments 
of the Comptroller and AudilOr General thereon. 

(g) (i) Statement regarding Review by the Government of the 
working of the Sambhar Salts Limited, Jaipur, for the year 
1997-98. 

(ii) Annual Report of the Sambhar Salts Limited, Jaipur, for the 
year 1997-98, alongwith Audited Accounts and comments 
of the Comptroller and Auditor General thereon. . 

(h) (i) Statement regarding Review by the Government of the 
working of the Tyre Corporation of India Limited, Calcutta, 
for the year 1997-98. 

(ii) Annual Report of the Tyre Corporation of India Limited, 
Calcutta. for the year 1997-98, alongwith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(i) (i) Statement regarding Review by the Government of the 
working of the Praga Tools Limited, Secunderabad. for the 
year 1996-97. 

(ii) Annual Report of the Praga Tools Limited, Secunderabld. 
for the year 1996-97, alonswith Audited Accounts and 
comments of the Comptroller and Auditor General thereon. 

(j) (i) Statement regarding Review by the Government of the 
workinS of the Mining and Allied Machinery CorpondiOll 
Limited, Durgapur, for the year 1997-98. 

(ii) Annual Report of the Mining and Allied Machinery 
Corporation Limited, Dursapur, for the year 1997-98, 
alongwith Audited Accounts and Comments of the 
ComptroUer and Auditor General thereon. 

(34) Statement (Hindi and English versions) showinS reasons for delay 
in layins the papers mentioned at (i) of item (33) above. 
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(3S) A copy each of the followinl statements (Hindi and L.lish 
venions) showing action taken by the Govemment on assurances, 
promises and undertakings siven by the Ministers durin. various 
sessions of Tenth. Eleventh and Twelfth Lot Sabha:-

TENTH LOK SABHA 
I. Statement No. XXXVIII Third Session. 1992 
2. Statement No. XXXV Fourth Session. 1992 
3. Statement No. XXV Ninth Session, 1994 
4. Statement No. XXI Eleventh Session. 1994 

.S. Statement No. XIX ~ 'tWelfth Session. 1994 
6. Statement No. XVII Thirteenth Session, 199.5 
7. Statement No. XIV Fourteenth Session, 199.5 
I. Statement No. XII Fifteenth Session, 199.5 

ELEVENTH LOK SABHA 

9. Statement No. IX Second Session. 1996 
10. Statement No. VIII Third Session. 1996 
II. Statement No. VII Fourth Session. 1997 
12. Statement No. V Fifth Session. 1997 
13. Statement No. V Sixth Session. 1997 

TWELFTH LOK SABHA 

14. Statement No. III First Session. 1998 
IS. SlaIeRIent No. III Second Session, 1998 

(36) A copy ClCh of the (olloWHa, papers (Hindi and EnlUsb versions) 
uDder sub-section (I) o( section 619A of tbe Companies Act. 
1956:-

{O Review by the Govemment of the workinl of the Indian 
Renewable Eneray Develqpment Apncy Limited. for the ,... 
1997-98. 

(ii) Ann_ Report of the Iadian Rcnewlble Eneqy Developalent 
A..,::y Limited forb year 1997-98, aIoapilh Audited Acc:ounts 
IIId ~ of the Comptroller and Audia 0eneraI1haeon. 
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(37) (i) A copy of the Annual Report (Hindi and Engliah versions) of the 
Regional Computer Centre, Calcutta, for the year 1997-98 
a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Regional Computer Cenll'C, 
Calcutta, for the year 1997-98. 

(38) A copy of the Memorandum of Understanding (Hindi and English 
versions) between the Indian Renewable Energy Development 
Agency Limited and the Ministry of Non-conventional EnerlY 
Sources, for the year 1998-99. 

(38A) (i) A copy of the AnnulI Report (Hindi and English versions) of tile 
Indian Statistical Institute, Calcutta, for the year 1997-98 
a10ngwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Indian Statistical Institute, 
Calcutta, for the year 1997-98. 

(39) A copy each of the following Notificatio:'ls (Hindi and English 
versions) under sub-section (4) of section 124 of the Major Port 
Trusts Act, 1963:-

(i) G.S.R. 354 (E) published in G~ttc of India dated the 23rd 
June, 1998 approving the Jawaharlal Nehru Port 1iust Employees 
(Retirement) First Amendment Regulations, 1998. 

(ii) G.S.R. 3S7 (E) published in Gazette of India dated the 15th June, 
1998 approving the Calcutta Port Trust Employees' (Contributory 
Provident Fund) Regulations, 1998. 

(iii) G.S.R. 366 (E) published in Gazette of India dated the 29th June, 
1998 approving the Tuticorin Port Employees (Classification, 
Control and Appeal) Third Amendment Regulations, 1998. 

(iv) G.S.R. 387 (E) published in Gazette oflndia dated the 14th July. 
1998 approving the Mormugao Port Trust Employees (Leave 
Travel Concession) Amendment Regulationl. 1998. 

(v) G.S.R. 470 (E) published in Gazette of India dad the 19th 
August. 1997 approving the Monnugao Port Employees 
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(Recruitment. Seniority and Promotion) Amendment RegulatIOns. 
1997. 

(vi) G.S.R. 520 (E) published in Gazelle of India dated the 24th 
August. 1998 approving the Visakhapatnam Port Trust 
Employees (Allotment of Residences) Regulations. 1998. 

(vii) G.S.R. 556 (E) published in Gazette of India dated the 3rd 
September. 1998 approving the Mormugao Pon Employees 
(Welfare Fund) Amendment Regulations. 1998. 

(viii) G.S.R. 589 (E) published in Gazette of India dated the 22nd 
September. 1998 approving the Tuticorin Port Trust Employees 
(Recruitment. Senlorlt~,. apd PromotIOn) Amendment 
Regulations. 1998. 

(ix) G.S.R. 658 (E) published in Gazette of India dated the 
5th November. 1998 approving the New Mangalore Port Trust 
Employees (Recruitment, Seniority and Promotion) Amendment 
Regulations. ]998. 

(x) G.S.R. 640 (E) published in Gazette of India dated the 
23rd October. 1998 approving the Cochin Pqrt Trust Employees 
(Recruitment. Seniority and Promotion) Amendment Regulations. 
1998. 

(l!i) G.S.R. 655 (E) published in Gazette of India dated the 
19th November. 1997 approving the Visakhapatnam Port Trust 
Employees (Contributory Outdoor and Indoor Medical Benefits 
after Retirement) Amendment Regulations. 1997. 

(40) (n A copy of the Annual Administration Report (Hindi and English 
venions) of the Mormugaon Port Trust. Goa. for the year 
1997-98. alongwith Accounts. .f, 

(ii) A copy of the Review (Hindi and English versions) by the 
Govemment of the working of the Mormugaon Port Trust. Goa, 
for the year 1997-98. 

(41) (i) A copy of the Annual Administration Report (Hindi and English 
versions) of the Mumbai Port Trust. Mumbai. for the year 
1997-91. alongwith Accounts. 

(ii) A copy of the Review (Hindi_oct English venions) by the 
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Government of the working of ,he Mumbai Port Trust. Mumbai, 
for the year 1997-%. 

(42) (i) A copy of the Annual Adnllnlslralllln Report (Hindi and English 
versions) of the Kandla Port Trust. for the year 1997-98. aloogwith 
Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the workmg of the Kandla Port 'Iiust, for the 
year 1997-98. 

(43) (i) A copy of the Annual Report (Hindi and English versions) of the 
Seamen's Provident Fund Organisation (Navik Bhavishya Nidhi). 
Mumbal. for the year-I997-98, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Seamen's Provident Fund 
Organisation (Navik Bhavishya Nidhi), Mumbai. for the year 
1997-98. 

(44) (i) A copy of the Annual Report (Hindi and English versions) of tile 
Madras Dock Labour Board. Chennai. for the year 1997-98. 
a\ongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Madras Dock Labour Board. 
Chennai. for the year 1997-98. 

(45) (i) A copy of the Annual Administration Report (Hindi and English 
versions) of the Calcutta Dock Labour Board. Calcutta, for the 
year 1997-98. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Calcutta Dock Labour Board. 
Calcutta. for the year 1997-98. 

(46) (i) A copy of the Annual Administrative Report (Hindi and English 
versions) of the Visakhapatnam Dock Labour Board. 
Visakhapatnam. for the year 1997-98, alongwith Audited 
Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Vishakhapatnam Dock Labour 
Board. Visakhapatnam. for the year 1997-98. 
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(41) (i) A copy of the Annual Report (Hindi and En,lish versions) of the 
Mormugao Dock Labour Board for the yell' 1997-98. aIonpitb 
Audited Accounts. 

(ii) A copy of tbe Review (Hindi and Ba,lim venions) by the 
Government of the workin, of the Monnupo Dock Labour Board 
for the yell' 1997-98. 

(48) A copy eacb of tbe followin, papers (Hindi and Bn,tisb venions) 
under sub-section (1) of section 619A of the Companies Act. 
I'S6:-

(a) (i) Review by the Govenunent of the workin, of the ShippiDJ 
Corporation of India, Mlllhbai. for the year 1997-98. 

(ii) Annual Report of the Sbippin, Corperation of India. 
Mumbai. for the year 1997-98. aJonpith Audited Accounts 
and comments of the Comptroller and Auditor General 
thereon. 

(b) (i) Review by the Government of the workin, of the HOOJbIy 
Dock &: Port Bn,ineen Limited. Calcutta. for the year 
1997-98. 

(ii) Annual Report of the Hooply Dock &: Port Bn,ineen 
Limited, Calcutta, for the yell' 1997-98. aIonpitb Audited 
Accounts and conunents of the Comptroller and Auditor 
General Ibereon. 

(49) (i) A copy of the Annual Administration Report (Hindi and Enpiab 
versions) of the OJennai Port ThIst for the year 1996-97. 

(ii) A copy of the Review (Hiadi and Bo,lish venions) by the 
Government of the wOl'lciq of the CbeDnai Port ThIst, for the 
year 1996-97. 

(SO) Stateme1Il (Hindi and Enpisb versions) abowin, reasons for delay 
in layin, the papers mentioned at (49) above. 

(S.) (i) A copy of the Annual AdmiDistnlion Report (HiDdi and Bnpiab 
versions) of the Viulrbapatnam Port Trust for the year 1997-98 . 

. (ii) A copy of the Review (Hindi aad En,lith venions) by the 
OoverDlllalt of die wOlkiaa oftbe VisaJrbapatDam Port Trust for 
die yo. 1997-98. 



23 

(52) (i) A copy of the Annual Administration Report (Hindi aacl English 
versions) of the Tuticorin Port Trust for the year 1997-98. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Tuticorin Port Trust for the 
year 1997-98. 

(53) (i) A copy of the Annual Administration Report (Hindi and English 
versions) of the New Mangalore Port Trust. Manplore. for the 
year 1997-98. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the New Mangalore Port Trust. 
Mangalore, for the~ 1997-98. 

(54) (i) A copy of the Annual Administration Report (Hindi and English 
versions) of the Calcutta Port Trust. Calcutta. for the year 
1997-98. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Calcutta Port Trust. Calcutta, 
for the year 1997-98. 

(55) A copy each of the following papers (Hindi and English versions) 
under sub-section (2) of section 103 of the Major Port Trusts Act. 
1963:-

<a) (i) Annual Accounls of the Kandla Port Trust for the year 
1997-98. together with Audit Report thereon. 

(ii) Review by the Government on the Audited Accounts of the 
Kandla Port Trust for the year 1997-98. 

(b) (i) Annual Accounts of the Cochin Port Trust for the year 
1997-98 together with Audit Report thereon. 

(ii) Review by the Government on the Audited AcqMats of the 
Cochin Port Trust for the year 1997-98. 

(e) (i) Annual Accounts of the Monnugao Port Trust for the year 
1997-98. together with Audit Report thereon. 

~.. (ii) Review by the GOVCQlllent on the Audited AccoUDIs of the 
Mormugao Port TnJst {fill' the year 1997~98. 
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(d) (i) Annual Accounts of the Visakbapatnam P.ort 1iust for the 
year 1997-98, together with Audit Report thereon. 

(ii) Review by the Govcmmcnt on the Audited Accounts of the 
Vasakhapatnam Port Trust for the year 1997-98. 

(e) (i) Annual Accounts of the New Manplore Port Trust for the 
year 1997-98, topther with Audit Report thereon. 

(ii) Review by the GovenuneDt on the Audited Accounts of the 
New Manplcn Port Trust, for the year, 1997-98. 

(f) (i) ADnual Aecounts uI the Madras Pan Trust for the year 
1996-97, tosetber wilb Audit Report tbereon. 

(ii) Review by the Go\la1l1llCllfOft the Audited Accounts of the 
Madra Port Trust for the year 1996-97. 

(56) StaromeDl (Hindi and EngUsh versions) sbowing reuons for delay 
in laying the papers mentioned that (f) of item (55) above. 

(57) (i) A copy of Ibe Annual Administration Report (HiDcIi and EagUsb 
versions) for the Jawabarlal Nehru Pon Trust for the year 
1997-98 alonpilb Audited Accounts. 

(ii) A copy of the Review (Hindi and Englisb versions) by the 
Govemmeat of Ibe working of Ibe Jawabarlal NebnI Port Trust 
for the year 1997-98. 

(SI) (i) A copy of the Annual Report (Hindi and Englisb versioaa) of the 
Centre for Development of Telematics, New Delhi, for the year 
1992-93, aloogwilb Audited Accounts. 

(ii) A copy of the Review (Hindi and Bnglisb versions) by the 
Government of the working of the Centre for DevelopaeDt of 
Telematics. New Delhi. for the year 1992-93. 

(59) Statement (Hindi and English versions) showing reuons for delay 
in laying the papers mentioned at (58) above. 

(60) (i) A copy of the Annual Report (Hindi and English versioaa) of Ibe 
Centre for Development of Telematics, New Delhi. for'the year 
1993-94. aIongwith Audited Accounts. 

(ii) A copy of tbe Review (Hindi and Bnglish versiont by the 
Government of the wcrkiaa of the CcImre for Development of 
Telematics. New Delhi, for the year 1993-94. 
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(61) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (60) above. 

(62) (i) A copy of the Annual Report (Hindi and English versions) of the 
Centre for Development of Telematics, New Delhi. for the year 
1994-95. alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Development of 
Telematics. New Delhi. for the year 1994-95. . 

(63) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (62) above. 

(64) (i) A copy of the Annual Report (Hindi and English versions) of the 
Centre for Development of Telematics. New Delhi. for the year 
1995-96. a10ngwith Audited Accounts. 

(li) A copy of the Review (Hindi and English versions) by the 
Government of the working of the Centre for Development of 
Telematics, New Delhi. for the year 1995-96. 

(65) Statement (Hindi and English versions) showing reasons for delay 
in laying the papers mentioned at (64) above. 

(66) A copy of the Indian Telegraph (Second Amendment) Rules. 1998 
(Hindi and English versions) published in Notification No. G.S.R. 
494(E) in Gazette of India dated the 12th August. 1998 under 
sub-section (5) of section 7 of the Indian Telegraph Act. 1885. 

(67) A copy each of the following papers (Hindi and English versions) 
under sub-section (I) of section 619A of the Companies Act. 
1956:-

(i) Review by the Government of the working of the H1L Limited. 
Chennai, for the year 1997-98. 

(ii) Annual Report of the HTL Limited. Chennai. for the year 
1997-98. a10ngwith Audited Accounts .and comments of the 
Comptroller and Auditor General thereon. 
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(68) A copy each of the followins papers (Hindi and EnSlish versions) 
under sub-section (I) of seclion 619A of the Companies Act, 
1956:-

(a) (i) Review by the Government of the workins of the Modem 
Food Industries (India) Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report of the Modem Food Industries (India) 
Limited. New Delhi. for the year 1997-98. alonpilb Audited 
Accounts and comments of the Comptroller and Auditor 
General thereon. 

(b) (i) Statement resardinl Review by the Government of the 
workinl of the Water and Power Consultancy Services (India) 
Limited. New Delhi. for the year 1997-98. 

(ii) Annual Report of the Water and Power Consultancy 
Services (India) Limited. New Delhi. for the year 
1997-98. a10nlwith Audiaed Accounts and comments of 
the Comptroller and Auditor General thereon. 

(c) (i) Review by the Government of the working of the National 
Seeds Corporation Limited. New Delhi. for the year 
1997-98. 

(ii) Annual Report ofthc National Seeds Corporation Limited. 
New Delhi. for the year 1997-98. a10nawitb Audited 
Ac:c:ounts and comments of the Comptroller and Auditor 
General thereon. 

(d) (i) Review by the Government of the working of the North 
Eastern Regional Aaricultural Martetln, Corporation 
Limited. Ouwlhati. for the year 1997-98. 

(ii) Annual Report of Ihe North Bastcm Rqional Apic:uJturaI 
Markctin, Corporatioa Limited, Guwabati. for the year 
1997-98, alonpith Audited Accounts and comments of the 
CompuoI1cr and Auditor General thereon. 

(e) (i) Review by the Oovernment of tbe workia, of tbe 
Labhadweep Developmeat CorporaIiOllUmited, Aptti, for 
the YW6 1996-97. 
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(ii) Annual Report of the Lakshadweep Development 
Corporation Limited. Agatti. for the year 1996-97. alongwith 
Audited Accounts and comments of the Comptroller and 
Auditor General thereon. 

(69) StatemenL (Hindi and English versions) showing reasons for delay 
in layin. the papers mentioned at (e) of item (68) above. 

(70) A copy each of the following papers (Hindi and English versions) 
under section 619A of the Companies Act. 1956:-

Ca) Statement regarding Review by the Government of the working 
of the Kerala Land Development Corporation Limited. 
Thiruvananthapuram. for the years 1991-92 to 1994-95. 

(b) (i) Annual Report of the Kerala Land Development Corporation 
Limited. Thiruvananthapuram. for the year 1991-92. 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(ii) Annual Report of the KeraIa Land Development Corporation 
Limited. Thiruvananthapuram. for the year 1992-93. 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(iii) Annual Report of Kerala Land Development Corporation 
Limited. Thiruvananthapuram. for the year 1993-94. 
alongwith Audited Accounts and comments of the 
Comptrol1er and Auditor General thereon. 

Civ) Annual Report of the KeraJa Land Development Corporation 
Limited. Thiruvananthapuram. for the year 1994-95. 
alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(c) Statement regarding Review by the Government of the working 
of the Andhra Pradesh State Irrigation Development Corporation 
Limited. Hyderabad. for the years 1992-93 to 1994-95. 

Cd) (i) Annual Report of the Andhra Pradesh State Irrigation 
Development Corporation Limited. Hyderabad. for the year ,.. 
1992-93. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 
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(ii) Annual Report of the Andhra Pradesh State Irrigation 
Development Corporation Limited. Hyderabad. for the year 
1993-94. alongwith Audited Accounts and Comments of the 
Comptroller and Auditor General thereon. 

(iii) Annual Report of the Andhra Pradesh State Irrigation 
Development Corporation Limited. Hyderabad. for the year 
1994-95. alongwith Audited Accounts and comments of the 
Comptroller and Auditor General thereon. 

(71) Two statements (Hindi and English versions) showing reasons for 
delay in laying the papers mentioned at (70) above. 

(72) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Cooperative Union of India, New Delhi, for the year 
1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the National Cooperative Union of India. New Delhi, for the year 
1997-98, together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Cooperative Union 
oflndia. New Delhi. for the year 1997-98. 

(73) (i) A copy of the Annual Report (Hindi and English versions) of the 
National Co-operative Agricultural and Rural Development 
Banks' Federation Limited. Mumbai. for the year 1997-98. 

(ii) A copy of the Annual Accounts (Hindi and English versions) of 
the National Co-operative Apicuhural and Rural Development 
Banks' Federation Limited. Mumbai. for the year 1997-98, 
together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English venions) by the 
Govemment of the working of the National Co-operative 
AgricultunJ and Rural Development Banks' Federation Limited. 
Mumbai. for the year 1997-98. 

(74) (i) A copy of the Annual Report (Hindi and English vonions) of tile 
National Council for Cooperative Traininl of National 
Cooperative Union of India. New Delhi. for the year 1997-98. 
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(Ii) A copy of the Annual Accounts (Hindi and English versions) of 
the National Council for Cooperative Training. New Delhi. for 
the year 1997-98. together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the 
Government of the working of the National Council for 
Cooperative Training. New Delhi. for the year 1997-98. 

(75) A copy of the Notification No. S.O. S08(E) (Hindi and English 
versions) published in Gazelle of India dated the 13th June. 1998 
fixing the price of Urea. Zincated Urea and Anhydrous Ammonia. 
under sub-section (6) of section 3 of the Essential Commodities 
Act. 1955. 

(76) A copy of the National Oilseeds and Vegetable Oils Development 
Board (Second Amendment) Rules. 1998 (Hindi and English 
versions) published in Notification No. G.S.R. 634(E) in Gazette 
of India dated the 22nd October. 1998. under section 20 of the 
National Oilseeds and Vegetable Oils Development Board Act. 19803 
together with brief statement of the amendment of the NOVOD 
Board Rules. 1984. 

(77) A copy of the Annual Report (Hindi and English versions) of the 
Narmada Control Authority. for the year 1997-98. alongwith 
Audited Accounts. 

(78) (i) A copy oftile Annual Report (Hindi and English versions) ofthe 
Betwa River Board. Jhansi, for the year 1997-98. alongwith 
Audited Accounts. 

(ii) Statement regarding Review (Hindi and English versions) of the 
working of the Betwa River Boards. for the year 1997-98. 

,i 

(79) A copy each of the followin~ Notification (Hindi and English 
versions) under sub-section (2) of section 3 of the All India Services. 
Act. 1951:-

(i) The Indian Administrative Service (Appointment by Competitive 
Examination) Amendment Regulations. 1998. published in 
Notification No. G.S.R- 674(E) in Gazetle of India dated the 13th 
November. 1998. 

(ii) The Indian Police Service (Appointment by Competitive 
Examination) Amendment Regulations. 1998 published in 
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Notification No. G.S.R. 61S(E) in Gazette of India dated the 13th 
November. 1998. 

(iii) The Indian Forest Service (Appointment by Competitive 
Examination) Amendment Relulations. 1998 published in 
Notification No. G.S.R. 676(E) in Gueue of India dated the 13th 
November. 1998. 

(80) (i) A copy of the Annual Report (Hindi and Enllish versions) of the 
National Institute of Ocean Tcchnolol)'. Chennai. for the year 
1997-98. alonlwith Audited Accounts. 

(ii) A copy of the Review (Hindi and Enllish versions) by the 
Government of the working of the National Institute of Ocean 
Technology. Chennai. for the year 1997-98. 

(81) . (i) A copy of the Annual Report (Hindi and English WI'Sions) of 
1.> thc Electronics Rescan:h and Development Centre of Iadia, for 
) the year 1997-98. aIongwith Audited Accounts. 

~ 
) 

~ 

. -.~ ". 

(82) 

(13, 

(ii) A copy of the Review (Hindi and English versions) by the 
Govcrnment on the working of the Electronics Research and 
Devcloptnenl Ccntre of India. for the year 1997-91 . 

(i) A '-"Upy of the Annual Report (Hindi and En,lish wnions) of 
the National Centre for Software TechnolOl)'. Mumbai. for the 
ycar 1991-911. aIoapith Audited Accounts. 

(ii) A cory of the Revicw (Hindi and En,lish venions) by the 
GO\'l.-rnmenl on the worttinl of the National Centre for Software 
TechnoiOO. Mumbai. for the year 1997·98. 

(i) A copy of the Annual RcPon (Hindi and En,Ush vcni~).qf 
the Society for Elec:troftics Test EnJineerin,. New Delhi, far.~ 
year 1997-98. aionpith Audited Accoua&s. 

(ii) A copy of lhe Review (Hindi and En,lish versioas) by"" 
Government on the womnl of the Society for EIecIroaica ... 
EnlinceriftJ. New Delhi. for the ),ear 1997·98. 

3. MeIIIIIC from Jlaba Saba.. 
Secretary-General reported a mcssaJc from Rajya Sabha 1hal .... siain. 

held on the 22nd December. 1998. Rajy. Sabha passed the Patellts 
(Amendment) Bill. 1998. 
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4. BOI. p88IIed by the RaJya Sabba-laid on aM 'lilble 

The Patents (Anurrdment) Bill. 1998. 
S. Lave of Abseace 

The following members were granted leave of abselk"c from the sittings of 
the House for the period mentioned agamst ellch.-

(I) Shri Udai LaI Ajna 27 May. 199M III 10 June. IwM. 

(2) Shri Abhaysinh S. Bhonsle 27 May. IWK tu 12 June. IIJ9H. 

(3) Smt. Vijaya Raje Scindia 23 Mar~h. I 'HK III ~ I March. 1991\. 
27 May. 19'I!C 1\1 12 June. 199~, and 
3 Jul). I99H tu12 July. 11J98. 

(4) Shri Ram Krishna Patil 
(5) Shri Mani Kumar Subba 
(6) Shri Omar Abdullah 
(7) Smt. Malti Devi 

~. Government BUI-Introduced 

17 July. I99K til ~ August. 19'J1\. 

2) July. 199M III fl Augu!lt. IWK. 

IS Jul). 19911 til (. /\U!!U!lt, 1'l'lM. 
30 November. I '#'IN to 23 DC~·t·lI\~r. 
1~8. 

'- The Bihar Reorgansiation 8i1t, 1998. 

ytaauaa AUeatioa 
Dr. T. Subbarami Reddy called the allenUon of the Minister of Food and 

Consumer Affairs to the situation arising out of the continuous import of sugar 
by the Government without Imposing any levy on imported sugar tbereby 
causing great hardshiP to the domestic producers and the action taken by the 
Government In regard thereto. 

(Due to interruptIons III the HIIUSt', Lnk Sahlltlllcljmmlrd at 2.11 p.m. alld 
rr-asse":f!frd at 3 p.m.) 

/ 
~ ... ~ of the Staading Commiitee un ExterDaI Affairs 

/j Shri P. ShiV Shanker presented a copy of the Third Report (Hindi and 
English versions) of the Standing Committee on External Affairs on Action 
Taken by the Government on the recommcndallons/observations contained 
in ttJe First Report (Twelfth l.ok S,bh:t) i)n Demand~ for Grants of the 
Ministry of External Affairs for the year 19911·99 

• 
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Shri Bhagwan Shankar Rawal presented the Eleventh Report and 
Minutes (Hindi and English versions) of the Standin, Committee on 
Finance on the Foreign Exchange Management Bill. 1998. 
10. AdIoa ......... I ... ollbesc....u.C ........... Rdw.,. 

Kum. Mamala Banerjee laid on lhe Table (Hindi and English versions) 
the statement show in, aClion taken by Government on the 
recommendations contained in the following Repons: 

( I) Seventh Report (Tenth Lok Sabha) on Action Taken on the 
recommendations/observations contained in the First Report on 
'Passenger Amenities'. 

(2) Eighth Report (Tenth Lok Sabha) on Action Taken on the 
recommendalions/observations contained in the Second Report on 
'Ooublin, of the Railway Lines and Metro Railway project in 
Calcutta'. 

(3) Ninth Report (Tenth Lok Sabha) on Action Taken on the 
recommendations/observations contained in the Fourth Rcpon on 
'Opening of New Lines oln Indian Railways' . 

(4) Tenth Report (Tenth Lok Sabha) on Action Taken on the 
recommendalions/observations contained in the Fifth Report on 
'Suburban Railways'. 

(S) Eleventh Report (Tenth Lok Sabha) on Action Taken on the 
recommendations/observations containe~. in the Third Report on 
'Gauge Conversion on Indian Railways'. 

(6) Thirteenth Report (Tenth Lok Sabha) on Action Taken on the 
recommendalionslobservations contained in the Sixth Report on 
'Demands for Gnnts 1994-95'. 

(7) Seventeenth Report (Tenth Lok Sabha) on Action Taken on the 
recommendations/ohscrvations contained in the Fifteenth Report on 
'Electrification of Railway Lines'. 

(8) Eipleenth Report (Tenth Lok S.bha) on Action Taken on the 
recommendations/observation. contained in the Twelftll Report on 
'Production Units of Indian Railwa, •. 
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(9)' Twentieth Report (Tenth Lok Sabha) on Action Taken on the rec-
'ommendations/observations contained in the Fourteenth Report on 
'Demands for Grants 1995-96'. 

(10) Twenty first Report (Tenth Lok Sabha) on Action Taken on the 
recommendations/observations contained in the Sixteenth Report 
on 'Requirement, Procurement, and Utilisation of Wagons by 
Indian Railways.' 

(11) Third Report (Eleventh Lok Sabha) on Action Taken on the 
recommendations/observations contained in the Nineteenth Report 
on (Tenth Lok Sabha) 'Safety Measures and Maintenance of Assets 
in Railways'. 

(12) Se~enth Report (Eleventh Lok Sabha) on Action Taken on the 
recommendations/observations contained in the First Report 
(Eleventh Lok Sabha) on 'Budgetary Support to Railways'. 

(13) Eighth Report (Eleventh Lok Sabha) on Action Taken on the 
recommendations/observations contained in the Fourth Report 
(Eleventh Lok SabhIJ) 'Demands for Grants 1996-97'. 

11. Mattcrs uDder Rule 377 

As directed by the Chair, the following members were permitted to lay on 
!he Table statements on various matters sought to be raised by them under 
Rule 377 as indicated against each:-

(1) Shri Chandresh Patel regarding need to provide B-2 Category 
status to Jamnagar lown for payment of House Rent Allowance to 
Govemment employees. 

(2) Shri· Tapan Sikdar regarding need to shift ad.m!nistrative co~tr~l 
~f Hindustan Cables Limited from Industry Mmlstry to ~.~mmuDl­
cations Ministry to facilitate its revival. 

(3) Dr. Ram Vila.1i Vedanti regarding need for setting up of·an Anoia 
based industry in Pratapgarh region, Uttar Pradesh. 

(4) Shrj Thavarchah~ Gehlot regarding need. to establ~Sh a r~ay 
centre of Delhi DbOrdar~hin at Agarmalwa m M~.~~y~/::~des . 
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(5) Shri K.H. Muniyappa rClgarding need to provide financial 
assistance to the State Government of Karnataka for desilting the 
Water tanks in Kolar in Karnataka. 

(6) Shri Madhavrao Patil regarding need to start air service between 
Nasik and Delhi via Aurangabad or Poona. . 

(7) Shri Ram Narain Meena regarding need to introduce air service on 
Delhi-Kota-Mumbai and Delhi-Kola-Indore route. 

(8) Shri Samar Chaudhary regarding need to take necessary steps for stop-
ping Cross-border movements of anti-national insurgents along the bor-
ders of Tripura. 

(9) Shri Ravi Prakash Verma regarding need to stop telecast of the 
programme 'City Halchal' on Television at district Khiri. Uttar Pradesh. 

(10) Shri M. C. Damotharan regarding need for construction of a railway 
overbridge near Ulundurpet in TamiJ Nadu., 

( 11) Smt. Krishna Bose regarding need to provide financial help for ·proper 
maintenance of canalslnu,labs in Clacutta. 

(12) Prof. Jogendra Kawade regarding need to safeguard the sanctity of 
Buddhist monuments in the country. 

(13) Shri Anand Raina Maurya regarding need for construction of a railway 
over bridge at Chandauli-Sakaldiha station road in U.P. 

(14) Shri Prabhu Dayal Ka\heria regarding need to release more funds for 
development of Bateshwar. a tourist resort at Shikohabad. tr.P. 

(IS) Shri Abhaysinh S. Bhonsle regarding need to sanction the export quota 
of cotton of at least 5 lakh bales to the Maharashtra State Co-operative 
Cotton Growers Marketing Federation. 

(16) Shri S. Sudhar Reddy regarding need to treat the calls between Hyderabad 
and sub-urban areas within a radius of 100 Kelometres of Hyderabad 
city, Andhra Pradesh as local caUs. 

(J 7) Shri P. C. Thomas regarding need to include Kerala in the Express 
Highway between North and South. 

(18) Shri Kishan Singh Sangwan regarding need to ensure that State 
Governments do not use ESMA frequently against Government 
employees. 
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(19) Shri Sanat Kumar MandaI regarding need for exploration of oil blocks 
at Sunderbans and adjoining areas in West Bengal. 

Ti'."'Statement by Minister 
The Minister of State in the Ministry of Parliamentary Affairs on behalf of 

Prime Minister laid on the Thble a copy (Hindi and English Versions) of the 
statement on Members of Parliament Local Area Development Scheme. 

rr.-National Song 

The National Song was played. 

(Lok Sabha adjourned sine die at 3.22 P.M.) 

s. GOPALAN. 
Secretary-GeneraL 

MGIP(PLU)MRND-3947LS-23-12-1998. 




